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Factual Report in the matter of Hemraj Meena V/s State of
Rajasthan & Ors. (OA No. 67/2025) as per the directions of
Hon’ble NGT, Central Zone Bench, Bhopal

1.0 Background
In the case filed by Sh. Hemraj Meena V/s State of Rajasthan & Ors.

before the Hon’ble National Green Tribunal, Central Zone Bench,
Bhopal, the applicant Sh. Hemraj Meena has raised the issue regarding
illegal operation of a Hotel named as “Ananta Spa and Resorts” at
khasra no. 361/2, 361/3, 369/2, 369/3, 371, 371/1, 372/2, 372/3,
372/4, 373, 373/1, 374, 374/1 and 375 of village Ghata Jaldhari,
Tehsil Jamwaramgarh, within the notified Eco-Sensitive Zone of
Jamwaramgarh Wildlife Sanctuary at Aravalli ranges in Jaipur district
of Rajasthan.

It is also alleged that that the Project Proponent undertook construction
after the ESZ Notification was notified, and has been operating the
resort since the last six months. The resort has also illegally
encroached the nearby forest land at Khasra No. 333, 388 and 389 in
Jamwaramgarh Tehsil, District Jaipur for converting the said area into
a parking lot for guests, in violation of the Forest (Conservation) Act,

1980.

2.0 Order of the Hon’ble NGT
Hon’ble NGT (CZ), vide its order dated 23.5.2025 directed as stated

below:

Para 1. Issue raised in this application is illegal operation of a resort
undertaken by the Respondent No. 7 Ananta Spa and Resorts
(hereinafter referred to as ‘Project Proponent’). The resort was
constructed at Khasra No. 361/2, 361/3, 369/2, 369/3, 371, 371/ 1,
372/2, 372/3, 372/4, 373, 373/1, 374, 374/1 and 375 of village
Ghata Jaldhari, Tehsil Jamwaramgarh within the notified Eco-
Sensitive Zone of Jamwaramgarh Wildlife Sanctuary at Aravalli
ranges in Jaipur district of Rajasthan. The MoEF&CC by Notification



No. S.O. 6212(E) dated 14.12.2018 declared Eco-Sensitive Zone of the
Jamwaramgarh Wildlife Sanctuary. It is submitted that the Project
Proponent undertook construction after the ESZ Notification was
notified, and has been operating the resort since the last six months.
The resort has also illegally encroached the nearby forest land at
Khasra No. 333, 388 and 389 in Jamwaramgarh Tehsil, District
Jaipur for converting the said area into a parking lot for guests, in
violation of the Forest (Conservation) Act, 1980.

Para 5. We deem it just and proper to call a report on the matter in issue, in
present application, from a Joint Committee consisting of:

(1) One Representative from the Principal Chief Conservator of
Forest, State of Rajasthan (Rajasthan)
(ii) One Representative from the Principal Secretary (Revenue),

State of Rajasthan (Rajasthan)
(i)  One Representative from the Central Pollution Control Board,
integrated office at Jaipur, (Rajasthan)
(iv) One Representative from the Member Secretary, State
Pollution Control Board, (Rajasthan)
Para 6. The Committee is directed to visit the site and submit the factual and
action taken report within six weeks. The State PCB will be the nodal
agency for coordination and logistic support.

Copy of the Hon’ble NGT order dated 23.5.2025 is enclosed as Annexure-I.

3.0 Composition of the committee:

The Rajasthan State Pollution Control Board being a Nodal Agency in

this matter, sought the nominations from departments involved in the

committee constituted by Hon’ble NGT and following officials were

nominated:

(i) Sh. Sunil Kumar Meena, Scientist- E, Regional Directorate,
Central Pollution Control Board, Bhopal.

(i1) Sh. Om Prakash Sharma, Deputy Conservator of Forests, (WL),
Rural, Jaipur.

(iij) Smt. Vinita Singh, ADM (Revenue), Jaipur

(iv) Smt. Pooja, Regional Officer, Rajasthan State Pollution Control

Board, Jaipur (North)



Copy of the nominations are enclosed and collectively marked as

Annexure-II.

The committee members along with SDO Jamwaramgarh and

Tehsildar Jamwaramgarh conducted its field visit on 18.07.2025 for

the purpose of taking factual observations and analysis of official

records of the said hotel activity. Sh Ravindra Pratap, Project

Proponent was present during the field visit of the committee.

4.0 Observations:

(i)

(i)

(iif)

The unit i.e. “Ananta Spa and Resorts” is a resort/hotel activity
promoted by M/s Ravi Surya Developers Private Limited is
engaged in operation of total 182 double bedded room at Khasra
No. 371, 371/1, 369, 374, 374/1, 370, 369/1, 362, 372/4,
372/3, 372/2, 372/1, 373/1, 373, 376/2, 361/1, 376, 366/1,
375, 368/1, 361, at Village- Ghata Jaldhari, Tehsil-
Jamwaramgarh, District- Jaipur. The geo-graphical location of
the project is 27.083636°, 76.005932°

As per Certified map of Architect, the total built up area of
“Ananta Spa and Resorts” is 19826.73 Square Meter.

As EIA notification, 2006 categorized such projects under 8(a)
“Building and Construction Projects” and the applicability of the
Prior Environmental Clearance condition is for the building
projects having 220,000 SQMT and <1,50,000 SQMT of built-up
area. As the built-up area of the “Ananta Spa and Resorts” is
less than the prescribed limit, the EC was not obtained by the
PP.

Copy of Architect certified Map of total built up area is enclosed
and marked as Annexure- III.

With reference to the location of the project, it was reported by
Sh Om Prakash Sharma, DCF, Wildlife Jaipur, that the unit
“Ananta Spa and Resorts” Khasra No. 361/2, 361/3, 369/2,
369/3, 371, 371/1, 372/2, 372/3, 372/4, 373, 373/1, 374,



(iv)

)

(vi)

374/1 & 375 falls outside the forest boundaries and falls within
the Eco Sensitive Zone (ESZ) of Jamwaramgarh Wildlife
Sanctuary notified on 14.12.2018. Copy of the letter dated
5.8.2025 is enclosed as Annexure-IV.

That Zonal Master Plan (ZMP) of the Jamwaramgarh Wild Life
Sanctuary, has been approved by the State Government which
inter-alia says as under: -

“3.4 Existing Activity/Use

ESZ Notification dated 14-12-2018 prescribed regulations
regarding new hotel, resort, commercial establishments, etc. This
leads to the requirement of defining what is “existing.”

For the purpose of ZMP for the ESZ, hotels, resorts,
commercial establishments, etc. shall be considered as existing if
they have any of the following issued prior to 14-12-2018 ESZ
Notification of Jamwaramgarh:

Electricity connection for non-agricultural use.
Approval by Tourism Department as tourism unit.
Conversion order/ Patta for non-agricultural use.
Building Plan approval.

Order regarding change in land use.

SO A W N~

Proof of deposition of tax as hotel, resort, commercial
establishment, etc.

7. CTE/CTO/Environmental Clearance.”

Further, as per the circular dated 26.09.2023 issued from
Forest, Environment & Climate Change Department, Govt. of
Rajasthan regarding clarification of Hotels, resorts etc. it has
been clarified that projects having any 07 listed documents (as
mentioned above) prior to issue of Notification of Eco Sensitive
Zone i.e.14-12-2018 would be considered as ‘existing’.

Copy of the circular enclosed and marked as Annexure-V.

The Project Proponent (PP) has submitted 02 documents i.e.
‘Electricity connection for non-agricultural use’ & ‘Conversion

order/Patta for non-agricultural use’ issued prior to the dated of



(vii)

(viii)

ESZ notification i.e. 14.12.2018. Based on these above 02
documents & in light of the circular dated 26.9.2023, the
project considered as ‘existing’.

The Tehsildar, Jamwaramgarh (Jaipur) Rural also stated vide
letter dated 6.8.2025 that the land conversion is done before the
date of ESZ notification.

The documents are attached and collectively marked as
Annexure-VI.

The final copy of the Zonal Master Plan of Eco Sensitive Zone of
Jamwa Ramgarh wildlife Sanctuary Jaipur, Rajasthan as
communicated to District Collector vide letter dated 9.11.2023
has included this Hotel under the ‘Jamwaramgarh existing land
use 2022’. Copy is enclosed as Annexure-VII.

As per the Rajasthan State Pollution Control Board (RSPCB)
Office order dated 02.06.2020 i.e. “the categorization of the
industries/projects/Processes/activities/mines for the purpose
of consent mechanism”, project like “Hotels (3 Star & Above)
and/or Hotels having 100 rooms and above” are categorized
under Red Category at S.No. 27.

Copy of the Office Order dated 2.6.2020 is enclosed as
Annexure-VIII.

The Project Proponent (PP) of the project “Ananta Spa and
Resorts” has obtained Consent to Establish (CTE) from RSPCB
on 22.03.2024 for the hotel activity for 182 double bedded
rooms. Further, RSPCB has granted Consent to Operate (CTO)
on 03.09.2024 with a validity till 30.06.2029.

Copy of the CTE & CTO collectively enclosed as Annexure-IX.
Also, as per the letter dated 19.06.2025 issued from State
Pollution Control Board, the unit was considered operational
since 01.08.2018 based on legal undertaking submitted by the
unit and accordingly, back period fee was remitted by the unit

for the period 01.08.2018 to 12.07.2024 as per the prevailing



(ix)

(x)

(xi)

(xi)

provisions. Copy of the RSPCB letter dated 19.6.2025 is
enclosed as Annexure-X.

With respect to the illegal encroachment by PP on the nearby
forest land at khasra no. 333, 388 and 389 in Jamwaramgarh
Tehsil, District Jaipur for the purpose of parking, Sh Om
Prakash Sharma, DCF, Wildlife Jaipur, submitted vide letter
dated 5.8.2025 that at khasra no. 333, 388 and 389 currently
there is no encroachment of M/s Ananta Spa & Resort. The
Tehsildar, Jamwaramgarh (Jaipur) Rural also stated vide letter
dated 6.8.2025 that there is no encroachment found on the said
Khasra nos. Copy of the letters collectively enclosed as
Annexure-IV.

The Project Proponent (PP) has obtained ‘No Objection
Certificate’ (NOC) from Central Ground Water Authority (CGWA)
for the abstraction of 110 KLD groundwater from 04 borewells,
which is valid upto 09.10.2026. Unit has provided water meters
at all the 03 borewells. Currently only 02 borewells are in use
and other one is used for Digital Water Level Reading (DWLR).
Copy of CGWA NOC enclosed and marked as Annexure-XI.

The Project Proponent (PP), Shri Ravindra Pratap, informed that
no high-noise activities, such as loud music or firecracker
displays, are conducted within the resort premises. During the
site inspection carried out in daytime, it was observed that
guests were not using loud music systems, nor was any
firecracker activity noted. However, the potential for such
activities in future cannot be entirely ruled out. Accordingly, the
PP shall ensure strict adherence to the prescribed statutory
norms for noise pollution.

Unit has provided a Microbial Biofilm Bio reactor (MBBR) based
Sewage Treatment Plant (STP) for the treatment of waste water
generated from the hotel rooms, kitchen & restaurant. On the
day of visit, the totalizer reading of STP outlet stated that
2755KL wastewater got treated till 18.7.2025 4:30PM. The



treated water is being used in horticulture, garden development
& plantation. On the day of visit, no discharge of untreated
effluent was observed.

(xiii) The Committee observed that the Project Proponent (PP) has
provided separate bins for wet and dry waste at multiple
designated locations within the premises. The premises were
found to be well maintained and clean. The collected waste is
stored at a designated storage area. In addition, the PP has
established a temperature-controlled cold storage facility for wet
waste to prevent foul odor and further decomposition in case of
delays in waste collection and transportation.

(xiv) The Committee further observed that no guest or invitee
vehicles are permitted for internal transportation within the
premises. For movement inside the premises, only electric
vehicles arranged by the Project Proponent (PP) are being

utilized.

The photographs are enclosed as Annexure-XII.

5.0 Conclusion

The Committee observed that Ananta Spa and Resorts, promoted
by M/s Ravi Surya Developers Pvt. Ltd., is operating a facility
comprising 182 double-bedded rooms with a built-up area of
19,826.73 sqm on 94,934 sqm of land, located at geo-coordinates
27.083636°, 76.005932°. The resort falls within the notified Eco-
Sensitive Zone (ESZ) of Jamwaramgarh Wildlife Sanctuary (as per
notification dated 14.12.2018) but lies outside the forest
boundaries. In terms of regulatory applicability, the project does
not require prior Environmental Clearance under the EIA
Notification, 2006, as its built-up area is below 20,000 sqm. Based
on the Zonal Master Plan (ZMP) of the ESZ and the Government of
Rajasthan circular dated 26.09.2023, the project qualifies as an
“existing unit,” having obtained electricity connection and non-

agricultural conversion order prior to the notification date. It is
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categorized under the ‘Red Category’ as per RSPCB order dated
02.06.2020. The Project Proponent has obtained Consent to
Establish (22.03.2024) and Consent to Operate (03.09.2024, valid
up to 30.06.2029), and has deposited back period fees for
operations since 01.08.2018 as per RSPCB provisions.

The allegation of encroachment on Khasra Nos. 333, 388 and 389
for parking was examined, and the DCF (Wildlife), Jaipur confirmed
that no present encroachment exists. The Committee further noted
that the Project Proponent has obtained a valid NOC from CGWA
for abstraction of 110 KLD groundwater from four borewells (valid
up to 09.10.2026), with water meters installed. An MBBR-based
Sewage Treatment Plant (STP) has been provided, with treated
water utilized for gardening and plantation, and no untreated
discharge was observed. Adequate solid waste management
facilities are in place, including segregation of wet and dry waste,
centralized storage, and a temperature-controlled cold storage for
wet waste to prevent foul odor and decomposition. No evidence of
loud music or firecracker use was observed during inspection, and
the Project Proponent has assured compliance with prescribed
noise standards. For internal transportation, guest vehicles are not
permitted, and only electric vehicles arranged by the Project

Proponent are in use.

e S W

(Pooja) (Om Prakash Sharma) (Sunil Kumar Meena) (Vinita Singh)
Regional Officer = Deputy Conservator of Scientist-E ADM (Revenue)
RSPCB, Jaipur Forests, Wild Life CPCB Bhopal Jaipur

(North) Rural, Jaipur.
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Annexure-|

Item No.1
BEFORE THE NATIONAL GREEN TRIBUNAL
CENTRAL ZONE BENCH, BHOPAL
(Through Video Conferencing)
Original Application No.67/2025(CZ)
Hemraj Meena Applicant (s)
Vs.
State of Rajasthan & Ors. Respondent(s)

Date of Hearing: 23.05.2025

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER
HON'BLE DR. AFROZ AHMAD, EXPERT MEMBER

For Applicant (s): Mr. Rahul Choudhary, Adv.
For Respondent(s):

ORDER

1. Issue raised in this application is illegal operation of a resort
undertaken by the Respondent No. 7 Ananta Spa and Resorts
(hereinafter referred to as ‘Project Proponent’). The resort was
constructed at Khasra No. 361/2, 361/3, 369/2, 369/3, 371,
371/1, 372/2, 372/3, 372/4, 373, 373/1, 374, 374/1 and 375 of
village Ghata Jaldhari, Tehsil Jamwaramgarh within the notified
Eco-Sensitive Zone of Jamwaramgarh Wildlife Sanctuary at
Aravalli ranges in Jaipur district of Rajasthan. The MoEF&CC by
Notification No. S.O0. 6212(E) dated 14.12.2018 declared Eco-
Sensitive Zone of the Jamwaramgarh Wildlife Sanctuary. It is
submitted that the Project Proponent undertook construction after
the ESZ Notification was notified, and has been operating the

resort since the last six months. The resort has also illegally

1

O. A No. 67/2025(CZ) Hemraj Meena vs. State of Rajasthan & Ors
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encroached the nearby forest land at Khasra No. 333, 388 and 389
in Jamwaramgarh Tehsil, District Jaipur for converting the said
area into a parking lot for guests, in violation of the Forest

(Conservation) Act, 1980.

A substantial issue of environmental has been raised. Issue notice

to the respondents. Returnable within four weeks.

Applicant is directed to take necessary steps for service to the

respondents by both ways and also on available email.

Respondents are directed to submit their reply within six weeks
through E-filing portal, preferably in the form of searchable PDF/

OCR Support PDF and not in the form of Image PDF.

We deem it just and proper to call a report on the matter in issue,

in present application, from a Joint Committee consisting of:

(i) One Representative from the Principal Chief Conservator of
Forest, State of Rajasthan (Rajasthan)

(i) One Representative from the Principal Secretary (Revenue),
State of Rajasthan (Rajasthan)

(iii) One Representative from the Central Pollution Control Board,
integrated office at Jaipur, (Rajasthan)

(iv) One Representative from the Member Secretary, State Pollution
Control Board, (Rajasthan)

The Committee is directed to visit the site and submit the factual
and action taken report within six weeks. The State PCB will be the

nodal agency for coordination and logistic support.

Applicant is directed to supply the required documents and copy of
the application to the committee and the respondents within a
week and after compliance of service, the Applicant has to submit
an affidavit that notices and copy of the application have been

served upon the committee and respondents.

O. A No. 67/2025(CZ) Hemraj Meena vs. State of Rajasthan & Ors
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8. The report in the matter be filed by the Committee by email at

ngtczbbho-mp@gov.in preferably in the form of searchable

PDF/OCR Support PDF and not in the form of Image PDF.

List it on 234 July, 2025.

Sheo Kumar Singh, JM

Dr. Afroz Ahmad, EM
23w May 2025

0. A No. 67/2025(CZ)
K

O. A No. 67/2025(CZ) Hemraj Meena vs. State of Rajasthan & Ors
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Rajasthan State Pollution Control Board

Headquarter, 4, Institutional Area, JhalanaDoongri, Jaipur-302004
Phone :0141- 2716804, 2716800 e-mail :member-secretary(@rpcb.nic.in

Helpline No.: 0141-2716877
No. F.10 (757) RPCB/Legal/NGT/2025/ 2 93 - 297 Date: 02-06-2025

Regional Officer,

Rajasthan State Pollution Control Board,
Jaipur (North).

Mobile No.: 7073581777

Email: rorpchb.jaipur[atlgmail[dot]lcom

Subject: - Nomination of Member as well as Nodal Officer to Joint Committee in compliance with the
Order dated 23.05.2025 passed by the Hon’ble National Green Tribunal, Central Zone Bench,
Bhopal in O.A. No. 67/2025 (CZ) — Hemraj MeenaVs State of Rajasthan & Ors.
Madam,
This is with reference to the subject cited above. The Hon’ble National Green Tribunal,
Central Zone Bench, Bhopal, vide its order dated 23.05.2025 in Original Application No. 67/2025 (CZ),
has constituted a Joint Committee and directed inter alia as follows:

“5. We deem it just and proper to call a report on the matter in issue in present Original
Application, from a Joint Committee consisting of:-

i One Representative from the Principal Chief Conservator of Forest, State of
Rajasthan (Rajasthan)

ii. One Representative from the Principal Secretary (Revenue), State of
Rajasthan (Rajasthan)

iii. One Representative from the Central Pollution Control Board, integrated
office at Jaipur, (Rajasthan)

iv. One Representative from the Member Secretary, State Pollution Control
Board, (Rajasthan)

6. The Committee is directed to visit the place and submit the factual and action taken report
within six weeks. The State PCB will be the nodal agency for coordination and logistic
support”.

In compliance with the directions of the Hon’ble Tribunal, you are hereby appointed as the
member as well as Nodal Officer representing the Rajasthan State Pollution Control Board in the
aforesaid Joint Committee. You are directed to coordinate with all concerned and ensure timely
submission of the requisite report in accordance with the directions of the Hon’ble Tribunal.

A copy of the Tribunal’s order dated 23.05.2025 is enclosed herewith for your ready reference
and necessary action.

Encls-As above

(Sharda Pratap Singh)

Member Secretary
Copy to the following for information and necessary action please:

1. Principal Secretary (Revenue), Secretariat Jaipur, Rajasthan .
2. Principal Chief Conservator of Forests, Aranya Bhawan, JaipurS Ig n atu re
3. Integrated Regional Office, MoEF & CC, Aranya Bhawan, Jaipur.

4. Central Pollution Control Board, Regional Directorate(Central) Dryitesty Bl’gw@d B Zhafis
E-5, Arera Colony, Bhopal - 462016. s Singh

Desngnatlon W s _; Er Secretary

RajKaj Ref No.: 15623101
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Annexure-lV

SR Y 99 e, awrela SR (I
PR IR wriiy, searer e, T

PP T ()R /TGN /200526 7 a5 R~ 5 )g )2
fafya—
T HREE U & A
qrg ‘TQQTGFH IR |
m'—m T U, £ 1A A1 e H gHeor Original Application No.
e 67/2025(c2) SIS 19 T & < G ROV Fromary arad |

m%mﬁaaﬁwaﬁaw?mﬁﬁaﬁ%,ﬁsmzﬁwaﬂ
SHARTTE & U6 5240 Wzmmozsﬁmﬁﬂé@%ﬁaﬁrw

fAUgifHa IBROT original Applicat ;
f pplication No. 67/2025(cz) BFRISI 991H RGN & did FI
TRIRefa Rure frergar & ‘ .

1.Wq€?&ﬁaa@=mwwﬁwé$wmsm/z 361 /3,
369/2, 369/3, 371, 371/1, 372/2, 372/3, 372/4, 373, 373 /1, 374,
374 /1 Ud 375 STANIATE T9oild SPORYT & WAT & a/e & R
SHARTATE TUSHT TR & gl I=afed O § Red 8

2. UBNU H Toollaa WY TRR 333, 388 X 389 TR TS Hi$ W affa s

71 Urs RAE &1 g aifdear 98 2
31 RATE s7AM B 3geef vd smavas s 8 e} g £
HelT:— SRIKRTIAR ‘
(3T gaTer TH)
IY I &P,
TofId, SRR
FHiG— Th ()fafr / Saaach /2025-26/ UL\ 6-\@ - 512" Jos

yfaferfd = &1 gaened vd smawae wrfamer eg IR B |
1. IR Aged fafer orraefl, Frafe wom g0 a9 e, IoRe AR |
2. 317 ARG IR UGyl FGF0T a8 IR |
3. 2 2iya &9+, Xerg arfdaa, AeEd i feemar HTd |

JY I HEH

ggoild, STIYR
Signature yalid
Digitally signed by O ash Sharma
Designation : t servator Of

RajKaj Ref No.: E¥84E  Forest
17003739 R

eSign 1.0 etgte  Reason: Approve
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Annexure-V

Government of Rajasthan
Forest, Environment & Climate Change Department

F.No.6(3)Env/2017 Partl Dated 26.09.2023
Circular

Eco Sensitive Zones (ESZs) are notified around Protected Areas (PAs) to provide
required buffer. ESZs have already been notified for many PAs while for many others,
the process of notifying ESZs is in various stages.

After notification of ESZ, Zonal Master Plan (ZMP) is supposed to be prepared
and published to provide guidance for taking up various economic activities in these
areas. Preparation and publication of ZMPs for few ESZs has been done and for others, it
is in various stages.

Reference are being received regarding regulation of activities in ESZs, which
have been notified but for which ZMPs have not been finalized as well as those where
ESZs are yet to be notified and thus have default width of 10 kms.

The matter has been examined and to provide required clarity, following
guidelines are hereby issued:

1. For PAs for which ESZs notification have been issued but ZMPs are yet to be
finalized:

Notifications for ESZs use words “existing” and “new” with respect to hotels,
resorts etc. It is hereby clarified that such hotels, resorts, etc. would be considered
“existing”, which are having any of the following documents prior to date of issue of
notification for that ESZ:-

(1) Electricity connection for non-agricultural use.
(i1))  Approval by Tourism Department as tourism unit.
(iii))  Conversion order/ Patta for non-agricultural use.
(iv)  Building plan approval.

(v)  Order regarding change in land use.

(vi)  Proof of deposit of tax as hotel, resort, etc.

(vii) CTE/ CTO/ Environmental clearance.

Hotels, resorts, etc. which don’t have any of these documents prior to the date of
issue of notification for that ESZ would be consideredS‘igwétu re I/\Le{ rified

Digitally sign y Mopali Sen
Designation : Directgf Cum Joint
Secretary

Date: 2023.09.2 :45:33 IST

RajKaj Ref No. : 4785371 Reason: Approv

21



2. PAs for which ESZ is yet to be notified:

These are cases where default ESZ is 10 km around PA. ESZ notification for such
PAs would be issued only after the issue of this Circular. Such notifications for ESZs are
also likely to have classification of hotels, resorts, etc. in two categories— ‘“new” and
“existing”. Accordingly it is clarified that such hotels, resorts, etc. in the area of default
ESZ of such PAs may be considered “existing”, which have any of the seven categories
of documents listed in this Circular, issued prior to the date of issue of this circular or the
date of issue of notification for that ESZ, whichever is later.

Rajasthan State Pollution Control Board and District Monitoring Committee of
ESZs shall use this guidance for deciding and regulation of cases of these categories in

ESZs.
(Monali Sen, IFS)
Director cum Joint Secretary
Copy to:
1. Special Assistant to Hon’ble Minister, Environment & Forests, Govt. of

Rajasthan, Jaipur.

2. PS to Additional Chief Secretary, Revenue Department, Govt. of Rajasthan,
Jaipur.

3. PS to Principal Secretary, UDH Department, Govt. of Rajasthan, Jaipur.

4. PS to Principal Secretary, Tourism Department, Govt. of Rajasthan, Jaipur.

5. PS to Secretary, Local Self Government, Govt. of Rajasthan, Jaipur.

6. Principal Chief Conservator of Forest & Head of Forest Force(HoFF),

Rajasthan, Jaipur with request to circulate it to all concerned.
7. Principal Chief Conservator of Forest & Chief Wild Life Warden(CWLW),
Rajasthan, Jaipur.
All Divisional Commissioners, Rajasthan.
All District Collectors, Rajasthan.
10.  Guard File.

o >

Director cum Joint Secretary

Signature

Digitally sign y Mopali Sen

Designation : Directgf Cum Joint

Secretary

Date: 2023.09.2 :45:33 IST
RajKaj Ref No. : 4785371 Reason: Approv
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REGISTRATION & STAMPS DEPARTMENT, RAJASTHAN, AJMER

s POl b

Government of Rajasthan

SUB-REGISTRAR

: JAMVA RAMGARH

Fee Receipt

Appendix [-Form No. 8 (Rule 75 & 131)

Print Date :

21-07-2016 4:52 PN ’

Fee Rezeipt No 201602424002710 Receipt Date 21/07/20186
Narne Ravi Surya Devolepar Dccument S. No. 201601424003881
Pravite Ltd. Thro
Director Ravindra
Pratap Singh ,
Address K-47 Himat Nagar ,Jaipur ,JAIPUR
Document T /pe Sale Deed
Face Value % 1016630 Evaiuated Vaiue ¥ 865321
Ord-Regis' ation Fee 210170 Fee for Memorandum Us_64_ 4
csi Z 300 Certified copying fees Us_57 0
Stamp (V :morandum) L Reg (memorandum) g
Surcharg 3 710170 Stamp Duty 7 50840
Penaity 70 Inspection fee %0
Us_25 1 0 Cemmission 20
Custody z Others 30
Cash Amount Received Z0
Other than Cash T 71480
: % 71480

Signature of presenter or appiicant for
copy or Search certificate
H

i Signature of recipient
/ and date of return receipt

/
SUB-@@/STRAR

Cas

24
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o Government of Rajasthan
REGISTRATION & STAMPS DEPARTMENT, RAJASTHAN, AJMER
SUB-REGISTRAR : JAMVA RAMGARH

Fee Receipt

Appendix I-Form No. 9 (Rule 75 & 131)  PrintDate:  25-07-2018 2:51 PV
..« /Fee Receipt No 1 201802424002759 Receipt Date 1 25/07/2016
~ / Name . Heamraj S/o Kanaram Document S. No. : 201601424000000

Address . K-47 Himat Nagar Jaipur Conversion Order No. 2018/4386 date 17.06.16

Document Type :  Recovery of old Documents

Face Value : %0 Evaluates Value : 30

Ord-Registration Fee ¢ 70 Fee for Memorancum Us_84_&67 b 20

csl : %0 Certified copying fees Us_57 i 0o

Stamp (Memorandum) : %0 Reg (memorandum) $ 20

Surcharge : %210 Stamp Duty : ¥ 1010

Penalty ) inspection fee : %0

Us 25 34 . 30 Commission H Z0

Custody %0 Otners : 20
Cash Amount Received 5 20
Cther than Cash : ¥ 1220
Tota! Amount g 1220

- Mode of Payment (#Mode Number Amount #)
# e-Gras Chailan 12184568 ¥ 1220

Signature of presenter or applicant for

Signature of recipient
copy or Search certificate

and date of return receipt

N\ A
sus-ée@ég{m
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Presentation Endorsement

mﬁm 21 9Tg 07 51 2016 7 04:41 PM 35

F /7t Hemraj T/ gft/afa +ff Kanaram

37 25 79, AT Dhobi | =a=F=TT Farmer

3Tt House No.:K-47, Colony: Himat Nagar , Area: Jaipur, City:
Jaipur, Pin code: 302003, District: JAIPUR, State: RAJASTHAN

T AT TR TEATES T B TS AT
/
201601424003881 JAMVA RAMGARH

Sale Deed (Conveyance Deed)

e . 2016+)2424002710 ‘
ELIEd 21-07-2016 —

IS 9 ¥ 10170

sfafaty o ¥ 0

qHtE I ¥ 300

ERRi 0 2

FHY T2 g ¥ 50840 : i i
?‘!ﬁm e 10170 # ;A%M:m L8

FA AT 71480 e

201601424003881 37 doft, JAMM%GARH ;

Sale Deed (Conveyance Deed)

9997

<y Py 4(;: T
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42 T, S Yoy, Rl 347, G TR, TR, e TR, I0RE @ 8 3
Fas [Ad IR o1 & 1 R a fiwy g wgl TR Y 99 4. 536726, 99 97
W AAGE IRET D-AWfed 98 fof, T <A e, TR, [KA@ 2107.2016 F FRI
19 39 T 19 W SRR B 999 N 3 RREAl T4EN & 69 9N 9% &
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Endorsement of Execution

1 A Hemra) , T/gs1/a T Y Kanaram . =ramg
Farmer
House No.:K-47. Coleny: Himat Nagar , Area: Jaipur, City:
Jaipur, Pin code: 302003, District: JAIPUR, State:
RAJASTHAN

2 +flFri/gAT Ravi Surya Devolepar Pravite Ltd. Thro
Director Ravindra Pratap Singh , T/THi/af = B.S.
Parihar . =973 Business
House No.:K-47, Colony: Himat Nagar , Area: Jaipur, City:
Jaipur, Pin code: 302003, District: JAIPUR, State:
RAJASTHAN o

N B

¥ 7% Sale Deed (Conveyance Deed) F 7% I 7 s freare s =5e St |

Age:42 ' |
Signature? |

Claimant © |

Sfdher Ui ® 1016630/- & / AN T/ F T ® 1016630/~ & & ———meeemm T A EAE WIS AW T
e | :
T fAroTe :‘-rﬁ?ﬁwﬁ"gwﬁrﬁ%%‘r%,%w%mmﬁmﬁsmﬁwa%r\rm@
S . TATE AT ATH F TAT T FETET b
1 Name: #/+fsreft/g4T Dharam Raj , Ta/gefi/afyy \ - Signatur% j
Rampratap # 1
© Age: 30

Add: House No.:0, Colony: Majipura , Area: Jamwaramgar , [%
Citv: Jaipur, Pin code: 303002, District: JAIPUR, State:
RAJASTHAN

2 Name: #/#T=d1/74T Sishram Saini , G/ =¥ Mangi
lal Saini
Age: 26
Add: House No.:0, Colony: Jhunjhunu , Area: ‘sunjhunu ,
City: Jhunjhunu , Pin code: 333001, District: JHUNJHUNU,
State: RAJASTHAN

;
201601424003881 37 it /AMVA
RAMGARK

Sale Deed (Conveyance Deed)

S0 VES D RS,
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Under 54 = i\dorsement

URT 54 @ TEd GSTOIGE GAIOIG AT S & R 3w w99 @ ARG ® 1016630 FeA 3¢ 5% 9T
T FA [ & TR F 50840 W F AT YeF & 10170, HIUST AR 10170 GA F 71180 TG
TEAT 20 602424002710 & 21-07 2016 & Far e ™ &

A TASH FEF 50840 F HE W ASIRF A T

."/ /3
20160° 124003881 ¥ T JAMVA
RAMGARH
Sale .eed (Conveyance Deed) '
Reg stration Endorsement
arer fiaTE 21/07/2016 #r
T de 1 e e 135 ¢
T2 HEAT 78 FF =47 201603« 4102011 9% Tsfrag Fram war 747
A+ =T 5wt 1 Rez 56 539 %
TY T 113 7 116 9T 5997 & 17 747 | )
/A
201601424003881 39 IH T, JAMMAMGARH ,

Sale Deed (Conveyance Deed)



ol

’

zD 36% %l F Vs 025

o

Government of Rajasthan
REGISTRATION & STAMPS DEPARTMENT, RAJASTHAN, AUJMER
SUB-REGISTRAR : JAMVA RAMGARH

Print Date :

. Fee Receipt No : 201602424002756 Receipt Date © 25/07/2018
Name :  Heamraj S/o Kanaram Document S. No : 201601424C0000C

_;'/Address K-47 Himat Nagar Jaipur Conversion Crder NO. 16/1282-856 date 14.07.16
Document Type Recovery of ola Documents
Face Value : &0 Evaluated Vaiue T F0
Ord-Registration Fee s &l Fee for Memorandum Us_564_87 ! )
Cst 0 Certified copying fees Us_57 Tq
Stamp (Memorandum) I 210} Reg (memcrancum) ; 0
Surcharge 7 430 Stamp Duty 2 72130
Penalty . ) Inspection fee Y
Us_25_34 .30 Commission : g0
Custody ) Ctners : ¥0
Cash Amount Received : Q0
Other than Cash . 2 2560
Total Amount Z 2580
Mode of Payment (#Mode Number Amount #)
# e-Gras Challan 12194633 7 2560
Signature of presenter or applicant for n X Signature of recipient

copy or Search certificate A 4

ol

and date of return receipt

/
i N A

SUB-REGISTRAR
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Presentation Endorsement

9o AT 21 ATE 07 7 2016 1 04:36 PM =5

A/t Hemraj o/ ft/mer 4T Kanaram

39 25 74, FTH Dhobi , =¥&=TT Farmer

fAamft House No.:K-47, Colony: Himat Nagar , Area: Jaipur, City:
Jaipur, Pin code: 302003, District: JAIPUR., State: RAJASTHAN
T AT FE AT SO § YEAA AT

201601424003880

Sale Deed (Conveyance Deed)
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Endorsement of Execution

I F. TARIL FHT AT T TAT T Erey TEFTT AT
bEaRs
1 AR Hemraj , THC/TE 41 Kanaram |, 55T | -z |Executant] |

Farmer ) S -|Age 128 |

House No.:K-47, Colony: Himat Nagar , Area: Jaipur, City: /_—— = Sg\na‘urc 3 g

Jaipur, Pin coce: 302003, District: JAIPUR, State: = -grﬂz S

RAJASTHAN = |

2 AipAradT/4T Ravi Surya Devolepar Pravite Ltd. Thro Claimant

Director Ravindra Pratap Singh , T/g=t/afes 47 B.S.

Parinar . 1= Business

House No.:K-47, Colony: Himat Nagar , Area: !aipur, City:

Jaipur, Pin code: 302003, District: JAIPUR, Stu:.e:

RAJASTHAN
3 #7797 Sale Deed (Conveyance Deed) F7 9% 9 & FHEFT HOGTAR F7AT AT (T | A . S
yfaee T & 2033500/ G F / A @I / A ¥ F 2033500/ @ A ———— T A FHE ST FA Fich oy
o Froures w=T 7 qEsT Gra =t ¥ 1 £ | BE geaT 0 wer fram 3% 7w e 2 ~

%, TEATEL FTATH T T@T

1 Name: £1/4=#7/7+7 Dharam Raj . TH/gH/fa 7
Rampratap
Age: 30 !
Add: House No.:0, Colony: Majipura , Area: Jamwaramgar .
City: Jaipur. Pin code: 303002, District: JAIPUR, State:
RAJASTHAN

2 Name: /4wt Sishram Saini , THATft/afer =t Mangi
lal Saini
Age: 26
Add: House No.:0, Colony: Jhunjhunu , Area: Jhunjhunu ,
City: Jhunjhunu , Pin code: 333001, District: JHUNJHUNU, i
State: RAJASTHAN

201601424003880

V- A

Sale Deed (Conveyance Deed) /. " <& : 4
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Under 54 Endorsement
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Sale Deed (Conveyance Deed)

=¥ "deAr 1 ey 52 135 %

98 F=AT 77 FH F=AT 201603424102010 W Gsfraz frgr Tt
Afefy < e wer 1 Ser T 539 &

T8 AT 102 & 112 77 =r=q7 w7 |

201601424003880 T T, JAMARAMGARH

Sale Ceed (Conveyancs Deed)




A » S /5 BT 26910t
- (1) ‘ | e A
(o, W7

Government of Rajasthan 74
REGISTRATICN & STAMFS DEPARTMENT, RAJASTHAN, AUMER d )

SUB-REGISTRAR : JAMVA RANMGARH

: ) T Fee Receipt
- Appendix i-Form Ne. © (Rule 75 & 131)  PrintDate:  21-07-2016 4:43 PM
i Fee Receipt No 1 201602424002708 Receipt Date . 21/07/2016
Name :  Ravi Surya Devoiepar Document S. Ne. : 20160142400387¢

Pravite Ltd. Thro
Director Ravindra
Pratap Singh ,

Address : K-47 Himat Nagar .Jaipur JAIPUR
Document Type : Sale Deed ]
Face Value : ¥1016630 Evaluated Value : 965321
Ord-Registration Fee ¢ ¥10170 Fee for Memorandum Us_64_67 : g i
Csi : %300 Certified copying fees Us_57 : %0
Stamp (Memorandum) : R Reg (memorancum) 3 g
Surcharge 1 10170 Stamp Duty : ¥ 50840
Penaity ) Inspecticn fee 3 0
Us_25 34 : TO Commission . 30
Custady T R Others : 0

Cash Amount Received E 20

Cther than Cash T 71480

Total Amcunt T 7480

N Mode of Payment (#Mode Number Amount #)

# Stamp N.A. 2 500 # e-Gras Challan 12174375 Z 70980 /,'f'// .
M - V4 :
D \6’\2 C\\k\ f

Signature of presenter or applicant for

Signature cf recipient
copy or Search certificate

and date of return receipt

N\
suB-Regé‘{ﬂAR

Cashier
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\ L Government of Rajasthan
o R REGISTRATION & STAMPS DEPARTMENT, RAJASTHAN, AJMER
. ' ‘\ X SUB-REGISTRAR : JAMVA RAMGARH
- Eit2 i
- Voo Fee Receipt ‘ -
E ” Appendix I-Form No. 9 (Rule 75 & 131)  PrintDate:  25-07-2016 2:27 PM
L
/ Fee ﬁ ceipt No . 201602424002755 Receipt Date . 25/07/2016
& He : Ganesh Lal sio Document S. No. :  201601424000000
Kanaram Dhobi
/Address 1 K47 Himat Nagar Jaipur Conversion Order No. 16/443 date 17.06.16
Document Type ¢ Recovery of old Documents
Face Value : %0 Evaluated Value P RO
Ord-Registration Fee s T Fee for Memorandum Us_64_67 : 20
csl : %0 Certified copying fees Us_57 3 20
Stamp (Memorandum) : RO Reg (memorandum) t 20
Surcharge 3 %210 Stamp Duty i 1010
Penalty . 20 Inspection fee 3 20
Us 25 34 . %0 Commission $ %0
Custody : %0 Others : ¥
Cash Amount Received 3 k)
Other than Cash 3 1220 &
Total Amount & 1220

Signature of presenter or applicant for

Signature of recipient
copy or Search certificate

and date of réfyrn receipt

SUBTREGISTRAR
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AT/ Ganesh Lal /AT /afE #ft Kanaram
37 35 ¢, SAT( Dhobi , =¥=aT% Farmer
St House No.:K-47, Colony: Himat Nagar , Area: Jaipur. City:
Jaipur, Pin code: 302003, District: JAIPUR. State: RAJASTHAN
¥ i TEATa GeE g wege A
\

: N Y .
201601424003879 JAMV/y/AMGARH i
Sale Deed (Conveyance Deed) i

N
Fees Receipt Endorsement
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Endorsement of Execution

1 Ayt Ganesh Lal , TH/TH/If 4T Kanaram , == =
=armer -
House No.:K-47, Colony: Himat Nagar , Area: Jaipur, City:
Jaipur, Pin code: 302003, District: JAIPUR, Stute:
RAJASTHAN

2 yAraeigET Ravi Surya Devolepar Pravite Ltd. Thro
Director Ravindra Pratap Singh , TH/gfirafa +1 B.S.
Parihar , =¥a9T¥ Business
House No.:K-47, Colony: Himat Nagar , Area: Jaipur, City:
Jaipur, Pin code: 302003, District: JAIPUR, State:
RAJASTHAN

Signat
T

ure ;

n
o

¥ 3=r7 Sale Deed (Conveyance Deed) F1 7% 7 7 FHATT SroqreR FAT S AT

Sfwe TR & 1016630/ 9F & / A @#e&T / F ¥ F 1016630/~ 9g A
|

% freqra At i Gg= T ﬁva%ﬁwﬁgﬁﬁmwmﬁsmﬁwaﬁmwa

~

e ¥ AT GHE WA FT AR

o %. TATR! A AH q AT :
1 Name: F/#di/=T Dharam Raj , TH/g/af 41
Rampratap
Age: 30
Add: House No.:0. Colony: Majipura , Area: Jarawaramgar ,
City: Jaipur, Pin code: 303002, District: JAIPUR, State:

RAJASTHAN

2 Name: s/sfredi/=+t Sishram Saini , T/ T Mangi
lal Saini
Age: 26

Add: House No.:0, Colony: Jhunjhunu , Area: Jhunjhunu ,
City: Jhunjhunu , Pin code: 333001, District: JHUNJHUNU,
State: RAJASTHAN -

-
o

201601424003879

weeedonn

RAMGARH
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Under 54 Endorsement

URT 54 & dEd YEIU-UT AU AT ST ¥ 7 36 o@ 99 & Afedd ® 1018630 AT gT 38 W

& A FEE AW F 50840 W FAY TG YoF & 10170, FAS TR 10170 & & 71180 e
@A 201602424002708 e 21-07-2016 F FAT Y 7 €
¥a TEART F F 50840 P gl W ASAMT AT FCAT £
~7
.Y
s s JAMVA

201601424003879
RAMGARH

Sale Ceed (Conveyance Deed)
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REGISTRATION & STAMPS DEPARTMENT, RAJASTH AN, AJMER

/ao/}é/

By AT

Government of Rajasthan

SUB-REGISTRAR : JAMVA RAMGARH

Fee Receipt

Appendix i-Form No. 9 (Ruie 78 & 131)

] %/ 1 g

o -"'J/"o

21-07-2016 4:40 PM

Fee Receipt No 201602424002707 Receipt Date 21/07/2016 ‘
Name Ravi Surya Devoiepar Document S. Nc. 201601424003878 ;
Pravite Ltd. Thro i
Director Ravindra 3
Pratap Singh :
Address K-47 Himat Nagar ,Jaipur . JAIPUR
Document Type Sale Deed
Face Value % 2033500 Evaluated Value % 1829454 ‘
Ord-Registration Fee 720340 Fee for Memorandum Us_84_57 g ;
Csi Z 300 Certified copying fees Us_57 Z0 ;
Stamp (Memorandum) z Reg {memorandum; 2 ‘
Surcharge ¥ 20340 Stamp Duty 7101680 }
Penalty z0 Inspection fee zZo ;
Us 25 34 20 Commission Z0 ]
Cu;tod—y F Others Z0 ;

Cash Amount Received 20

Other than Cash Z 142660

Totai Amount ¥ 142660

P

Mode of Payment (#Mode Number Amount #)

# e-Gras Challan 0012174237 # 142160 wp NA. i&!%/ /

\%ﬁ'z\d\ ci

Signature of presenter or applicant for
copy or Search certificate

Signature of recipient
and cdate of return receipt

SUB—REQ-T}%AR
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Government of Rajasthan
REGISTRATION & STAMPS DEPARTMENT, R&JASTHAN, AJMER
SUB-REGISTRAR : JAMVA RAMGARH

Fee Receipt
Appendix I-Form No. 8 {Rule 78 & 131) Print Date:  25-07-2016 2:48 PM
Fee Receipt No . 201602424002758 Receipt Date . 25/07/2016
Name . Ganeshlal S/o Document S. No. . 201601424000000
Kanaram
Address . K-47 Himat Nagar Jaipur Conversion order nc. 16/1276-80 date 14.7.16
Document Type . Recovery of old Documents
Face Value s %0 Evaluated Value : BD
Ord-Registration Fee ¢ %0 cee for Memorandum Us_84_87 1 0
csl . %0 Certified copying fees Us_57 3 Z0
Stamp (Memerandum) y RO RrReg (memqrancum) : 20
Surcharge . ¥430 Stamp Duty $ 2130
Penalty . 70 Inspection fee : g0
Us_25_34 . 20 Commission 4 30
Custody : 20 Qe 30
Cash Amount Received 4 20
Other than Cash § 7 2560
Total Amount ¢ Z 2560
N~ Mode of Payment (#¥Mode Number Amount #)

# e-Gras Challan 121947002 2560

Signature of presenter or applicant for { v oY\ Signature of recipient
copy or Search certificate 1] ¢ ] and date of return receipt

/
SuU B—QG/‘%TRAR
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Presentation Endorsement

o f2=i® 21 wTg 07 &9 2016 #1 04:21 PM =%

f/afraet/aeft Ganesh Lal T/gEfi/afa =it Kanaram

3% 35 T, STfe Chobi , ==@TE Farmer

=TT House No.:K-47, Colony: Himat Nagar , Area: Jaipur. City:
Jaipur, Pin code: 302003. District: JAIPUR, State. RAJASTHAN
T I FEE FEATES THIAT g TA AT |

, (><\ {\\ t\ 7
e gt L “‘a/:%z“

201601424003878 JAMVA RAMGARH

Sale Deed (Conveyance Deed)
___________________________________________________ \_/

Fees Receipt Endorsement

THE A, 201602424002707

fei= 21-07-2016

TSHT T € 20340

sfafafT & € 0

JgTFA Fh T 300

T 9 T 0

FHT TR o7 £ 101680

FHT HTHTS L7 T 20340

T AT 142660

201601424003878

Sale Deed (Conveyance Deed)
___________________________________________________ N

= ,{T?—_JT W, 735G _,‘/‘: il )
"%57 % ‘%ﬁ e A .

<

_"-\’7-":7
SR, (et Gag

Lapm———— 3}
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SRR At o o Rie 53 4 A ReR w- 2 o o e,

Farft— 347, fom TR, TR, foreT TR, ORI @ € @1 oog [ABY ) foa 8
T fim R m [ el IR GRE 3% 7 536728, S8 @1 AW AR SR
F-HRIeT 96 1, I <ie I, WR e 21072016 3 ER A 39 A 03
W ERER B0 T 7 37 SWRRad TORE @ T ARy 9% & NI U6 &R o &
T el s e W e R Ree-ger ammeh 9 &1 sen Wfve wu @ B
fediy var @1 Wiy far & @ o o v & N wF o, srdeR, aRER @
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Endorsement of Execution

Y F. THHTI T ATH T TH7 FraT

1 /et Ganesh Lal , T/g/af ff Kanaram . zra=ms
Farmer
House No.:K-47, Colony: Himat Nagar , Area: Jaipur, City:
Jaipur, Pin code: 302003, District: JAIPUR, State: % .0
RAJASTHAN £
2 ft/#f=e1/g4T Ravi Surya Devolepar Pravite Ltd. Thro
Director Ravindra Pratap Singh , T/ 1/93 41 B.S.
Parihar , 73913 Business
House No.:K-47. Coleny: Himat Nagar , Area: Jaipur, City:
Jaipur, Pin code: 302003, District: JAIPUR, State: £

i
RAJASTHAN o B

Claimant § |
={Age : 42 :

s fAearze et 1 wg= B =AfRwat 3 i § | e geare ue st Mam 3% aaw R o &
Y F. TETET FT AT T TAT

1 Name: #/4=fi/g4T Dharam Raj , ga/gsfi/afer «fF
Rampratap
Age: 30
Add: House No.:0. Coiony: Majipura , Area: Jamwaramgar , !
City: Jaipur, Pin code: 303002, District: JAIPUR, State:
RAJASTHAN

2 Name: =i/===fi/gf7 Sishram Saini , T/ = Mangi
lal Saini
Age: 26
Add: House No.:0, Colony: Jhunjhunu , Area: Jhunjhunu , '
City: Jhunjhunu , Pin code: 333001, District: JHUNJHUNU, ..
State: RAJASTHAN

201601424003878

3



T fo v fma ga w3 W ¥ 2 Rreiey o W e § 1 R
T R R &1 78 & 57 @ & g o1 @9t B ol w3 aee v 2

0. TE o 7 T g ey 7 o o R W R oy @) e
BT VT 500/— ¥ & o % 951 T W 3 OE UR ® ReaeR 96w 10
U5 N 7 31 TRERel @ 99 90 SRR /3e1 e aR forg e & 1% we
W, 3R 79 TEW0 o AW | 3 RAF 21072016 S

v
TR [3eTT Forge—
o TT T s rax 2NN N
o W% gory - Q\\)@, r
TR TRI— “
I /1 a
oA AT ST 57‘33! A VY SAT S
- eencrmedl) .
NI (T 3D
Nt \ T W & S e
2. 5 204) Ak %gr{)f @A L2020 e et o wR-ne)
RECARA N e B L2 2 W AERR
Drarted &y:-
y\'/lifk}'\\?‘&‘vv«.

{US as per Record of Direction Given by executant & Claiment)

Vinod Kumar Sori




Under 54 Endorsement

mzrma#ag?rmm-wqmﬁfa%ﬂraxm?%g@rmw@raﬁﬁxzos%oo Aled 5U 38 W

37 F ggie AR & 101680 W HA 4T Y & 20340, Feore TR 20340 FF F 142360 Te

e 201602424002707 e 21-07-2016 # S fRY I gl
HT. TEATES F ® 101680 & Hgiw W AT AT S T
P vA
201601424003878 s defrr—KIVA
- RAMGARH

Sale Deed (Conveyance Deed)

Ars BAatE 21/07/2016 F1

e e 1 e 5= 135 #

79 7iedT 75 W w7 201603424102008 o afTerg AT T AT
TR e wvn ¢ frer W 539

5 AT 101 F 104 T 79T AT T

Y7
201601424003878 T T, JAM\'Vﬂr/gAGARH )

Sale Deed (Conveyance Deed)




Gl & 27T

Government of Rajasthan
REGISTRATION & STAMPS DEPARTMENT, RAJASTHAN, 4 /<R
SUB-REGISTRAR : JAMVA RAMGARH

27\

Fee Receipt ) —
Appendix I-Form No. 9 (Rule 75 & 131)  Print Do 07-04-2016 4:21/_ i
Fee Receipt No 201602424001409 Receipt Date 07/04/29@1, _"613‘*_ o
Name Ravi Surya Dawiprs Pvt  Document S. No. 201601424082050 -
Dir Ravindra Pratap HESH
Singh |, iter
Address k~47 k-47 himmat nagar jaipur jaipur ,JAIPUR ‘ ‘
Document Type Sale Deed \\'-, - _" »
Face Value % 1586100 Evaluated Value % 1504578 "
Ord-Registration Fee % 15870 Fee for Memorandum Us_64_57
csl % 300 Certified copying fees Us_57
Stamp (Memorandum) Z Reg (memorandum)
Surcharge % 15870 Stamp Duty 279310
Penalty 70 Inspection fee %0
Us_25_34 70 Commission Z0
Custody z Others Z0
Cash Amount Ruceived 20
Other than Cash % 111350
Total Amount 111350

Mode of Payment (#Mode Number Amount #)
# e-Gras Challan 10500551 91350 # Stamp N.A. ¥ 20000

STt

Signature of presenter or applicant for
copy o Search certificate

c%{/_

I LA

S~ o of recipient
ks

of return receipt

70
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P iTF

< i T 0 R0 g, o 347, e TR, AR TRY SRR
Al Xfow g Rie T o Aow. R, 95— 42 o wife- o, P 347,
fewr R, SR, o TR, R @ 2| R 5 fwa-w § e e w9
M ¥ wRita fr e @ Ra § forar o @ @) w6 R w9 v W R
fiser oF W 3 B BT W W W v Saien), TR, R
NG 3t A wffor W o |

S & 49 fiem o @ Fe P 9 Gl i R To- I TRemeER)
eI FodT AT, YA Werl, Tl AR, Re A, v § R 8
o ol T TR 371, AT 03000 BRI, T T 1, el @A 03900 FRW
g5 N TW ¥ e Tow Re § of &) qawE 53 Ao w3 Sw
ST GO 4R 371 Vel 0.3900 BFR G B PRI TERNR SRS, TR
@ Tei Eri A ¥ qURadH aRam 9190 A9GH TR oA Rrs we § eriad
TEMIIGR SIHARTTG, AR WURGEH 3T B9i6 6 53640 RFG 16032016 31
T RO GERT TR 371 VDT 0.3900 TR W AT 3900 TR A Bt s
i % wuRads foar §1 59 ToR ¥ ¥ fEa vom W 9w S aRel 4 @
Hiers, BN, FMew, w@ WA ) 78 ¥ 5 A 590 IR TRE TOR ® RU-AR,
WO, JE-WPN § SERY IR AR JMC § 99 W@ U & 7 99 Seadd
IRl B IAF FER § W T T A o o SR AR v 3w
WARER G591 § W16 § 7 o ¥ qd g9 i v v Y awh sa R 9t
T 7 e B A A 9 6 B fim, s, e ek W e ek @
e & o < R
% {6 @ o M o o TRaRe arewest @ O 3 R e @
I TS & T Bl e 0 BT AW Rl prd B Ay B nawmed 1 o
ot ot 9 7 S Pt T T @RER B A B I TR, TeaR B
T, G A, T THAREe, e R, weRE 4 Reg 8 s
RISl GERT TR 371, VBT 0.3900 SRR, Tl el 1, G YT 0.3900 SR &
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Presentation Endorsement

s fRFTF 07 7Tg 04 /9 2016 F1 04:01 PM 5

=7/ 71T Kanta Devi  T/q1/afa #ft Ganesh Lal

39 33 ad, W7 Dhobi , =q=&T¥ Farmer

=TT House No.:k-47, Colony: k-47 himmat nagar jaipur , Area:
jaipur , City: jaipur , Pin code: 302003, District: JAIPUR, State:
RAJASTHAN

T X FEE FEATES USEA &g o o

FEATER TegaFal dﬂl T[ :—-——"zﬂ%,

201601424002050 'AMVA RAMGARH
Sale Deed (Conveyance Deed)

i . 201602424001409

feats 07-04-2016

AT O T 1587

Aty o € 0

TYIFT o T 300

E i 0

FHAT TR F T 79310

FHT T oF & 15870

FT T 111350

201601424002050 TT R, JAMV/%GARH

Sale Deed (Conveyance Deed)
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0 v T W TR A g 030 S ik 3000 TR A o
T UM I WANER! W 7 T 91 [ s 0N, UM-T, R-9R, 9fa @
TRferT AR 15,86,100 /T IR TE A FBAN TR U@ W TR AH B @ A
a1 R va- W saad o o SOy, Sty d-47, RRE TR, SRR
WY SRRECR A1 o o Rig 37 A €ige. IReR, 98- 42 o, wifte- gy,
frar- 47, foem TR, TR, e SOR, VoI @ @ @1 a0 Y a% R g
o fisy o fiwa e gt R § § O SRY T9E @ BN o g R T W
THRR 0 O 1 < SRIERGal TaeH @ 696 WG 98 & §RT WK aX al ©
o et fOma g AR WE R 9Ha-gar IR g @1 Fen difve ®U W pa
fedi var 1 Wiy R & @0 #ar iR @ @1 N WE Fiee, FRAER, IRER
@M & T 21 a9 59 Fma-ger IR g ¥ 99 O M WY @ @ W
fodt 4 aRe, SRR, TR, RIFS &1 3% 6 7 JfeR W w e dR T a
wfas ¥ W

T 2 & o1 Rl v of om IReR @ & T ? 98 39 fimy = @ EW wle
IaT SF G TR B ARG R D SR TR IO Rare # I TH oo
IR, T PR N, WA T2, TN 3601 TS YR ¥ I ST 7 S8 § o ol
e Ry, 7Y, T, o¥iten, Al AR SO o W BT A Som |
THm @ @ 99 ¥ @ 3 789 R & HI-9R, Feevw,
- fdaIe, WHN), FE-WPN d SEERY B U7 T 7w A 998 gER q
fruer &t e s o v 91 8 T 9 @ e @ e R @l
war feda o ot 2l

3 4w A fapg—gar aREh % T O e B 99 9 99 Rea mEw B
Wit & @R A1 38 A1 9 ([(@Da RF W) 37 915 TR, SaRReR! SIRYT aiav
el yoR &1 I &, e o sl w1 il w0 @ g ¥ Fow o € @ B
fgdia var @1 IRER B 5 98 I THEE B WS g9 AR oM v ¥ e o,

T R GR A oxe 9 Refty § a9 3 99 9 orged wwka @ N9 weR Rde w
TR TG W A | WW
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Endorsement of Execution

AT F. THFR FT ATH T IaT Epe TEHTR FT
) IBI
1 /ATt Kanta Devi , T/gfi/afer 4t Ganesh Lal | Executant
=Fqrd Farmer ' Age : 33
i . ; = Signature :g
House No.:k~-47, Colony: k-47 himmat nagar ja rur , Area. e~
jaipur , City: jaipur , Pin code: 302003, District: JAIPUR, T IrNiY &(Q
State: RAJASTHAN J
2 A/fradigAT Ravi Surya Dawlprs Pvt Dir Ravindra Pratap Claimant
Singh , TH/IAT/aTer 5t B,S Parihar , <=3 Farmer 2 Age : 42 )
House No.:k-47, Colony: k-47 himmat nagar jaipur , Area: Z atre ¢
jaipur , City: jaipur , Pin code: 302003, District: JAIPUR, j-,;’
State: RAJASTHAN o W
7
¥ &&gux Sale Deed (Conveyance Deed) FT 98 §F & §WHHST fAvqras F7=" ~=m=7 &7 |
sfawd IR & 1586100/~ G # / A FFey / # & § 1586100/~ TF F ————emonmn * AT TEY WIoT AT EER
far |
o fAreares Fat i wg=m Aw stwar 7 7 § |, R gemesr o s For ot coex g g

T . TETEH FT ATH & q@r
1'Name: #1/AT=eT/g=T Prahlad , Targai/ater 4t Ranjeeta
Age: 70
Add: House No.:0, Colony: Gujro ka Bas , Are:s
Jamwaramgarh , City: jaipur , Fin code: 302028, District:
JAIPUR, State: RAJASTHAN

2 Name: #1/s <1/t Dharm Raj |, T/gsiafa €t RP.
Raigar
Age: 30
Add: House No.:0, Colony: Majipura, Area: Jamwaramgarh
., City: jaipur , Pin code: 303002, District: JAIPUR, State:
RAJASTHAN

201601424002050

Sale Deed (Conveyance Deed)
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4

e f5 vo Ry Ia1 IR R 3 T8 ¥ 2 Rrariew gl w o ¥ 1 ey

o w e 21 76 T Row v 3 i o1 &l B i 9 A 7 a2
I T e @ W 9 ww R W@ R 3 9 s | o '

20,000/— R & Tl @ Ga1 W@ W@ 3 T TN R feeaex sHal e I8 |

fra & ETERE @ WHE AT SRR /el P & foe R & B aR w®

3R 0 weRd aM 9 | 3 &P 07.042016 S|

FFTRTY AT IR~ 2 [T L\'“\‘
it @1 dd-
EETRTY 27T [T —

ot % g - N

TN ARV~
1 ff Moy R m*gasﬁ"?mfz\ﬂ\\g’\ o SE-2 9, T \% o
it ﬂ—%’gZI SAVTLF(\\ D10 |
1
LN\ K

2. A ZEIis T A @”Q’%’f T—70T8, Sfe— %WL

Fari- Zuc’yjcw’zr-/( L/l IS 12207

W

I

Drarted by:-

| (US as per Record I Direction Given by executant & Claiment)

Vinod Kumar Sori
Advocate

Advocate
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R 54 & dgd JAOT-9F YATONT fFar Smar € @& &9 o0@ 93 R25100 FlAd g §F W
¥ FAT Fgid AR & 79310 W & IS YeF & 15870, ¥ & R 111050 g
H&AT 201602424001409 i 07-04-2016 &7 &A1 &6 19 &1

3d: exAEaS ¥ 79310 & Hgw W el Few S

201601424002050 s %%A

Sale Deed (Conveyance Deed)

ars f3AiE 07/04/2016 Fr

qEa wedT 1 Rreg gear 130 &

g HeqT 139 F9 §%a1 201603424101072 9 Usiterg &~
afaf qeas et 1 foeg gear 520 &

Y HEAT 142 § 145 9 ==q7 {47 147 |

201601424002050 L JANMVA %ARH
Sale Deed (Conveyance Deed)



/

),

& 3,50, o3, 3'7// — 02y

Government of Rajasthan
REGISTRATION & STAMPS DEPARTMENT, RA.I* &7

SUB-REGISTRAR : JAMVA RAM? ¢

80

AN AJMER

//—-\
Fee Receipt oL AT
Appendix I-Form No. 8 (Rule 75 & 131) * Date T TA2008AIEM-
Fee Receipt No 201602424001410 Receipt Date 710412635
Name Ravi Surya Dawlprs Pvt Document S. No. 201601424002051
Dir Ravindra Pratap 0o
Singh ,

Address k-47 k-47 himmat nagar iaipur jaipur ,JAIPUR
Document Type Sale Deed
Face Vaiue ¥813280 Evaluated Value
Ord-Registration Fee ¥ 8140 Fee for Memorancur 67
csi Z30C Certified copying fonc Z0
Stamp (Memorandum) 4 Reg (memorandi:~ g
Surcharge 8140 Stamp Duty 240670
Penalty 30 Inspection fee 0
Us_25 34 30 Commission Z0
Custody kS Others 70

Cash Amount Rece’ - g0

Other than Cash ¥ 57250

Total Amount % 57250

Mode of Payment (#Mode Number Amount #)
p— # e.g;(cg@ueﬁ 10500373 Z 47250 # Stamp N.A. € 10000 e{w\,‘.\ bx\/ A
S 02 -
1 )Signature of presenter or applicant for Signature - © ~ecipient
9_\ copy or Search certificate 2~d date - roturn receipt

—

Ot
SyB-r~7

<=
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Presentation Endorsement

e fa=i® 07 Tg 04 ¥ 2016 F7 04:09 PM T

{1/ TerfT/geT Radhey Shyam /gt =t Bhori Lal

37 34 7¥, 1 balai , =¥=«TT Farmer

=T+t House No.:0, Colony: ghata jal dhari , Area: jramgarh , C "
jaipur , Pin code: 302028, District: JAIPUR, State: RAJASTHAN

F Y HEE TETES GSAIA §g WEEA (AT

g gt ;@{@-%V\ %

201601424002051
Sale Deed (Conveyance Deed)

= . 201602424001410
s 07-04-2016

SR 4 T 8140

wieaiy e 2 0

IETE [ T 300

FT e T 0

FHT =TT e ¥ 40670

FHT TS 9% € 8140

T4 I 57250

201601424002051 T A ‘AM\%GARH

Sale Deed (Conveyance Deed)
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Endorsement of Execution

1 d/AadirgHt Radhey Shyam g'x/gfr/&ﬁ-r AT BhoriLal ,
=91 Farmer

Age :

Executant |

34 o

House No.:0, Colony: ghata jal dhari , Area: jramgarh , b : =~ -Signature: | A
City: jaipur , Pin code: 302028, District: JAIPUR, State: : Ao N
RAJASTHAN 2 21 \ b !

2
2 /=T Shushila , TG T Bhori Lal |, =a=a
Farmer
House No.:0, Colony: ghata jal dhari |, Area: j,yamgarh
City: jaipur , Pin code: 302028, District: JAIPUR, State:
RAJASTHAN

WIA RS ] :

3 /et Sumitra |, g/l AT Bhori Lal |, &EwT@
Farmer
House No.:0, Colony: ghata jal dhari , Area: jramgarh
City: jaipur , Pin code: 302028, District: JAIPUR, State:
RAJASTHAN

Age :

Executant

Signature :

32

4 ApfradigAT Ravi Surya Dawlprs Pvt Dir Ravindra Pratap
Singh , TH/HT/afer 7 B,S Parihar , =@ Farmer
House No.:k-47, Colony: k-47 himmat nagar jaipur , Area:
jaipur , City: jaipur , Pin code: 302003, District: JAIPUR,
State: RAJASTHAN

¥ sreav7 Sale Deed (Conveyance Deed) FT 95 7 F FWHS [FOITEH FXAT T IHTT (44T |
gfarer TR & 813280/- 98 #F / A woeT / # & ¥ 813280/- @ & —————— T A FAGT U AT FWHR 7w

I
I fAroara Fat €1 gg= e afeat ¥ § § |, Bes gemr ud siger fra 3% awe foag d

L F. TATEI FT AT T q@T
1 Name: H/AT=<1/g4T Prahlad , Targt/afr 47 Ranjeeta
Age: 70
Add: House No.:0, Colony: Gujro ka Bas , Area:
Jamwaramgarh , City: jaipur , Pin code: 302028, District:
JAIPUR, State: RAJASTHAN

2 Name: i/#fr=1/gaT Dharm Raj , T/gEirafer €1 RP.
Raigar =3
Age: 30 ?
Add: House No.:0, Colony: Majipura, Area: Jamwaramgarh [
, City: jaipur , Pin code: 303002, District: JAIPUR, State:
RAJASTHAN

S

N

o (50
< o s e
<4 ‘\//!:0@
TSN
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(US as per Record & Direction Given by executant < Claiment)
[
inod Kumar Somi



201601424002051 39 91T, JAMVA
RAMGARH

Sale Deed (Conveyance Deed)

ORT 54 % qE THAIV-IT FATONT BRr ST § B 5w aw@ 9 7 A ® 813280 A g T W
wmmmamemq;rmﬁsﬁwa_;wxsmo_mmamoqg—orxssgsoreﬁz%i@r
201602424001410 &=l 07-04-2016 & ST Y 7137 &

3 SEAES & F 40670 & @i W safya A= sar 2

201601424002051 3T "/\ JJAMVA
RAMGARH

Sale Deed (Conveyance Deed)

e f2AT 07/04/2016 #r

TETF HeAr 1 foreg @@ 130

T8 €& 140 F9 H&AT 201603424101073 U= Tfrag = a7 g
sfafees qeas dear 1 free g 520 &

I8 H&AT 146 ¥ 149 T == gy 77 |

201601424002051 I IS, JAI\%MGARH

Sale Deed (Conveyance Deed)



ﬁ ) REGISTRATION & STAMPS DEPARTMENT, RAJASTHAN, éJMER

Government of Rajasthan

SUB-REGISTRAR : JAMVA RAMGARH -

Fee Receipt ) E !
Appendix i-Form No. 9 (Rule 75 & 131) Print Date = 03~10-201§ 3BGPM

\L

Fee Receipt No 201602424003508 Receipt Date : 03/10/201% DN =
Name Ravi Surya Developers Document S. No. 1 201601424QQ56% ;:\
P.Ltd.Jaipur Office K-47 : RN
Himat Nagar Thro : No———
Sumit Luhadiya,
Address 378 Vasundhara colony ,Jaipur ,JAIPUR
Document Type Sale Deed
Face Value ¥ 2057000 Evaluated Valus : T1849840
Ord-Registration Fee % 20570 Fee for Memorandum Us_84_67 g
csi % 300 Cerified copying fees Us_357 g0
Stamp (Memorandum) L 4 Reg (memorandum) : g
Surcharge ¥ 20570 Stamp Duty : ¥ 102850
Penaity 20 inspection fee 3 %0
Us_25 34 z0 T0
Custody 3 <0
Cash Amount Received : 20
Other than Cash : g 144280
Total Amount 2 T 144280
Tl)
Mode of Payment (#Mode Number Amount #) A’u t]
# e-Cras Challan 13283088 Z 144190 # Stamp N.A. ¥ 100 v/
Signature of presenter or applicant for Signature_of recipient//
copy or Search certificate and date%{ return receipt
i

SUB-REGISTRAR
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Presentation Endorsement

ars R 03 7Tg 10 979 2016 7 03:23 PM a5

Hr/fradt/git Pooja Ta/T/afer +ft Sayar Bairwa

39 21 99, ATfd Bairwa , =¥9aT¥ Housewife

3Tt House No.:K-47. Colony: Himat Nagar , Area: Gopalpura by
pas Jaipur, City: Jaipur, Pin code: 303108, District: JAIPUR, State:

RAJASTHAN .
F WX TEE TEATAS TSEA g Teqa (AT | S
ey I /’/
FERTET TEARAT %\\i‘“ ’q‘a'af;”'ﬁ‘“'
201601424005020 JAMVA RAMGARH
Sale Deed (Conveyance Deed)
Fees Receipt Endorsement
= . 201602424003509
{EIED 03-10-2016
osfraT o € 20570
wtafets qoF 2 0
JTHT ok T 300
Bl 0
FHT T2 LoF T 102850 ;
FHT HXATS F € 20570 P
/
FHeT AT 144290 V
201601424005020 37 dSfraw, JAMVA RAMGARH

Sale Deed (Conveyance Deed)
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Endorsement of Execution

T . TEFT BT ATH F TaT FraTE= T QEHTT FT

1 S/ AT=EET Pooja , TH/TA/AT «Y Sayar Bairwa , srasm
Housewife
House No.:K-47, Colony: Himat Nagar , Area:
Gopalpura by pas Jaipur, City:  Jaipur, Pin code: 303108,
District: JAIPUR, State: RAJASTHAN

2 #/-frweifgeft Ravi Surya Developers P.Ltd.Jaipur Office K-
47 Himat Nagar Thro Sumit Luhadiya, T/gsft/afa «F
Suresh Kumar Luhadiya, =FaaTd Business
House No.:378, Colony: Vasundhara colony, Area: Tonk
Road , City: Jaipur, Pin code: 302017, District: JAIPUR,
State: RAJASTHAN

Executant |
Age : 21
Signature : |

S EEEE— |
Claimant

Age: 35
Signetur@ 4

7 @77 Sale Deed (Conveyance Deed) #T 9% &7 & AH=ER foTaT F<AT S5 %7< 3T |
gicder JIRT & 2057000/~ & # 7 3 FAT / F F T 2057000/ GF F —emmemmeme T B THET UCH T THT
Tar |

T FreaTes Fat #t ag=r fFw s=fwat 6 T, e g T ST fererer 7Y wHer forw w E
oA F. TATET FTATH T 94T

1 Name: sft/sfmeft/geft Sushila , T/l «f Girdhari
Age: 50
Add: House No.:K-47, Colony: ~ Himat Nagar , Area:
Gopalpura by pas Jaipur, City:  Jaipur, Pin code:
303108, District: JAIPUR, State: RAJASTHAN

2 Name: fi/=#d1/a+ft Dharam Raj Diwan , T/q/afe =ft
Rampratap Diwan
Age: 31
Add: House No.:0, Colony: Majipura , Area:
Jamwaramgarh, City: Jaipur, Pin code: 303002, District:
JAIPUR, State: RAJASTHAN

201601424005020 Skl ciTrﬁ§W?<AMVA
RAMGARH

Sale Deed (Conveyance Deed)
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Under 54 Endorsement

URT 54 F TES TAI-IT FAIOIE T Sirer @ 6 5w S 93 7 Arferma ® 2057000 A §T 585 W

& A FGH T F 102850 W A GAIT Yok & 20570, T IR 20570 HA F 143990 W

T 201602424003509 fa=ties 03-10-2016 #F a7 Ry 7737 &)
I GEAIGS H & 102850 & HRiHr W ARG A= Sar 21

,/'

201601424005020 Tt JAMVA
RAMGARH
Sale Deed (Conveyance Deed)
Registration Endorsement
s f&=is 03/10/2016 Fr
T wear 1 ez dear 138 7
TG HEAT 117 7 #ear 201603424102648 92 Gsfrag R war qor
s qras dear 1 Nee dear 552 % ya
T HEAT 67 & 70 7T F=T 3w T4 | [
201601424005020 Exl \m\éu/z JAMVA RAMGARH

Sale Deed (Conveyance Deed)
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(US as per Record el Direction Given by executant & Claiment )
Vinod Kumar Soni
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Y
Government of Rajasthan

SUB-REGISTRAR : JAMVA RAMGARH

Fee Receipt o
Appendix {-Form No. 9 (Rule 75 & 131)  Print Da

don
e

TR YO, B
O Laiy

REGISTRATION & STAMPS DEPARTMENT, RAJASTHAN, AJMER

S

@ \

03-10-2018:3:28 PM °
N\

Fee Receipt No

201602424003505 Receipt Date

03/10/2016 > =

Name Ravi Surya Developers Document S. No. 20160142409500
P.Ltd Jaipur Office K47 .
Himat Nagar Thro
Sumit Luhadiya,
Address 378 ,Vasundhara colony .Jaipur ,JAIPUR
Document Type Sale Deed
Face Value ¥ 1028500 Evaluated Value T 975415
Ord-Registration Fee ¥ 10290 Fee for Memorandum Us_64_67 g
Csl Z 300 Certified copying fees Us_57 g0
Stamp (Memorandum) g Reg (memorandum) g
Surcharge Z 10290 Stamp Duty 751430
Penalty z0 Inspection fee gQ
Us_25 34 0 Commission g0
Custody z Cthers ¥
Cash Amount Received Za
Other than Cash 272310
Total Amount 72310

Mode of Payment (#Mode Number Amount #)

# e-Gras Challal y 72210 # Stamp N.A. Z 100
A

Signature of presenter or applicant for

copy or Search certificate

sgh—

Signature of recipient

and date of return receipt
gt

SUB-REGISTRAR
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Presentation Endorsement

gt {371 03 1% 10 9 2016 7 02:56 PM a3
ft/5me/= Pooja T/t 5t Sayar Bairwa

37 21 3¥, &T7e Bairwa , =993 Housewife

fRamft House No.:K-47, Colony:  Himat Nagar . Area:

107

Gopalpura by

pas Jaipur, City:  Jaipur, Pin code: 303108, District: JAIPUR, State:

RAJASTHAN
T AR FET TR ISEA 2 SR AT |

201601424005008

Sale Deed (Conveyance Deed)

T A, 201602424003505
LGiEa 03-10-2016

AT e € 10290

e oo & 0

I o7 300

5T L € 0

FHT I oF ¢ 51430

FHT TLATS 47 € 10290

e AT 72310
201601424005009

Sale Deed (Conveyance Deed)

o
k1%

ZEATER 3T TS 19,
JAMVA RAMGARH

)

3T dettaw, JAMVA RAMGARH
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109

Endorsement of Execution

1 =TT Pooje , T/T/TRr 4t Sayar Bairwa , sraem
Housewife
House No.:K-47, Colony: Himat Nagar , Area: 2
Gopalpura by pas Jaipur, City:  Jaipur, Pin code: 303108,
District: JAIPUR, State: RAJASTHAN

2 #/=freedt/gsT Ravi Surya Developers P.Ltd.Jaipur Office K-
47 Himat Nagar Thro Sumit Luhadiya, Te/q=/afe 47
Suresh Kumar Luhadiya, == Business
House No.:378, Colony: Vasundhara colony, Area: Tonk
Road , City: Jaipur, Pin code: 302017, District: JAIPUR.
State: RAJASTHAN

7 wegex Sale Deed (Conveyance Deed) F1 77 §7 ¥ Frer< farsaras FT =5rere v |

Fiawe TR & 1028500/ & # / A FHe / & F F 1028500/~ TE F e T A7 TAF T TG DT
T |

mﬁvmmfiﬁwﬁawﬁﬁﬁ%ﬁ%,ﬁﬁgw@'mﬁsmﬁ‘twa?%qwq%x

AL F. TEG RATH T G 7 AT SRt FEATET
1 Name: #f/#f =<1/ Indra , To/g/af =t Ramesh Z = Signature | ¢

o A

Age: 27
Add: House No.:K-47, Colony:  Himat Nagar , Area:
Gopalpura by pas Jaipur, City:  Jaipur, Pin code: 303108, |-
District: JAIPUR, State: RAJASTHAN

2:Name: /#5747 Dharam Raj Diwan , T/q=f/afr =f
Rampratap Diwan
Age: 31
Add: House No.:0, Colony: Majipura , Area:
Jamwaramgarh, City: Jaipur, Pin code: 303002, District:
JAIPUR, State: RAJASTHAN

20160142400500¢ I Ieras, JAMVA
RAMGARH

Sale Deed (Conveyance Deed)
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Under 54 Endorsement
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201601424005009 3T IS, JAMVA .
RAMGARH

Sale Deed (Conveyance Deed)
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e s A
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201601424005009 39 dsfie, JAMVA RAMGARH

Sale Deed (Conveyance Deed)
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@ REGISTRATION & STAMFS DEPAS

Fee Receipt

Appenzix I-Form No. € {Rule 76 & 131

L~
03-10-2018(3:28:PM

2(1602424003824

Recsipt Date

03/10/2846°

Fee Receipt No
Name i Jccument S. No. 201601424008530<
P Ltd Jaipur Offics N PP
Himat Nagar Thio <
Sumit Luhadiya.
_____Address 378 Vasundhara colony Jaipur JAIPUR
Document Type Sale Deed
Face Value % 2015860 Evaluated Value ¥ 1800510
Ord-Registration Fee Z 20160
csi Z 300
Stamp (Memorandum) Z
Surcharge Z 20160 ¥ 100800
Penalty 0
Us_25_34 e
Custody g

Mode of Paymeng\(#Mode Number Amount ¥}
#e-Gras Chz‘.!an‘(sf!i? 5 i. ‘%4/1320 # Stamp NLA. 2 100

VABVASE

Signature of presenter or applicant for

copy or Search certificate

Signature of recipien;~”
and daté)of returmeceiot

]
SUB'REGISTRAR

Pl A
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Presentation Endorsement

s faAr® 03 =1g 10 9 2016 #7 02:32 PM ==

f/freft/gt Sushile T/g/aF +fF Girdhari

39 50 99, S[TTe Balai , =@« Famer

=Tt House No.:K-47, Colony: Himat'Nzgar , Area: Gopalpura by

pas Jaipur, City: Jaipur, Pin code: 303108, District: JAIPUR, State: /
RAJASTHAN :

T A qIE TRV TSI R ko !

201601424005005 JAMVA RAMGARH

Sale Deed (Conveyance Deed)

=T . 201602424003504

fEeIes 03-10-2016

ISTET I € 20160

sttt o= T 0

IEiHT e 2 300

T eF ¥ 0

FHT T F T 100800

FHT TLHTS 97 & 20160 ,
A 141420

201601424005005 ) I7 dsraE, JAMVA RAMGARH
Sale Deed (Conveyance Deed)
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Endorsement of Execution

121

I F. TEAH FATH T Ta7 Tt st TEHFR T
T . ST
1 Fy/AvgAT Sushila , TR/ =it Girdhari , sga=Tg Executght |
Farmer Age ;50 |
House No.:K-47, Colony: Himat Nagar , Area: Gopalpura ,S\‘%na‘&" e !
by pas Jaipur, City: Jaipur, Pin code: 303108, District: J5
AIPUR, State: RAJASTHAN aw |
2 /AT Ravi Surya Developers P.Ltd.Jaipur Office K- Claimant |
47 Himat Nagar Thro Sumit Luhadiya, T/ghirafer 7 :;\ge ”S i L
Suresh Kumar Luhadiya, =@=a=ma Business RighaliY > 4
House No.:378, Coiony: Vasundhara colony, Area: Tonk
Road , City: Jaipur, Pin code: 302017, District: JAIPUR,
State: RAJASTHAN
7 =r&q9T Sale Deed (Conveyance Deed) #T 9z T T THEF FoaTas FaT w57< 73747 |
FAhe TR & 2015860/~ & # / A T / # @ & 2015860/ T F ——— T BT THE WH T WHHT
& |
I THCATE FAl T age (A ¥ A g, R geeer v s fram 3% e Rroww g
ST F. TATR! FTATH T TaT CIEUAES ST TETER
1 Name: =/#fma/gt Pocje , g/ <t Sayar Bairwa Signature |
Age: 21 .
Add: House No.:K-47, Colony: Himat Nagar , Area: = W‘
Gopalpura by pas Jaipur, City: Jaipur, Pin code: 303108, - "_ ,‘
District: JAIPUR, State: RAJASTHAN !
2 Name: A1/4m1/g4T Dharam Raj Diwan , T/q/afr =t Signature |
Rampratap Diwan i e
Age: 31 e
Add: House No.:0, Cclony: Majipura , Area:

Jamwaramgarh. Citv: Jaipur, Pin code: 303002, District:
JAIPUR, State: RAJASTHAN

201601424005005

Saie Deed (Conveyance Deed)

37 dsEE, JAMVA
RAMGARH
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e wfaw A fpa-gar omeh 4f vl @1 gwer @i 4w @ oy R v @
v &t @l 7 38 a1 g3 (Rear R W) 31 18 IR, ScRRER SR 21av
fd TER @1 99 W, RS9 ARl B B w @ w ¥ Pew o £ @ B
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T W ER A B @ R § W oM T 9 o wwlh ¥ R eR Rdw
e TA I A |

T {6 9o fUmy ar Immeh g 39 T ¥ 2 feaier 90 W amrd ¥ 1 R
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JUnder 54 Endorsement
9RT 54 & TEd YAOI-9T GAOIG R ST & 7 39 dw 9F & AfeSa ® 2015860 e 3V 5F W
A FA AElE TR F 100800 W Fal ST oF § 20160, TS MY 20160 FF & 141120 T
T 201602424003504 AR 03-10-2016 ¥ A7 &g o3 £ L
Hd: EFAES H & 100800 F FTEH W swifed Hem e 5 o L
201601424005005 ST 9N, JAMVA
RAMGARH ),

Sale Deed (Conveyance Deed)

st faeTe 03/10/2016 &1
9Eq% Tear 1 o= 99T 138 F

TS FEAT 114 F AT 201603424102645 7T wiag T = Fur /

st e 9ea7 1 ieg 9ea7 552 %

98 HSAT 55 ¥ 58 TT =TT fEHaAT 74T | 8

231601424005005 ST Wfraw, JAMVA RAMGARH

Sale Deed {Conveyance Deed)
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S arBM & DR 37, B sze @

Government of Rajasthan

REGISTRATION & STAMPS DEPARTMENT,

SUB-REGISTRAR : JAMVA RAMGARH

Fes Receipt
Appendix [-Form No. S (Rule 75 & 131)

» RAJASTHAN, AJIMER

. f i
PrintDate:  03-10-2018'347 PN -
AN

e
G ;

o

/

Fee Receipt No 201602424003514

Name :  Ravi Surya Developers
P.Ltd.Jaipur Office K-47
Himat Nagar Thro

Receipt Date
Document S. No.

03/10/2616
2016014240056;

Sumit Luhadiya, L

Address 376 .Vasundhara colony ,Jaipur ,JAIPUR
Document Type Sale Deed .
Face Value ¥ 1028500 Evaluated Value 375415
Ord-Registration Fee : ¥.10290 Fee for Memorandum Us 84 67 g
csi : T300 Certified copying fees Us_57 0
Stamp (Memorandum) I ) Reg (memorandum) 4 .
Surcharge : ¥10290 Stamp Duty ¥ 51430
Penaity .20 !nspectfqn fee g0
Us_25 34 . 30 Commission 20
Custody : ¥ Others g0

Cash Amount Recsived 20

Other than Cash 72310

Total Amount 72310

Mode of Paymenr(#M\ode Number Amount #)

# Stamp%/?yiwya}13293m3 ¥ 72210

N
Signature of presenter or applicant for
copy or Search certificate

Signat re of recipient
and date of return receipt—

g

SUB-REGISTRAR
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ER
*fd @ sgem g0 fo SR, oW d-ar, Rew R waR IR s
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Presentation Endersement

arsr Rt 02 77 10 91 2016 #7 03:31 PM =

fr/sfraei/gsft Sushile /AR 5 Girdhari

¥ 50 79, STTfa Balai , =q=€T¥ Farmer

et House No.:K-47, Colony: Himat Nagar , Area: Gopalpura by
pas Jaipur, City: Jaipur, Pin code: 303108, District: JAIPUR, State:

RAJASTHAN o
T I AT TETES OAT 3 e e A~

= :) T/’_-»\Af‘—'/ = e ”7‘—/7'. / .
T TELAa=nar ol LU FEATER ST ISR
201601424005022 . JAMVA RAM

Sale Deed (Conveyance Deed)

iz . 201602424003514
lEiCD 03-10-2016
OSTET F T : 10290
STt o 2 0
TSTEA I T 300
EER R 4 0
FHT TR oF T 51430
FHY qI=TS T % 10290 7
o T 72310 4
/
l//\ /
201601424005022 wwrés 19w, JAMVA RAMGARH

Sale Deed (Conveyance Deed) N’



3
I SV ¥ A famar o 0 7 e S el A gt @ gwe e o ww
3 39 o Uy, Tedi, aded ol oy vl @ ok 7 & R & e w2
% & 1@ i wom w9 ol TRaRe amwet @ O @ R e @
YT T & T el o 0 BT A o e o) Y @ omavgw 21
faspar wom v 7 ST B BT T WRAR B A - T e, I vaes
T, Tedlel SHANATe, e TR, Yo § R #) e aRe @ TR
372/3, THET 07400 BIAR, Tl T 1, Bef WA 07500 SRW | I IqW IR
G TR DT ol A 07400 TRW F ¥ 02500 2RI U 2500 TR e
P 31 do I iR wRa 7 W T Y, T sk e
G TaforT NI 1028500 /% R T TG IORT TR U W W 3 3 999
3 a1 fedi ve- M qut seemd o o0 TR, S 347, fomrr TR T
Wﬂﬁ@ﬁﬁ@ﬁﬁ%@%ﬁmg%%@m@%ﬁmw—%aﬁ
Gﬂﬁf:—ﬁ?f,ﬁam:—sm,me,mw,m,mw,mﬁa%%&ﬁ
o Oy W R & e e a% R T et TR 9RY 98 7 sieet0, 55 @
T A R BT § fr, W e W, TR @ g 9w 59 Rwg T
W ERMRR G0 € 7 3 EwIERedT TRH @ W 9RY 3% @ ERT oTe av ) &
T fOmd qea R U A RE-ga ARt A @ sen @fe w7 © B
e v a1 <o R & o B Rl v @ R W a1, anger, ae a
W e €1 oW 56 Ree-gar o 4 @ g3 R v w e @ o
forsft # e, St TRAR I 71 9 89 7 aReR T T E ek B
Hlawy ¥ &

Zavi S a

29 o7
]

S
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Endorsement of Execution

T . T T AT F TaAT

1 &1/t Sushila , TR 2t Girdhari , =5awTS
Famer '
House No.:K-47, Colony: Himat Nagar , Area: Gopalpura
by pas Jaipur, City: Jaipur, Pin code: 303108, District:
JAIPUR, State: RAJASTHAN

2 =/freft/g=t Ravi Surya Developers P.Ltd.Jaipur Office K- I
47 Himat Nagar Thro Sumit Luhadiya, T/q=/afr «f
Suresh Kumar [Luhadiya, =799713 Business
House No.:378, Coiony: Vasundhara colony, Area: Tonk
Road , City: Jaipur, Pin code: 302017, District: JAIPUR,
State: RAJASTHAN

T w=gT= Sale Deed (Conveyance Deed) T Y% T F TS (HOITET HLAT THH< (4T |
Srawe TR ¥ 1028500/~ F # / M et / F ¥ F 1028500/~ T FH —

— T B FHYT ToF FRA "BEE

R
S feara wat it ge=T A siedt ¥ i § , NS geares UE oET R i} awer g g £
& . TEATG! T ATH 7 qaT CIRUAES et FETER
1 Name: #/=f=<fi/g=ft indra , /TR T Ramesh Kumar = '* ; : Signature |
Age: 27 E‘,/ﬁ:
= < &
Acd: House No.:K-47, Colony: Himat Nagar , Area: S/\)ﬁ : &
Gopalpura by pas Jaipur, City:  Jaipur, Pin code: 303108, e}
District: JAIPUR, State: RAJASTHAN ! !
2 Neme: A1/ at/g=T Dharam Raj Diwan , Tx/q=i/afer =t Signature |

Rempratap Diwan

Age: 31

Add: House No.:0, Colony: Majipura , Area:
Jamwaramgarh, City: Jaipur, Pin code: 303002, District:
JAIPUR, State: RAJASTHAN

¥

201601424005022 a%x TS, JAMVA
RAMGARH

Sale Deed (Conveyance Deed)
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T ¢ & w5 v @ o oeR urw & T @ 5 9% 39 fimw w3 % gw wie
IR I Y TR B IR G G AR ARRGT Iovd Rere § q9 AW T
IV, $9 BIG N, WY &, T THG! TG YGR ¥ I IWN g SR F w8 @
0! i, TR, T, T4, R o SO oM Td GRS R e |
T 6 iy QI R 3 990 39 ¥ @ 3 TG YOR & HU-AR, T
TG, EEN, FE-WHN g THERY F U T A Fear @ 9 gen T
Foer @ fomict s wom 98 @ Sl 71 o @ e @) W ReeR w6
wal fgdia e @ gt
3t ww g aveh 4 el @ gwer o wW 9 i g wEw @
Ve o1 @R A 3 A1 (R Yo ) @ el aINe, ScRINGR SURMT 2Y
feell 7R @1 Sw B, Rrewt S sl B Bl v @ e R Pred o § o B
et war a1 afver 2 & 98 o Jear @ W g9 e T T W W o
T W ER A IR Rl F A o T 9 s ok @ R veR Rd w
IR A BN ol |
& 6 o O a1 R 4R W WS ¥ 2 ey ol W amrd ¥ 1 e
N w e 21 78 & o v 3 e &1 gl gar f{de w + o5 e 2

f\@k - " y T, AC
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Under 54 Endorsement
URT 54 F TE A9 GAOIT 4T onar & B 3w ow 93 & A ) 300 AMS T 3§ W
ST T HEE TR F 51430 W FAT GoTT Yok & 10290, TS A 10 @ X 72010 W
HTAT 201602424003514 AT 03-10-2016 & o 5 2t 2y

Ie: EXATES H F 51430 & g W Feaed AT anar 8 B Pd T
201601424005022 STTAT,, VA
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Sale Deed (Conveyance Deed)
Registration Endorsement
s f3Ae 03/10/2016 #r
5% dear 1 o gear 138 §
TS H&AT 118 %7 d&aT 201603424102649 7= sfiag v wrar aur
afaf<s TeaF wear 1 Ree dear 552 % . W
I8 &A1 71 ¥ 74 9% F=q7 o 4w B4
201601424005022 ST 9sfg=, JAMVA R, K

Sale Deed (Conveyance Deed)
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) ‘; -;'f- S e @7 Government of Rajasthan IV : \ |

REGISTRATION & STAMPS DEPARTMENT, RAJASTHAN, AJMER

‘ . SUB-REGISTRAR : JAMVA RAMGARH
' Fee Receipt i\‘“ =R it -
Appendix I-Form No. 8 (Rule 75 & 131)  PrintDate:  03-10-2016 3:18%M X
M SN Prosseores 02
Fee Receipt No :  201602424003503 Receipt Date
Name : Indra, Document S. No.
Address . K-47 Himat Nagar ,Jaipur ,JAIPUR
Document Type : Sale Deed
Face Value : ¥2057000 Evaluated Value 1 1849840
Ord-Registration Fee : 20570 Fee for Memecrandum Us_84_67 3 g
Csi ¢ %300 Certified copying fees Us_57 H g0
Stamp (Memorandum) A Reg (memorandum) 3 o
Surcharge 1 ¥20570 Stamp Duty : ¥ 102850
Penalty . 20 Inspection fee s %0
Us 25 34 . 20 : Commission : %0
Cu;tod_y : 2 Others 3 %0
Cash Amount Received . Z0
Other than Cash : T 144290
Total Amount ¢ T 144280

Mode of Payment (#Mode Number Amount #)

# e-Gras Challan 1329311 144190 # Stamp N.A. ¥ 100
N’
_SAr
Signature of

presenter or ap;\:clicant for Signature of recipient ,/ .
copy or Search certificate and dat%of return reteipt
¥, _ L
ﬁ,ier/' SUB-REGISTRAR
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Presentation Endorsement

e AT 03 #Tg 10 5+ 2016 &7 02:31 PM =3

S/ m/get Indra. /AT #ft Ramesih Kumar

39 27 99, 9T Balai , =ETT Farmer

=it House No.:K-47, Colony: Himat Nagar , Area: Gopalpura by
pas Jaipur, City: Jaipur, Pin code: 303108, District: JAIPUR, State:

RAJASTHAN Ve
BE Y , v
201601424005004 JAMVA RAMCGARH

Sale Deed (Conveyance Deed)

=g . 201602424003503 N
femis 03-10-2016

TSI g E 20570

ST 4 € 0 ’

IS T T 300

I L6 T 0

FHT TTFT [ T 102850

FHT T=T IF ¥ 20570

T AT 144290

174

\P7g

201601424005004 I deitaw, JAMVA RAMGARH

Sale Deed (Conveyance Deed) \/
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Endorsement of Execution

PEIES

1 #r/-frait Indra , /TA/TTE =T Ramesh Kumar , s73@13 |«
Farmer
House No.:K-47, Colony: Himat Nagar , Area: Gopalpura
by pas Jaipur, City: Jaipur, Pin code: 303108, District:
JAIPUR, State: RAJASTHAN

2 AT Ravi Surya Developers P.Ltd.Jaipur Office K- i
47 Himat Nagar Thro Sumit Luhadiya, T/ =1
Surash Kumar Luhadiva, 3¥=1¥ Business
House No.:378, Colony: Vasundhara colony, Area: Tonk
Road , City: Jaipur, Pin code: 302017, District: JAIPUR,
State: RAJASTHAN

Executant |
Age :27 |

Signature : |
e N
|

—

3 3o Sale Deed (Conveyance Deed) FT 9% {7 ¥ SR (H04127 HLAT s T

q%mnfvﬁvs2057000/—{éﬁ'/ﬁ?m/ﬁﬂszosmomt{éﬁ——-———?}ﬁ%mwm%‘c’m
R |

ﬁﬁwﬁﬁwﬁ’qwﬁrﬁ%ﬁé,ﬁﬂxmﬂqésiwﬁsmﬁm%qwqil

I . TETE! 1 ATH T 74T T et TR

1 Name: Fi/sfmdi/st Sushila , T/ T Girdhar : ‘B -
Age: 50
Adc: House No.:K-47, Colony: Himat Nagar , Area:
Gopalpura by pas Jaipur, City:  Jaipur, Pin code: 303108,
District: JAIPUR, State: RAJASTHAN

2 Name: H/# a1/t Dharam Raj Diwan , T/g=t/afe 4t
Rampratap Diwan
Age: 31
Add: House No.:0, Colony: Majipura , Area:
Jamwaramgarh, City: Jaipur, Pin code: 303002, District:
JAIPUR, State: RAJASTHAN

Signature |
AN
N !

201601424005004 3T 959 F, JAMVA
RAMGARH

Sale Deed (Conveyance Deed)
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Under 54 Endorsement

URT 54 & T THUI-GH YA R S & B 5w aw 93 4 Anfeaa ® 2057000 T §T 59 W
&3 FH Azl TR & 102850 W FA TolTaT Y& & 20570, TS TR 20570 T ¥ 143990 e
HEAT 201602424003303 ReAiw 03-10-2016 # a7 Ry 73y &1

¥ EATES FE 102850 & G W ASARF AT ST £ % /
W,
201601424005004 ST geftas, JAMVA
RAMGARH

Sale Deed (Conveyance Deed)

s fRe7% 03/10/2016 #¥
TEF "ear 1 foes d=ar 138 %
T8 FEAT 113 %7 §=47 201603424102644 T dsirag a7 ot qorr /

A= oo wear 1 Rrex dear 552 ;
I8 4T 51 § 54 % &7 R 4w | N/
b
201601424005004 I 1T, JAMVA RAMGARH

Sale Deed (Conveyance Deed)



~,
-4

5

I 7 R T 99 o e 3 o TR i T ReR gfg @ e |
B e 100/ VR B T 06 @ W@ 4 T TN W fowaes sl e
7% TR i ) SREREd B W AT SRR /ST R 8% forg e & 6 e
%, 3R gow wexd &M ad | 3R A 30.00.2016 EAI

FETER R P e
gt 57T adi— e /
EETER Ao [T )

9 -

Drarted 5y

(US as per Record I Direction Given by executant GZ/C&um;r

Vinod Kumar Sont

148



149



N

Clhe

\ b
N el

Government of Rajasthan

-

!

o1y

REGISTRATION & STAMPS DEPARTMENT, RAJASTHAN, AJMER

SUB-REGISTRAR : JAMVA RAMCGARH

Fee Receipt
Appendix I-Form No. ¢ (Rule 75 & 131)

Fee Receipt No 201602424003506 Receipt Date 03/10/24§6® | ,
Name Ravi Surya Developers Document S. No. 201601424995013
P.Ltd.Jaipur Office K-47 B Ry B
Himat Nagar Thro
Sumit Luhadiya,
Address 378 Vasundhara colony ,Jaipur ,JAIPUR
Document Type Sale Deed
Face Value % 1028500 Evaluated Value T 975415
Ord-Registration Fee 10290 Fee for Memorandum Us_64_67 4
CSl % 300 Certified copying fees Us_57 20
Stamp (Memorandum) s X Reg (memorandum) g
Surcharge 7 10290 Stamp Duty 751430
Penalty z0 inspection fee %0
Us 25 34 70 Commission 8
Custody Z Others %0
Cash Amount Received %0
Other than Cash 372310
Total Amount T 72310

Mode of Payment (#Mode Number Amount #)

# e-Gras Challan 13293041 72210 # Stamp N.A. % 100

Signature of presenter or applicant for
copy or Search certificate

|
/

T

%

Signature of recipj
and datejg r receipt

SUB-REGISTRAR
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Presentation Endorsement
s fewi 03 =78 10 9 2016 =7 03:03 PM ==

sft/sftfi/gst Indra Ta/geft/afer oft Ramesh Kumar

3I7 27 99, S Balai , =¥99TT Fammer

=TT House No.:K-47, Colony: Himat Nagar , Area: Gopalpura by
pas Jaipur, City: Jaipur, Pin code: 303108, District: JAIPUR, State:

RAJASTHAN
?ﬁtwmqﬁ?ﬁww -/

201601424005013 ) JAMVA RAMGARH

Sale Deed (Conveyance Deed) ~

g . 201602424003506

s 03-10-2016

IS 9= 2 10290

TR o ¥ 0

TS o T 300

I qF T 0

FHT T eF T 51430

FHT FXATS 7 T 10290 f

AT 72310 ; |
o /[

201601424005013 I IS 19%, JAMVA RAMGARH

Sale Deed (Conveyance Deed)
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Endorsement of Execution

Farmer
House No.:K-47, Colony: Himat Nagar , Area: Gopalpura
by pas Jaipur, City: Jaipur, Pin code: 303108, District:
JAIPUR, State: RAJASTHAN

2 sft/efrfi/gT Ravi Surya Developers P.Ltd.Jaipur Office K
47 Himat Nagar Thro Sumit Luhadiya, T/ga/af 4
Suresh Kumar _uhadiya, sq=&1d Business
House No.:378, Colony: Vasundhara colony, Area: Tonk
Road , City: Jaipur, Pin code: 302017, District: JAIPUR,
State: RAJASTHAN

% {Claimant
=iAge : 35

Signatura:: !

3 3rsr7x Sale Deed (Conveyance Deed) T T T T FHEAGL ~SqTa+ FLAT = T

yfreer TR & 1028500/ O§ & / AF @AE / # ¥ & 1028500/ T F ————— T F FAY T T TFK

i .

wﬁwmmfﬁwﬁwa%ﬁ%ﬁ%,%mwﬁﬁwﬁsmﬁmﬁqw%

¥ %, TEATE T ATH & AT

1 Name: =/t Sushila , T/gEi/ater «ff Girdhar
Age: 50
Add: House No.:K-47, Colony: Himat Nagar , Area:
Gopalpura by pas Jaipur, City:  Jaipur; Pin code: 303108,
District: JAIPUR., State: RAJASTHAN

2 Name: “i/raet/g4t Dharam Raj Diwan , T/ /a7 * 1
Rampratap Diwan
Age: 31
Add: House No.:0, Colony: Majipura , Area:
Jamwaramgarh, City: Jaipur, Pin code: 303002, Dis ict:
JAIPUR, State: RAJASTHAN

o

201601424005013 T gSTEF, JAMVA

RAMGARH

Sale Deed (Conveyance Deed)
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Under 54 Endorsement

ORT 54 F dEF SHOLGT A At Sner § B 5@ 9w 99 F Arewd ® 1028500 AAS BT 59 W

3 i HEie TR € 51430 W FA FolT YeF ¥ 10290, T A 10280 FF ¥ 72010 WE

@A 201602424003506 ReE 03-10-2016 # AT R 71 €1
aa:awa‘:%aa‘ssmsoa?:gaiﬁm%mﬁamm%;

o
201601424005013 I9 ISg=, JAMVA
RAMGARH
Sale Deed (Conveyance Deed) . !
Registration Endorsement
st faei 03/10/2016 T
e HeAT | Nreg gear 138 ¥
T8 HEAT 116 F FEAT 201603424102647 T dsiiag Rt AT T /
sfafies e et 1 Reg gear 552 %
T8 HeaT 63 ¥ 66 TT =T AT AT | =V
201601424005013 37 deftar, JAMVA RAMGARH

Sale Deed (Conveyance Deed)



By | 160

x,:”

mwﬁmwgyﬁémuwa%mwﬁawﬁwgﬁéﬁwa
ﬁmﬁmmoo/—makmwgaqawwrémw%wmm.m
TS W A o1 SRIERSA 3 W9 o0 RN /3eT e 2 forg far § v e
%, 3R 90 TR BM AW | 3R R 30002016

‘,\-
T

~—
.

- 8§17 §7%7 Fd—
FERR 7 Bofaw—
/; .t,vy/'
B ilalélﬂl— '
1 5ﬁ cq,\<])7 {l}/;) gagﬂ f’)}}»mfﬂf‘éé/qw'@iaﬁ Wﬁ‘f—— S

.............

.............,

s 1N
H 1o ["S.(] ,5-]"9/1(;]<\‘Ll“\')3§'
/

\ iLa) [
2 eﬁnﬁ}?ﬁﬁm T ;ja & Errene T
e P o S LT

fDmrted' by:-

LN,;\\

(US as per Record o Direction Given by executant eZ Cﬁzzmerzt)

Vinod Kumar Soni




161



e ,, )) /3D p Al
< : Y ) : Gowxnment of Ra;asthan 3 ' \ Cé)

RFJISTRATiOh & STAMPS DEPARTMENT, RAJA STHAN, AJMER
SUR-REGISTRAR : .JAM‘vA RAMGARK —

. Fee Regeipt g
Lopendix -Form No. 9 'Rlue 75 & 101\ orint Date s -23-07-2018 6:29 PM

e s e

Fee Recemt M . 2018024240011 Receipt Data -‘ . 23/07/2018
Neme . Ravi Surya Dovelcpers Document S. No. 20 .80‘4240022
' ¢ tPut Lt Jalour Jerve
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CIN U45201RJ2010PTC033332
Company Name RAVI SURYA DEVELOPERS PRIVATE LIMITED
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Registration Number 033332

Company Category Company limited by Shares
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Class of Company Private
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Email Id
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Date of Balance Sheet 31/03/2022
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Charges

Assets under charge

Immovable property or any interest therein 68000000
Motor Vehicle (Hypothecation) 1684386
1105681
1205681
Directors/Signatory Details

DIN/PAN Name

00139655 SUSHILA DEVI PARIHAR

00158121 RAVINDRA PRATAP SINGH PARIHAR

00158187 SHWETA PRATAP SINGH

03072191 GANESH KUMAR

03072251 KANTA DEVI

08939229 UDAI GARWA
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Begin date
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15/11/2010
15/11/2010
03/04/2013
03/04/2013
03/04/2013
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End date
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Charge Amount Date of Creation Date of Modification Status
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28/10/2021
02/09/2022
31/08/2022

- OPEN
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- Open
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PREFACE

The key objectives of this study are to create a Zonal Master Plan of Eco-
Sensitive Zone of Jamwa Ramgarh, advise development regulations, and
suggest proposals to mitigate negative environmental effects. The Zonal Master
Plan of Eco-Sensitive Zone of Jamwa Ramgarh addresses all the key
development issues, including land-use, infrastructure, and transportation,
with a primary focus on ecology, environment, and wildlife. The Zonal Master
Plan includes tourism plan including studies to analyse the current conditions
of various significant tourist destinations, their current situation and
infrastructure availability, tourism statistics, environmental issues, and
identification of potential tourism sites, as well as the creation of facilities for
overall improvement of tourism footfall and tourism sites. The records will
make it easier to determine the historical significance and heritage value of
potential tourist destinations.

The primary aim of declaring any area as an eco-sensitive zone is to
establish a buffer zone or transition zone in order to safeguard the wildlife
sanctuary's ecosystem and to enhance both the biotic environment of the
sanctuary and the buffer zone surrounding it. As a result, it's important to
identify the numerous factors that contribute to environmental deterioration
and provide solutions.

The zonal master plan focuses on the biological and environmental
issues of the Jamwa Ramgarh ESZ. In addition, it focuses on an analysis of the
present situation in order to comprehend and implement the necessary action
to protect and regulate the ecological environment and natural resources of the

ESZ region.

The Zonal Master Plan also places a strong emphasis on the potential
expansion of ecotourism and prescribes zoning and development control
standards in accordance with the Gazetted Notification by government of
India), for sustainable tourist activities and the notification of eco-sensitive

zones.
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CHAPTER-I

1.0 Introduction

1.1 Name and Location

The forest areas of Jamwa Ramgarh Wild Life Sanctuary and its adjoining
areas, both together constitute the Jamwa Ramgarh Wild Life Sanctuary. The
sanctuary lies in the civil district of Jaipur of Rajasthan and located in the
oldest hill ranges of the Aravalli’s spreading over the tract starting from Mount

Abu and culminating at the Delhi ridge.

The Sanctuary lies on Jaipur-Alwar route via Jamwa Ramgarh village at a
distance of 40 Kms. from Jaipur. It is a part and extension of Sariska Tiger
Reserve. State Government declared the area as Jamwa Ramgarh Wildlife

Sanctuary vide its notification F11/19/raj/8/01 dated 31- 5-1982.

The Central Government notified an area to an extent of from 100 meter to 1
KM around the boundary of Jamwaramgarh Wildlife Sanctuary in the district
of Jaipur in the State of Rajasthan as the Jamwaramgarh Wildlife Sanctuary
Eco-Sensitive Zone vide it’s notification S.0. 6212 (E) dated 14.12.2018. The
area of Eco-Sensitive Zone is 77.56 square KM.

1.2 Boundary Description of Eco-Sensitive Zone.

East-Southern Boundary: The Eastern boundary of the proposed Eco-
sensitive Zone stars from the boundary of forest block Degota-61 and
Kanikhor-62 southern point, It is 100 meters away from this point is village
Sankara. The Eco-sensitive Zone boundary is 100 meters away from
Sanctuary boundary in the villages Patalwas, blarwami, Kharad, Rampura,
Ghoreth, Raipur, asthal ka bass, Bandi (arunda) Khawa, Paladi Khurd,
Kharkada, Paladi Kalan Goth Paladi, Sarjoli, Buj, Manota, Dodalungar
Sanctuary boundary.

South-Western Boundary: The South boundary of Eco-sensitive Zone
starts from one kilometer away from village boundary of Dodadungar,
Rampura, Dhani Arajshala. From there to village Dipola, the Eco-sensitive Zone
shall be 100- 200 meters from the forest boundary, and then excluding dhani
Seera, Eco-sensitive Zone will be 100 meters from Sanctuary boundary. from
Jamwaramgarh to Rawla talab. From there to village Narpatiyawas,

Chugalpuriya. Keliana Pali, Bisori, Nangal Tulsidas, Ghata jaldhari, Basana,
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Todameena the Eco-sensitive Zone shall be one kilometer away from Sanctuary

boundary.

West-Northern Boundary: Eco-sensitive Zone from village Todameena to
BhavgarhGodiana, Samred Khand, Raisar, Jojarala shall be one kilometer from
the Sanctuary boundary. From there, Village Luneta mining area, the Eco-
sensitive zone boundary shall be 100 meters in nearly two kilometers distance.
From there village Bahlod. Jaisinghpura, Chilpali. Kela ka baas, the forest
boundary Pillar number 118. Eco-sensitive Zone shall be one kilometer from

the Sanctuary boundary.

North-Eastern Boundary: From village kela Ka has to starting point of
forest block Degota-61 which is in district Alwar, Eco-sensitive Zone shall be
500 meters from Sanctuary boundary

1.3 Approach and Means of communications

The nearest township and railway station is Jaipur situated at a distance of
40kms (S.E.) from the core area of the Sanctuary. Nearest airport is Jaipur.
There are regular buses plying Jaipur to Jamwa Ramgarh.

1.4 Distribution and Area

The total area of the tract is 300 Sq.Km including 233.71 Sq.Km. of the notified
forest land and 66.29 Sq.Km of adjoining Revenue area. For administrative
purpose area of the sanctuary has been divided into three ranges
Raisar&Jamwa Ramgarh & part of Ajabgarh.The area of Eco-SensitiveZone is

77.56 square KM.

1.4.2Total Forest area under Jamwa Ramgarh Wildlife Sanctuary

Total area of Jamwa Ramgarh Wildlife Sanctuary is 300Sq. km out of

which the Revenue and Forest area details are as follows:

S. No| Forest Block Type of Area Ha. |,. Total

land Villages
1 KaniKhorNo. 62 Reserved 1266 7
2 KaniKhorNo. 62A Reserved 260 4
3 Bamanwati No. 63 Reserved 2846 10
4 BamanwatiNo. 63A Reserved 792 3
S JamwamataMaotaNo. 64 Reserved 5495 15
6 PahadiRamgarh 68 Reserved 2820 14
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PahadiRamgarh 68A Reserved 415 2

PahadiDevitala 69 Main Reserved 2055 8

PahadiDevitalaNo. 69A Reserved 51 1
10 PahadiDevitalaNo. 69B Reserved 85 2
11 Godiyana 72 Reserved 363 2
12 Godiyana 12A Reserved 298 3
13 BavadyaPahadi 74 Reserved 63 2
14 Badi Lain Degota Reserved 6558 0

Total Forest Area 23367 86

R st oe2s

Total Area 30000

1.5 Geology, Rock And Soil

Major part of the area is occupied by rocks of the Delhi system and Aravalli
system comprising of quartzite, conglomerates, grits, limestone, phyllites,
granites and schist. Evidence of lava conglomerates is also occasionally met
with. Soil differs depending on the underlying rock. These ancient crystalline
and metamorphic rocks with gneisses and schist etc. are generally covered by
red sandy soils; Red soils are generally poor in nitrogen, Phosphorus and

humus contents and are alkaline in nature.

There are comparatively rich, fertile and dark coloured soils in plains and river
valleys. The soils resulting from the weathering of schi stose rocks vary from
sandy to heavy loam depending upon the amount of quartzite present in the
parent rocks.

1.5.1 : Minerals

The area has several important mineral deposits, namely copper, China clay,

Silica sand, Iron stone calcite etc.
1.5.1.1 Copper

The Geological survey on India has investigated the location of copper are
deposits in this division after a series of experiments. The forest block of Gol-
Bad-Shahpur belonging to Ajabgarh series is one of the sites of copper are
deposit. Dhaulaghati Godiyanais are other sites. The forest blocks of Ramgarh,
Bamanwati, Badiline Digota belonging to Alwar series of Delhi system and
Buchara block belonging to Ajabgarh of Delhi system are also believed to have

the copper deposit. The percentage of copper in the ore has been found to
9
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bel.6% which is considered to be good.
1.5.1.2 China Clay
There are vast deposits of China clay in Torda area and forest block of Buchara

of the division.
1.5.1.3 Silica Sand

The main reserves of silica sand are at Booj in Jamwa Mata block.

1.6 Climate

1.6.1 Season

The climate of this tract is sub-tropical characterized by distinct Winter,
Summer and Monsoon, as elsewhere in India. The summer season commences
from middle of March and the heat soon becomes intensive in April. Hot
westerly winds known as "LOO" are common during April, May and part of
June. This periodic extremely hot. The nights are generally pleasant even

during summer.

Rainy season commences from late June and continues; till middle of October.
The first few showers in this well drained area of Jamwa Ramgarh sanctuary
are most enjoyable. But later high humidity and heat makes the climate

oppressive.

The winter season commences from November. It becomes cold in December-
January. Some of the nights are frosty and the valleys of Jamwa Ramgarh
become frost holes.

1.6.2 Temperature

Mercury touches 47°C on some hot summer days. In winter, nights are cold
and temperature goes down to 5°C. Nights in them on the January are severely
cold and temperature goes down to 0°C.

1.6.3 Rainfall

The average rainfall is 650 mm, the bulk of the precipitation being from South-

east Monsoon in July, August and September.

The winter (January-February) rain showers are few.Theaverage numbers of
rainy days in a yearare 30.

1.6.4 Dew

Precipitation in the form of dew occurs during Winter from October to
February.

1.6.5 Winds

During summer, the wind blows from South-East. Dust storms occur in late

10



May and June. Wind velocity is the maximum in June and minimum in
December.

1.6.6 Frost

Frost nights are common especially in valleys all over the tract. Jamwa
Ramgarh Valley is the most affected region where even the tall trees of the
height of 5 meters are adversary affected (1966- 67).This maintains the flora at
aseral.

1.7 Places of Tourist and Religious Importance

Ramgarh Dam

Ramgarh Dam is located approximately 4km from Ramgarh Town. There are
hilly area and places of tourist attraction on both sides of the Dam. People from
Jaipur and nearby areas visit Ramgarh during rainy season for picnic. In
recent year water level has depleted due to anthropogenic factors and climate

change.
HawaHodi

Hawa Hodi situated amidst dense forest of forest block Ramgarh 68 is a five
storied old building of former rulers which was used as their hunting place.

This is very beautiful tourist spot.

Jamwamata Temple

Kuldevi Temple of Rajput community is situated near Dam in forest block
Jamwamata 64. Thousands of pilgrims visit this temple daily. There is special

puja in Navratras.

Chuli Bavri Hanuman Temple

This temple is situated near village Sarjoli of Jamwamata 64 forest block.

Pilgrims from distant places visit this temple.
Borda Dam

This Dam is situated on Ramgarh-Dausa Border.This is a principal picnic spot

and abode several species of birds.

Ramgarh Fort

This fort is situated on Ramgarh hill.Presently it is in ruined conditions. There

are some old water ponds in this fort.

11
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1.8 Past history of wildlife management

The fact is that, with the dawn of British rule the hunting of wild animals
became a sport. To bag a larger score of animals was considered to be a matter
of great proud and symbol of status. There were the people who claimed
hundreds of lives of the king of interiors, the tiger. Slowly this sport of hunting
was adopted by the royal families of princely states. The department of
shikarkhana was in separate existence prior to 1933. Under this, shikar
reserves were maintained wherein shooting was the exclusive privilege of the
royal families. They also used to arrange shootings in honor of their respected
royal guests. This sport continued even after merger of the shikarkhana
department with Forest Department in 1933. Isolated oudhies in forest areas
existing even today evidence the abundance of wildlife n the past. Sumel dungri
forest block that appears amere rocky hillock today is said to have supported
very rich faunal asset in the past which is evidence by two old oudhies and an
old well. A number of shikar oudhies exist even today in forest blocks of
Amer,Jhalana and Ramgarh. The whole story reveals only the reckless killings

of wild animals in the past. No concern was sought to preserve this national
12
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heritage of wildlife. Its ecological importance was never realized and a severe

damage was caused to the habitat of wild animals.

It was at the time of merger of the princely states of Jaipur with Rajasthan that
the reckless destruction was caused to the entire habitat of the tract. Well
forested areas were leased out to contractors who felled the trees with malafide
intentions of encroaching upon forest land and grazing their cattle there upon.
As a result most of the forest areas lost both flora and fauna. Excessive
poaching continued in spite of the fact that the forest (Hunting, Shooting,

fishing and water poisoning) Rules 1957 were under force.

When wildlife preservation became a great concern all over the country, the
wildlife (protection) Act, 1972 (Act No. 53 of 1972) was constituted by the
Government of India. It extended over the State of rajasthan vide Ministry of
Agriculture, Government of India (Department of Agriculture) notification
No.F.11014/3/72FRI/WIE dated 1st September, 1973. In exercise of powers
conferred by section 64 of the wildlife (Protection) Act, 1972 the Government of
Rajasthan has made wildlife (Protection) (Rajasthan) Rules, 1977 as published
in Rajasthan Gazette of July7,1977. Animals were classified under five
schedules to the wildlife (Protection) Act, 1972. The list of schedules was first
amended under No. J. 11012/31776 notified on September 3, 1977 and
October 5, 1977. Thereafter, various schedules to Wildlife (Protection) Act,1973
were further amended under Notification No. 1-28/78-FRY(WL) dated 12th
September, 1980 by the Government of India, Ministry of Agriculture
(Department of Agriculture and cooperation), New- Delhi. Schedule I includes
those wild animals that are endangered and facing extinction. Animals
included in Schedule II, Schedule III, Schedule IV have been named as special
game, big game and small game where as schedule V contains vermin. State
Wildlife (Protection) Act,1972 and rules 3 to8 in Chapter II made there under.
Although it was a strong legislative measure taken towards wildlife
preservation, it was in the post plan period that many efforts were made to

preserve the wildlife.

Jamwa-Ramgarh area was a famous Game Reserve. Multistoried Hawa oudhi
erected in Ramgarh Block witnessed shooting of countless tigers. A place of
such a rich history of game hunting has a colorful and live present too. The
tiger still comes, though occasionally, to pay his homage to his deity the
Jamwa Mata. Panther continues to share the habitat. The population of wild

boars is fairly large. Blessed with a perennial source of water, Ramgarh Dam,

13
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the site of Asiad's rowing competition, thus, supports a beautiful faunal and

floral asset.

This area demonstrates an interesting combination of two geological formations
namely the Alwar Group and the Railos. The endangered species like Panthera
pardus, Felis caracal,Wolf, Monitor lizard, Hare, Spur fowl, etc that has been
included in the schedule I of the Wildlife (Protection) Act, 1972 inhabit this
niche. Being a corridor niche of Project Tiger Sariska in digota forest block, it is
regularly visited by the tiger. Other wild animals like Cheetal, Sambhar,
Neelgai, Hyena, Wild Boar, Jungle cat, Jackal, Fox, Mongoose and Porcupine
etc.along with many other species of avifauna, reptiles and amphibians are
found in the area. In order to conserve and preserve thisrich heritage of
wildlife, an area of about 300 sq.Kms, distributed over the forest blocks of
kanikhor, Devitala, Bamanwati, Ramgarh and Jamwamata was proposed as
Jamwa-Ramgarh wildlife sanctuary. State Government declared the area as
Jamwaramgarh Wildlife Sanctuary vide it's notification F11/19/raj/8/01 dated
31-05-1982.

1.9 Ecological Classification of vegetation types

Under broad category the forests are "Dry Tropical Forests". According to the
classification of forests types of India by H.G. Champion and S.K.Seth, the
forests met within the tract fall under group 5- "Tropical Dry Deciduous Forest"

and Group 6 "Tropical Thorn Forests."

The forest is scattered over a large area on various geological and soil
formations, and vary greatly in composition and quality. Edaphic and biotic
factors determine their distribution. Good forest growth occurs in valleys where
better soil and moisture conditions exist. The main species of the tree which
cover over 80 percent of the area is Dhok (Anogeissus pendula). Its associates
like Salar (Boswellia serrata),and Gurjan (Linnea corommendelica) grow on
rocks and dry area. Khair (Acasia catechu) is common in valleys and Bamboo
(Dendro calamus strictus) grow in extremely limited extent along with well
drained reaches of the streams and moist, cooler aspects of the hill where soil
formation still exists. It is also found in valleys. The trees are generally slow
growingand attain poor height. The height of trees varies from 4.5 meters to 7.5
meters. In favourable localities the height up to 12 meters is attained. Imli
(Tamarindus indica), Aam (Mangifera indica), Jamun (Syzygium cumini), Tendu
(Diospyros melanoxylon), Bahera (Terminalia bellirica), Arjun (Terminalia
arjuna), Churel (Holoptelia integrifolia), Siris (Albizzia lebbek), Ficus spp etc.
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which grow in moist localities attain large size, both in crown spread and
height. Where valleys fan out in open and where they flatten and become wide,

dhak (Butea monosprema) grows gregariously.
These forests have been classified on the basis of their composition as follows
e DhokForest
e SalarForest
e KumthaForest
e Miscellaneous forest-Further divided into four types
e Dhak forest
e Forest along nalas
e Scrub forest and

e Bamboo forest

1.10 Composition and condition of theForest
Distribution of each type under following heads:
Dhok (Anogeissus pendula) Forest:

This is the principal species growing in the area. This corresponds to 5/0-1,
sAnogeissus pendula“ Forest type which is an edphic climax in tropical dry
deciduous forest according to champion & Seth (1968). The Dhok is a
gregarious tree species and is often found in pure stands in the middle slopes
of the hills where it may form over 80% of the crop. Dhok leaves are good
fodder. They are browsed while on the trees as well as when dried and fallen on
ground. Process of turning of leaves to rusty to brown and finally grey starts
from November. By March the trees become leafless leaving sufficient leaf-

forage on the ground.

The common associates of Dhok are Khair Tendu (Diospyros melanoxylon),
Khirni (Wrightia tinctoria), Gurjan (Linnea corommendelica), Dhak, Churel and
Ber (Zizyphusmaurtiana) are found at the foot of the hills, in valleys and along
nallahs. Tree species like Jamun (Syzygium cumini), kalam (Mitragyan
Parviflolia), Gular (Ficus glomerata), Rohini (Mallotus phillippinensis) area

found in moist localities.
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Salar (Boswellia serrata)Forest

Next to Dhok, Salar is the principal tree Species of these forests. This type
corresponds to 5/E-2, "Boswellia forest "which is anedaphic climax is Group5,
"Tropical Dry deciduous Forest" according to Champion & Seth (1968). It is
found on hill tops and is mixed with Dhokupto middle of the slopes. The
common associates are Gurjan, Karaya (Sterculia urens), Tendu (Diospyros
melenoxylon), Dhaman (Grewia latifolia), Khair and Safed Dhok. The forests
add to the beauty of the land scape when their leaves start turning 'in to rusty

and pale yellow appearances in September before fall.
Khair (Acaciacatechu) Forests

Khair is an important associate of Dhok and Salar and occurs scattered on to
psandhillslops. They serveas good browse and their podsare good food for birds
and ungulates.

1.10.1 Miscellaneous Forests: Along Nallahs

These are found along nallahs, rivers and tanks which are more or less
perennial. The vegetation corresponds to Type 1 S/I Dry Tropical Riverian
Forest according to Champion & Seth. The Common species found are Gular
(Ficus giumerata), Chila(Capsicum frutescens), Jamun (Syzygiumcumini),
Kalam(Saussurea obvallata), Khajur (Phoenix sylvestris), Rohini (Mallotus

philippensis).
They produce fruits rich in sugar contents.
1.10.2 Other Miscellaneous Forest

Miscellaneous forests of inferior nature correspond to E/8, Saline/Alkaline
Scrub Savannah consisting of Jal (Capparissepiaria), Hingot (Balanites
aegyptica), Kair (Capparis decidua), Bel (Aegle marmelose), Ghatbor
(Zizyphusxylopara); and Jhariber (Zizyphusnummularia). Their fruits again are
liked by animals especially in summer when forage is dry and many a times it

is not available.
1.10.3 Bamboo Forests

Bamboo (Dendro calamus strictus) occurs in the forests of this tract which is
classified as 5/e-9, Dry Bamboo Brake by Champion & Seth. Bamboo is found
along nallahs in Dhok and Salar forests in Aravalli hills. Regeneration is not
satisfactory. The bamboo leaves form for age of significance for animals of the

sanctuary.
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1.10.4 Tropical levels or Formation Types
1.10.4.1 Wood level

Dhok (Anogeissus pendula), Salar (Boswellia serrata), Khair (Acacia catechu),
Kalam (Mitrigyna parvifolia), Tendu (Diospyros melenoxylon), Arjun (Termina
liaarjuna), Bahera (Terminalia bellirica), Churel (Holoplelia integrifolia), Safed
Dhok (Anoegeissus latifolia), Gurjan (Lannea corommendelica) etc. are the

main species which form wood level.
1.10.4.2 Scrub level

Scattered trees of Dhak (Butea monosperma), Bel (Aegle marmelose), Ber
(Zizypus marutiana), Ronjh (Acacia leucophloea), Rohini (Mallotus
philippinensis), Hingot (Balanites aegyptica) etc. form the scrub level forests.

The open scrub is stunted trees regularly killed by frost.
1.10.4.3 Field Level

The scrubby growth which is moderate to sparse depending upon the density of
tree canopy consists mainly of chapren (Grewia flavescens), Gagren (Grewia
tenax), Adusa (Adathoda vesica),Dansor (Rhus spp.), and Dychrostachys
cineria, where the first two are excellent fodder shrubs and the others are

weeds.
1.10.4.4 Ground Level

Herbaceous flora is generally scanty and consists of herbs like Adhasisi
(Xanthium strumarium), Capparis zeylanica, Lampla (Aristida deperessa),
Bharut (Cenchrus barbatus), Goria (Chrysopogon fulvus), Surwala
(Heteropogon contortus), occur in open patches.

1.11 Heterotrophs

1.11.1 Primary Heterotorophs

The herbivorous animals or the primary consumers which depend on the
producers in the preceding paragraphs are Sambhar, Nilgai, Chital, Wild boar.
They are distributed throughout the area. Their distribution pattern is
governed by the food habits. Deep dense woody areas mainly in the valleys like
etc. are occupied by the Sambar while outskirts of these valleys which are
having plain land with modest slope are liked by the Chital, Nilgai and wild
boar. The Langur is common throughout. But their concentration is near
temples. Rhesus monkey is also found near religious places. Hare is commonly

seen through out the plain areas on road sides. The porcupine is distributed all
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over the sanctuary. Chital, Sambar and wild boars are seen less freavently

1.11.2 Secondary Hetrotrophs

The Leopard (Panthera pardus) is the Principal predators. The Caracal (Caracal
caracal), Jungle cat (Felis chais), are other efficient predators found in the
Sanctuary. The Jackal(Canisaureus), Jungle cat, Small India Civet, Palm Civet
(Paradoxurcus- hcrmaphroditus), Ratel (Melivora capensis), Mongoose
(Herpestesedwardsi), Hyaena (Hyaena hyaena), are both predators and
scavengers. They are common throughout the Sanctuary. The leopards prefer

outskirts of the forest tract.

1.11.3 Scavengers

The Hyena, Jackal, Jungle cat, Mongoose and Ratel are scavengers. They
scavenge the left overoflarge predators as well as those who die of natural or
other causes. Common Griffin Scavengine and King Vulture (Sareogyps calvus)
are found in the region. They are the most efficient cleaning agents. With Wild
pig (Sus scrofa) are now the most tenacious scavengers. They even harass the

owners of the kills.

1.11.4 BIRDS

Jamwa Ramgarh sanctuary deserves a special mention for its avifauna. Peafowl
(Pavocristatus) is the largest gallinaceous bird. The population density of this
species is high. It feeds on almost every thing including seeds, fruits, growing
shoots, insects, white ants, lizards and snakes. They have not been seen
feeding on left over carcasses. In turn it forms the food range of leopards

&caracal.

Drives along forest roads give an impression as if JamwaRamgarh sanctuary is
a breeding centre or farm of Grey partridges (Francolinus pondicernua) and
Bush Quails. Black partridge (Francolinus francolinus) too is found in pairs
but in much fewer units. Flocks of green pigeons (Crocopus pheonicopterus)
arecommonly seen on trees and they rarely come on ground except for
drinking. The Blossom-headed parakeets feeding on berries make themselves
conspicuous. The Rosering and Alexand parakeets are also seen. Bulbuls
(Molpestes cater) lives near water-holes. At night rising of Night jars from the
road give a pleasant surprise.The Horned-owl Fishing owl and Owlets (Athene

sposs) are often seen at night.
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1.12 FACTORS AND INFLUENCE

1.12.1 Range conditions

The Sanctuary has high potential for wild life development. The range
conditions are still excellent. The mixed dry deciduous forest grasslands
alienated by dense growth of trees in valleys provide food and shelter for the
primary consumers. Water is available in streams till December. The local
human population chiefly. Consists of Gujars and Minas who maintain large
herds of cattle which graze in the forest areas. They grazing pressure is

degrading the wildlife habitat.

1.12.2 Welfare Factor

1.12.2.1 FOOD

Forage for wild animals is sufficient to maintain a high level of herbivore
population. There are grasses both coarse and tender present all over the
Range. Fruits of Zizyphus, Diospyros Spp. (Tendu), Jamun, Figs, Khajur are
eaten by Langur, Rhesus Monkeys and birds. The waste dropped on ground is
available for all animals including Jackal and Civets. Even during summer
which is a pinch period, food is available by way of browse from Ber
(ZizyphsSpp.) Dhok (Anogeissus pendula), Grewia and Bauhinia Spp. Predator
animals also have fairly wide range of food-Sambhar, Chital, Nilgai, Wild boar,
Primates and pea fowls. The population of Samber, Wild boar and Nilgai is

sufficient enough to serve as a sustained food supply for the predators.
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1.12.3 SHELTER

The physiographic of the area presents valleys and hills inter aspersed with
streams and bear good growth of Dhak and Gular trees, Bar (Ficus
bengalensis) and Rohini Spp. Tall grasses grow in open valleys. Higher slopes
support thick growth of Dhok (Anogeissus pendula) and provide cover for
Sambar. The predators find shelter in grasses and bushes. They also prefer

rocky areas and Rocky River beds for shelter

1.12.4 LIMITING FACTORS

WATER: Water holes start drying up from October and by December-dJanuary
water is limited in small pools. Duringhot summer (March to June) the nallahs
dry up and water becomes restricted to some places the small ponds called
"Johads" in limited quantity but heavy pressure of cattle makes them dry soon.

Water becomes a limiting fact or during summer.

FOOD: In the areas where pressure of cattle grazing is high, food becomes a

limiting factor.

DECIMATING FACTORS

1.12.5 Hunting and Poaching

No hunting has been permitted in the Sanctuary for the last

20 years. Unauthorised hunting and poaching does take place
especially in the areas adjoining the agricultural fields. The local
nomadic tribes like Bawarias, Mongiyas and Banjara who are
employed by villagers as crop protectors are habitual poachers. They
are tempted to commercialize skin and meat of wild animals in

nearby roadside dhabas, towns and cities.

1.12.6 Forest Fires

There are always possibilities of Forest fires. Every year there has been
some cases of fire especially in grasslands, invalleys and in the bamboo
glades. Fires have been noticed to sweep through the forest by burning
dry litter and thus reducing forage reserve. It destroys the summer
forage of wild ungulates. Fires also destroy gallinaceous birds which

breed during fire season.
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1.13 Villages coming under the Eco-Sensitive Zone of the
Jamwa Ramgarh Sanctuary

Sr. No. | Name of Village Sr. No. | Name of Village
1 Sankorda 31. Nangal Tulsidass
2. Patal ka baas 32. Ghata Jhaldhari
3. Bhavni 33. Basna

4. Kharad 34. Toda Meena

S. Harampur 35. Bhavgarh

6. Ghoreth 36. Godiana

7. Raipur 37. Samredkhurd
8. Asthal ka baas 38. Raisar

9. Jharunda 39. Jojrala

10. Khawa 40. Luneta

11. Paladi Khurd 41. Kela ka baas
12. Kharkada 42. Bahlod

13. Paladi Kalaa 43. Jaisinghpura
14. Sarjoli 44. Chawa ka bas
15. Buj 45. Lalpura

16. Manota 46. Palasana

17. Jhol 47. Guwara-Jogian
18. Doda Dungar 48. Lotha ka bas
19. Papad 49. Gurawanal

20. Rampura 50. Jaitpuragujran
21. Jamwaramgarh 51. Nitata

22. Meghrajsinghpura

23. Bishanpura

24. Nayabaas

25. Narpatiyabas

26. Badiyawala

27. Chugalpura

28. Koliana

29. Pali

30. Bisori

1.13.1 Challenges to Tourism & Wildlife

The good health of wilder areas is the key for success of nature-based eco-
tourism. Today, the Jamwaramgarh Eco-tourism faces great threat from
increasing population and its ever-growing needs. Invasion of exotic species

Prosopis Juli flora is a major challenge in the Jamwaramgarh Sanctuary.
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1.13.2 Management and Governance Issues

1.13.2.1 Poaching Issues

Poaching is not a serious problem in Jamwaramgarh Wildlife Sanctuary but
the most of the area of the Sanctuary is open for grazing. Hence, there is no
restriction on the movement and entry of the people or strangers into the

Sanctuary. The population of Leopards is also considerable.

1.13.2.2 Soil Conservation, Water Harvesting, and Combating with Drought
Conditions

It is observed that, the terrain of sanctuary is hilly and undulating, and depth
of the soil is very shallow. Underneath the shallow soil, the earth is stony
hence; the growth of vegetation is sparse, and such condition is unfavorable for

allowing retention of water in the sub soil layer.

1.13.2.3 Felling of Trees
Fuel Wood and Fodder Problem

The Jamwaramgarh Sanctuary is surrounded by a large human and cattle
population, which lives in villages and townships located within 5 km radius
from the Sanctuary boundary. Problem increases manifold during lean period

due to drought condition and non- availability of fuel.

Infrastructure and communication

The terrain is hilly, undulating and well wooded. There are villages in and
around the sanctuary. There is a lot of movement of people in this region. To
provide adequate protection to the wildlife and manage the protected area,
proper infrastructure and communication network is of paramount importance

and provision needs to be made for this.
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Chapter 2

2.0 Eco-Sensitive Zone Notification

The Central Government notified an area to an extent of from 100 meter to 1
KM around the boundary of Jamwaramgarh Wildlife Sanctuary in the district
of Jaipur in the State of Rajasthan as the Jamwaramgarh Wildlife Sanctuary
Eco-Sensitive Zone vide it’s notification S.O. 6212 (E) dated 14.12.2018. The
area of Eco-Sensitive Zone is 77.56 square KM.

2.1 Boundary Description of Eco-Sensitive Zone.

East-Southern Boundary: The Eastern boundary of the proposed Eco-sensitive
Zomne stars from cummin boundary of forest block Degota-61 and Kanikhor-62
southern point, It is 100 meters away from this point is village Sankara. The
Eco-sensitive Zone boundary will be 100 meters away from Sanctuary
boundary in the villages Patalwas, blarwami, Kharad, Rampura, Ghoreth,
Raipur, asthal ka bass, Bandi (arunda) Khawa, Paladi Khurd, Kharkada, Paladi
Kalan Goth Paladi, Sarjoli, Buj, Manota, Dodalungar Sanctuary boundary.

South-Western Boundary: The South boundary of Eco-sensitive Zone starts
from one kilometer away from village boundary of Dodadungar, Rampura,
Dhani Arajshala. From there to village Dipola, the Eco-sensitive Zone shall be
100- 200 meters from the forest boundary, and then excluding dhani Seera,
Eco-sensitive Zone will be 100 meters from Sanctuary boundary. from
Jamwaramgarh to Rawla talab. From there to village Narpatiyawas,
Chugalpuriya. Keliana Pali, Bisori, Nangal Tulsidas, Ghata jaldhari, Basana,
Todameena the Eco-sensitive Zone shall be one kilometer away from Sanctuary

boundary.

West-Northern Boundary: Eco-sensitive Zone from village Todameena to
Bhavgarh Godiana, Samred Khand, Raisar, Jojarala shall be one kilometer
from the Sanctuary boundary. From there, Village Luneta mining area, the
Eco-sensitive zone boundary shall be 100 meters in nearly two kilometers
distance. From there village Bahlod. Jaisinghpura, Chilpali. Kela ka baas, the
forest boundary Pillar number 118. Eco-sensitive Zone shall be one kilometer

from the Sanctuary boundary.

North-Eastern Boundary: From village kela Ka has to starting point of forest
block Degota-61 which is in district Alwar, Eco-sensitive Zone shall be 500

meters from Sanctuary boundary
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2.2 Activities Prohibited Within Eco-Sensitive Zone.

Activity

Description

(1)

(2)

(3)

IA. Prohibited Activities

Commercial mining,
stone quarrying and
crushing units.

(@) All new and existing mining (minor and
major minerals), stone quarrying and
crushing units shall be prohibited except
for meeting the domestic needs of bona fide
local residents including digging of earth for
construction or repair of houses and for
manufacture of country tiles or bricks for
housing for personal consumption.

(b) The mining operations shall be carried
out in accordance with the order of the
Hon'ble Supreme Court dated the 4°
August. 2006 in the matter of TN.
Godavarman Thirumulpad Vs. UOI in
W.P.(C) No.202 of 1995 and dated the 21
April 2014 in the matter of Goa Foundation
Vs. UOI in WP.(C) No.435 of 2012.

(c) The State Government shall comply with
the directions of the Hon'ble Supreme Court
in IA no 1000 in the W.P.(C) No.202 of 1995
in the matter of TN. Godavarman
Thirumalpad Vs. UOL if any

Setting of industries
causing pollution
(Water, Air, Soil,
Noise, etc.).

(@) No new industries and expansion of
existing polluting industries in the Eco-
sensitive zone shall be permitted.

(b) Only non-polluting industries shall be
permitted within Eco- sensitive Zone as per
classification of industries in the guidelines
issued by the Central Pollution Control
Board in February 2016, unless otherwise
specified in this notification and in addition,
non- polluting cottage industries shall be
promoted

Establishment of
major hydro- electric
project.

Prohibited (except as otherwise provided) as
per the applicable laws.

Use or production or
processing of any
hazardous
substances.

Prohibited (except as otherwise provided) as
per the applicable laws.

Discharge of

untreated effluents

Prohibited (except as otherwise provided) as

per the applicable laws.
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in natural water
bodies or land area.

Setting up of new
saw mills.

No new or expansion of existing saw mills
shall not be permitted within the Eco-
Sensitive Zone.

Setting up of brick
kilns.

Prohibited (except as otherwise provided) as
per the applicable laws.

2.3 Activities to Be Regulated Within Eco-Sensitive Zone

S.
No.

Activity

Description

(1)

(2)

(3)

B. Regulated Activities

1.

Commercial
establishment of
hotels and resorts.

No new commercial hotels and resorts shall be
permitted within one kilometer of the boundary
of the protected area or up to the extent of
Eco-Sensitive Zone, whichever is nearer, except
for small temporary structures for eco- tourism
activities:

Provided that, beyond one kilometer from the
boundary of the Protected Area or upto the extent
of Eco-sensitive Zone whichever is nearer, all new
tourist activities or expansion of existing
activities shall be in conformity with the Tourism
Master Plan and guidelines as applicable.

Construction
activities.

(a) New commercial construction of any kind
shall not be permitted within one kilometer from
the boundary of the protected area or up to
extent of the Eco-Sensitive Zone, whichever is
nearer:

Provided that, local people shall be permitted to
undertake construction in their land for their use
including the activities mentioned in sub-
paragraph (1) of paragraph 3 as per building bye-
laws to meet the residential needs of the local
residents.

(b) The construction activity related to small
scale industries not causing pollution shall be
regulated and kept at the minimum, with the
prior permission from the competent authority as
per applicable rules and regulations, if any.

(c) Beyond one kilometer it shall be regulated as
per the Zonal Master Plan.

Small scale non-
polluting industries

Non polluting industries as per classification of
industries issued by the Central Pollution
Control Board in February 2016 and non-
hazardous, small-scale and service industry,
agriculture, floriculture, horticulture or agro-
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based industry producing products from
indigenous materials from the Eco-sensitive Zone
shall be permitted by the competent Authority.

4. Felling of trees. (a) There shall be no felling of trees in the forest

or Government or revenue or private lands
without prior permission of the Competent
Authority in the State Government.
(b) The felling of trees shall be regulated in
accordance with the provisions of the concerned
Central or State Act and the rules made there
under.

S. Collection of Forest | Regulated as per the applicable laws.

produce or Non-
Timber Forest
produce. (NTFP)

0. Erection of Regulated under applicable laws (underground
electrical and cabling may be promoted).
communication
towers and laying
of cables and other
infrastructures.

7. Infrastructure Shall be done, with mitigation as per the
including civic applicable laws, rules, and regulations available
amenities. guidelines.

8. Widening and Shall be done, with mitigation as per the
strengthening of applicable laws, rules and regulation and
existing roads and available guidelines.
construction of new
roads.

9. Undertaking other Regulated as per the applicable laws.
activities
related to tourism
like flying over the
Eco-Sensitive Zone
area by hot air
balloon, helicopter,
drones, Microlites,
etc.

10. | Protection of hill Regulated as per the applicable laws.
slopes and
riverbanks.

11. | Movement of Regulated for commercial purpose under
vehicular traffic at applicable laws.
night.

12. | Ongoing Permitted as per the applicable laws for use of
agriculture and locals.
horticulture

practices by local
communities along
with dairies, dairy
farming,
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aquaculture, and
fisheries.

13. | Establishment of Regulated under applicable laws.
large-scale
commercial
livestock and
poultry farms by
firms, corporate
and companies.

14. | Discharge of The discharge of treated waste water or effluents
treated wastewater | shall be avoided to enter into the water bodies
or effluents in and efforts shall be made for recycle and reuse of
natural water treated wastewater and the discharge of treated
bodies or land area. | wastewater or effluent shall be regulated as per

the applicable laws.

15. | Commercial Regulated as per the applicable laws.
extraction of
surface and ground
water.

16. | Open well, bore Regulated and the activity should be strictly
well, etc. for monitored by the appropriate authority.
agriculture or other
usage.

17. | Solid waste Regulated as per the applicable laws.
management.

18. | Introduction of Regulated as per the applicable laws.
exotic species.

19. | Eco-tourism. Regulated as per the applicable laws.

20. | Use of polythene Regulated as per the applicable laws.
bags.

21. | Commercial sign Regulated as per the applicable laws.

boards and
hoardings.

2.4 Activities to Be Promoted Within Eco-Sensitive Zone

S. .o e
No. Activity Description
(1) (2) (3)

C. Promoted Activities

1 | Rain water harvesting. Shall be actively promoted.

2 | Organic farming. Shall be actively promoted.

3 Adoptl'OI"l'Of green technology for Shall be actively promoted.
all activities.

4 Cottage industries including Shall be actively promoted.

village artisans, etc.
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5 Use of renewable energy and |Bio-gas, solar light etc. shall be
fuels. promoted.

6 | Agro-Forestry. Shall be actively promoted.

7 Plantation of Horticulture and Shall be actively promoted.
Herbals.
Use of eco-friendly transport. Shall be actively promoted.

9 | Skill Development. Shall be actively promoted.
Restoration of degraded land/ .

10 forests/ habitat. Shall be actively promoted.

11 | Environmental awareness. Shall be actively promoted.

2.5 Monitoring Committee: -

The Central Government has constituted Monitoring Committee for Eco-

Sensitive Zone Comprising of following-

I?T-o Constituent of Monitoring Committee | Designation

1. District Collector, Jaipur Chairman;

2. Sub-divisional officer, Jamwaramgarh Member;

3. Honorary wildlife warden, Jaipur Member;

4. Pradhan, Panchayat Samiti, Amer Member;

S. A representative of Non-Governmental Member;
Organization working in the field of
wildlife conservation to be nominated by
the State Government

0. One expert in biodiversity nominated by | Member;
the State Government

7. One expert in Ecology from a recognized | Member;
institution or university of the State

8. Dy. Conservator of Forest wildlife, Jaipur | Member-Secretary;
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CHAPTER 3
Development Promotion & Control Regulations and Land use For Esz Jamwa
Ramgarh

3.1 Overview

The ESZ has been demarcated up to an extent of 100 meters to 1 kilometer
around the boundary of Jamwa Ramgarh Wildlife Sanctuary and the area of
the ESZ is 77.56 sq. km. The extent of boundaries for the ESZ and Wildlife
Sanctuary is presented in Figure 3.1 (see Gazette Notification of 14th December,
2018) which shows the Jamwa Ramgarh Wildlife Sanctuary and ESZ as per
Gazette Notification, 2018.

Development Promotion and Control Regulations (DPCR) are a set of guidelines
and rules established by local government authorities to govern landuse and
development within a specific jurisdiction. These regulations aim to promote
orderly and sustainable development while ensuring that it aligns with the

overall planning goals and objectives of the area.

The total area notified under Jamwa Ramgarh ESZ has been divided into two

parts as shown in Figure 3.1.
Wildlife Sanctuary Area (Protected Area), known as Wildlife Sanctuary Zone

The area lying outside Wildlife Sanctuary Zone but within half kilometer buffer
zone around the Wildlife Sanctuary, or ESZ boundary whichever is nearer, is
known as Zone 1 B.

3.2 Landuses as Per Prevailing Master Development Plan/Zonal
Development Plan of Jaipur and Allowed Activities in Jamwa Ramgarh

ESZ

As per Jamwa Ramgarh ESZ Notification, the list of activities is categorized in
three parts. All the development decisions shall be in conformity with the
activities prohibited, regulated, permitted as per Jamwa Ramgarh ESZ
Notification and also if those activities are not in contravention with prevailing
Master Development Plan / Zonal Development Plan of Jaipur.

3.2.1 Prohibited Activities

As per the Jamwa Ramgarh ESZ Notification the prohibited activities are given

in Annexure 1A.

3.2.2 Regulated Activities
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As per the Jamwa Ramgarh ESZ Notification the regulated activities are given
in Annexure 1B.

3.2.3 Promoted Activities

As per the Jamwa Ramgarh ESZ Notification the promoted activities are given

in Annexure 1C.

MAP OF ECO-SENSITIVE ZONE OF JAMWARAMGARH SANCTUARY ALONG WITH LATITUDE AND
LONGITUDE OF PROMINENT LOCATIONS

Deputy Conservator of Forests Wild Life Jaipur
Jamwa Ramgarh Sanctuary Eco-Sensitive Zone
G.P.S. POINT ON THE BOUNDARY OF JAMWA RAMGARH WILDLIFE SANCTUARY ECO-SENSITIVE ZONE
SCALE 1:50,000
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Figure No.: 3.1 Map Showing Zones within ESZ, Jamwa Ramgarh

3.3 Provision of Jamwa Ramgarh ESZ Notification & Prevailing Master

Development Plan/Zonal Development Plan of Jaipur

ESZ Notification dated 14-12-2018 prescribes prohibited, promoted and
regulated activities. Prevailing Master Development Plan/Zonal Development
Plan of Jaipur prescribes Landuse and Development Promotion and Control
Regulations for the whole ESZ Area which shall be taken as basis for permitted

and regulated activities within ESZ.

Further, if any activity is prohibited under ESZ Notification dated 14-12-2018
and by any court orders, that prohibition would prevail over the activities
allowed as per prevailing Master Development Plan / Zonal Development Plan

of Jaipur.
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For example, new resorts would not be allowed within Zone 1B of the ESZ,
though it is allowed as per prevailing Master Development Plan/Zonal

Development Plan of Jaipur.

On the other hand, if any activity is allowed as per ESZ Notification but not as
per prevailing Master Development Plan/Zonal Development Plan of Jaipur,
then project proponent would need to obtain necessary permission including
landuse change if necessary from the competent authority before undertaking
any such project.

3.4 Existing Activity/Use

ESZ Notification dated 14-12-2018 prescribed regulations regarding new hotel,
resort, commercial establishments, etc. This leads to the requirement of

defining what is “existing.”

For purpose of ZMP for the ESZ, hotels, resorts, commercial establishments,
etc. shall be considered as existing if they have any of the following issued prior
to 14-12-2018 ESZ Notification of Jamwa Ramgarh:

. Electricity connection for non-agricultural use.

. Approval by Tourism Department as tourism unit.

. Conversion order/Patta for non-agricultural use.

. Building Plan approval.

. Order regarding change in landuse.

. Proof of deposition of tax as hotel, resort, commercial establishment, etc.

. CTE/CTO/Environmental Clearance.

N O o A WN o

Additionally, all the duly approved uses existing prior to issue of Jamwa
Ramgarh ESZ Notification shall be honored.

3.5 Proposed Landuses in Jamwa Ramgarh ESZ as Per Prevailing Zonal

Development Plan of Jaipur

Various landuses have been proposed in prevailing Zonal Development Plan of
Jaipur in Jamwa Ramgarh ESZ area such as residential, commercial, public
and semi-public area, etc. A list showing the extent of proposed landuses is

given in Annexure 2, 3&4.

As per the interim order in case no. 1554/2004 (Gulab Kothari vs State of
Rajasthan and Others.) of Hon’ble Rajasthan High Court, the Recreational,
Ecological Use and activities of MDP 2011 is to be retained. Therefore, it is
necessary to list the uses permitted in Ecological Zone of MDP 2011 and G1

and G2 use prescribed in MDP 2025. For ready reference, the activities
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permitted in Ecological Area as per MDP 2011 and the uses permitted as per
MDP 2025 are given in Annexure 2, 3&4. However, anyone who wishes to
propose any project to get approval on his land may obtain prior approval of
Monitoring Committee of ESZ and then approval from JDA as per rules.

3.6 Provision of Zoning Regulations of Prevailing Master Development

Plan/Zonal Development Plan of Jaipur

The objective of the Development Promotion and Control Regulations (DPCR)
for prevailing Master Development Plan/Zonal Development Plan of Jaipur is to
promote and regulate development controls for building(s) within use premises
in accordance with the development policies and landuse proposals contained

in the prevailing Master Development Plan/Zonal Development Plan of Jaipur.
In case of Jamwa Ramgarh ESZ area all the activities shall be in consonance

with Annexures 1A, 1B and 1C.

3.7 Building Parameters for Grant of Approval

The general building parameters for permissions to be granted in Zone 1Bshall

be as under:
Maximum Height — 10.5 mters.

However,if the allowed height, as per building byelaws of JDA is less than 10.5
meters. Then, the lesser height would be applicable.

Maximum Ground Coverage — 20%

However, if the plot coverage allowed as per building byelaws of JDA is less

than 20% then, the lesser ground coverage would be applicable.

Other building parameters will be as per prevailing Building Byelaws of JDA
wherever applicable.

3.8 Environmental Clearance from State Environment Impact

Assessment Committee or MOEF&CC

As per Sub-para 3 and Sub-para 4 of point no. 6 (Terms of Reference) of

Jamwa Ramgarh Eco-Sensitive Zone Notification, the provision is as under:

The activities that are covered in the Schedule to the notification of the
Government of India in the erstwhile Ministry of Environment and Forest
number S.0O. 1533 (E), dated the 14th September, 2006, and are falling in the
Eco-Sensitive Zone, except for the prohibited activities as specified in the table

under Paragraph 4 thereof, shall be scrutinised by the monitoring committee

31

271



272

based on the actual site-specific conditions and referred to the Central
Government in the Ministry of Environment, Forest and Climate Change for

prior environmental clearances under the provisions of the said notification.

Annexure 1 A: Activities Prohibited Within Eco-Sensitive Zone.

S.
No.

(1) (2) (3)
A. Prohibited Activities

Activity Description

(@) All new and existing mining (minor and
major minerals), stone quarrying and
crushing units shall be prohibited except
for meeting the domestic needs of bona fide
local residents including digging of earth for
construction or repair of houses and for
manufacture of country tiles or bricks for
housing for personal consumption.

(b) The mining operations shall be carried
) o out in accordance with the order of the
Commercial mining, | Hon'ble Supreme Court dated the 4°
1. | stone quarrying and | oygust. 2006 in the matter of TN.
crushing units. Godavarman Thirumulpad Vs. UOI in
W.P.(C) No.202 of 1995 and dated the 21
April 2014 in the matter of Goa Foundation
Vs. UOI in WP.(C) No.435 of 2012.

(c) The State Government shall comply with
the directions of the Hon'ble Supreme
Court in IA no 1000 in the W.P.(C) No.202
of 1995 in the matter of TN. Godavarman
Thirumalpad Vs. UOL if any

(@) No new industries and expansion of
existing polluting industries in the Eco-
sensitive zone shall be permitted.

(b) Only non-polluting industries shall be
Setting of industries | permitted within Eco- sensitive Zone as per
causing pollution | classification of industries in the guidelines
(Water, Air, Soil, | issued by the Central Pollution Control
Noise, etc.). Board in February 2016, unless otherwise
specified in this notification and in
addition, non- polluting cottage industries
shall be promoted

Establishment of
3. | major hydro-
electric project.

Prohibited (except as otherwise provided) as
per the applicable laws.

Use or production
4. | or processing of any
hazardous

Prohibited (except as otherwise provided) as
per the applicable laws.
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substances.

Discharge

of
untreated effluents | Prohibited (except as otherwise provided) as
in natural water | per the applicable laws.

bodies or land area.

saw mills.

Setting up of new

No new or expansion of existing saw mills
shall not be permitted within the Eco-
Sensitive Zone.

kilns.

Setting up of brick | Prohibited (except as otherwise provided) as

per the applicable laws.

Annexure 1 B: Activities to Be Regulated Within Eco-Sensitive Zone

S.
No.

Activity

Description

(1)

(2)

(3)

B. Regulated Activities

Commercial
establishment of
hotels and resorts.

No new commercial hotels and resorts shall be
permitted  within one kilometer of the boundary of
the protected area or up to the extent of Eco-
Sensitive Zone, whichever is nearer, except for small
temporary structures for eco- tourism activities:

Provided that, beyond one kilometer from the
boundary of the Protected Area or upto the extent of
Eco-sensitive Zone whichever is nearer, all new
tourist activities or expansion of existing activities
shall be in conformity with the Tourism Master Plan
and guidelines as applicable.

Construction
activities.

(a) New commercial construction of any kind shall not
be permitted within one kilometer from the boundary
of the protected area or up to extent of the Eco-
Sensitive Zone, whichever is nearer:

Provided that, local people shall be permitted to
undertake construction in their land for their use
including the activities mentioned in sub-paragraph
(1) of paragraph 3 as per building bye-laws to meet
the residential needs of the local residents.

(b) The construction activity related to small scale
industries not causing pollution shall be regulated
and kept at the minimum, with the prior permission
from the competent authority as per applicable rules
and regulations, if any.

(c) Beyond one kilometer it shall be regulated as per
the Zonal Master Plan.

Small scale non-
polluting industries

Non polluting industries as per classification of
industries issued by the Central Pollution Control
Board in February 2016 and non-hazardous, small-
scale and service industry, agriculture, floriculture,
horticulture or agro-based industry producing
products from indigenous materials from the Eco-
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sensitive Zone shall be permitted by the competent
Authority.

(@) There shall be no felling of trees in the forest or
Government or revenue or private lands without prior
permission of the Competent Authority in the State
Government.

4. Felling of trees.
(b) The felling of trees shall be regulated in
accordance with the provisions of the concerned
Central or State Act and the rules made there under.
Collection of Forest
5. ,Ilj,irr?il:;e or Fcljr(;rsl; Regulated as per the applicable laws.
produce. (NTFP)
Erection of electrical
6 ?él‘gerscoarﬁgmi:;fsgoﬁ Regulated wunder applicable laws (underground
) cables and . other cabling may be promoted).
infrastructures.
¥nfrast.ructure . Shall be done, with mitigation as per the applicable
7. including civic . . 11
amenities. laws, rules, and regulations available guidelines.
Widening and
s :zzgither;g;gds an%f Shall be done, with mitigation as per the applicable
) const rfc tion of new laws, rules and regulation and available guidelines.
roads.
Undertaking other
activities related
to tourism like flying
9. g‘éirsitiveth;one Z?eoel Regulated as per the applicable laws.
by hot air balloon,
helicopter, drones,
Microlites, etc.
Protection of  hill
10. slopes and | Regulated as per the applicable laws.
riverbanks.
Movement of 1 f ial d licabl
11 vehicular traffic  at Regulated for commercial purpose under applicable
’ . laws.
night.
Ongoing agriculture
and horticulture
practices by local
12. xg}rxg;rﬁzss da;;)rr}llg Permitted as per the applicable laws for use of locals.
farming,
aquaculture, and
fisheries.
Establishment of
large-scale
13. commercial livestock Regulated under applicable laws.

and poultry farms by
firms, corporate and
companies.
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Discharge of treated
wastewater or

The discharge of treated waste water or effluents shall
be avoided to enter into the water bodies and efforts
shall be made for recycle and reuse of treated

14. | effluents m natural wastewater and the discharge of treated wastewater
water bodies or land ;
area or effluent shall be regulated as per the applicable
) laws.
Commercial
15. | extraction of surface Regulated as per the applicable laws.
and ground water.
Open well, 'bore well, Regulated and the activity should be strictly
16. | ete. for agriculture or monitored by the appropriate authori
other usage. y pprop -
Solid waste .
17. management. Regulated as per the applicable laws.
Introduction of exotic .
18. species. Regulated as per the applicable laws.
19. | Eco-tourism. Regulated as per the applicable laws.
20. g:,gs()f polythene Regulated as per the applicable laws.
Commercial sign
21. | boards and Regulated as per the applicable laws.

hoardings.

Annexure 1 C: Activities to Be Promoted Within Eco-Sensitive Zone

S. .. o
No. Activity Description
(1 (2) (3)
C. Promoted Activities
1 Rain water harvesting. Shall be actively promoted.
2 Organic farming. Shall be actively promoted.
Adoption of green .
3 technology for all activities. Shall be actively promoted.
Cottage industries
4 | including village artisans, | Shall be actively promoted.
etc.
Use of renewable energy . .
) Bio-gas, solar light etc. shall be promoted.
and fuels.
6 | Agro-Forestry. Shall be actively promoted.
Plantation of Horticulture .
7 and Herbals. Shall be actively promoted.
8 Use of eco-friendly Shall be actively promoted.
transport.
9 | Skill Development. Shall be actively promoted.
Restoration of degraded .
10 land/ forests/ habitat. Shall be actively promoted.
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11

Environmental awareness.

Shall be actively promoted.
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ANNEXURE - 2 ECOLOGICAL AREA AS PER MDP JAIPUR 2011

Nursery & Orchard- Nursery, Orchard, Residential Flat (for watch & ward and

maintenance staff)

Ecological zone -Agriculture, Forest, Water bodies, Regional Park, Botanical
Garden, Orchard &Nursery, Zoological Garden /Aquarium, Bird Sanctuary,
Specialized  Park/Ground, Historical = Monument, Memorial, Picnic
Hut/Camping Site. Resort, Restaurant, Swimming pool, Playground, Sports
Training Institute, Outdoor Stadium, Religious premises, Yoga/Meditation/
spiritual /religious discourse Center, Farm house/Environment friendly
residence, Fair ground, Vending booth, Police post, Government reserved area,

Wireless and transmission, Cremation and burial ground, Rural settlements

Highway Control Belt-The permission of use premises shall be governed by the

rules and guidelines prescribed for this zone.

Rural Settlement-All uses  permitted in  residential use  zone,
Household/cottage/service/other industry, Wholesale trade, weekly market,

Government/Semi-government/Local government Offices.

Rural belt-All use premises permitted in Ecological Zone, Animal Husbandry,
Dairy Farm, Poultry, Piggery, Flying club, Research and development center,
Fodder market, Weekly market, Junk yard,Perishable/Hazardous/Inflammable
goods storage, Motel, Drive-in-cinema, Petrol pump, Police station, Jail, Bus

depot, Extraction industry, Railway station/Yard

*Note : MDP 2011 has been considered for the purposes of retaining ecological
zone and its provisions due to matter pending in Honorable High Court (Case

NO. 1554/2004)

ANNEXURE - 3 PROVISIONS OF MDP 2025

As per the provisions shown in Vol 4 of MDP 2025, Ecological Area may have

uses as under-

Ecological Area : The use premises permitted in the Ecological zone of MDP-
2011 i.e. Agriculture, Forest, Water Bodies, Regional Park, Botanical Garden,
Orchard & Nursery, Zoological Garden/Aquarium, Bird Sanctuary, Specialised
Park/Ground, Historical Monument, Memorial, Picnic Hut/ Camping Site,
Resort, Restaurant, Swimming Pool, Play Ground, Sports Training Institute,

Outdoor Stadium, Religious Premises, Yoga/Meditation/Spiritual/Religious
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Discourse Centre, Farm House / Environment Friendly residence, Fair Ground,
Vending Booth, Police Post, Government Reserved Area, Wireless and
Transmission, Cremation and Burial Ground, Rural Settlements and the use
premises of G1, G2 use zones. 500mt. Radius area earmarked from existing
Abadi of the settlement to accommodate Future growth. (The use of this area is

designated as mixed use)

As per Jaipur MDP (2025), the Ecological Zone of Jaipur city is divided into

two sub-zones; as follows;

G-1 The green zone is primarily a zone where the aim is to conserve natural
features. This zone is strictly reserved. Activities such as circulation, public
utilities, recreational, and heritage protection ventures case only are considered
in this Zone. In case of conflict of the uses with respect to ownership as per the

record of revenue, G2 activities shall apply.
G-2 It is the area primarily abutting G-1.

*Ecological Zone - This area includes the area which is suitable for agriculture

and other eco sensitive purposes. (MDP 2025 Jaipur Region- Vol2)

Annexure - 4 Activities Permitted In Premises In G-2 (As Per Mdp 2025)

Table below shows all the activities that are permitted in premises of G-2 as per
Jaipur MDP 2025 with minimum area requirement, road width requirement,
definitions and permissible uses that provides guidelines for any kind of

activity or construction which is to be carried out under Ecological Area.

Activities permitted in premises in G-2 (as per MDP 2025)

Minimum
S Area Road
N(; Activity required width Definitions Use Premises
(Hect.) nm.
1 Agriculture - - - -
Bird
A premise used \?vz?gﬁugrv%ar d
form of a large residence
park or forest
for the (uP;[O 30 sq.
. . mt.),
2 | Bird Sanctuary ) ) g;ilsebl:éaeg?r?g of | Residential flat
birds with all | {°F
related malntenanpe
facilities staff), Retail
’ shop,
Restaurant
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A premise in

18 the form of a
Botanical Garden - mtr. garden .Wlth -
& plantation for
above | research and
exhibition.
Burial ground,
Cremation
ground,
A premise with | Cemetery and
facilities of electric
Cremation and Burial | B performing last | crematorium,
ground rites of dead retail shops of
bodies by wood, flowers
burning. and related
materials.
Watch & ward
residence
Fair Ground,
residential flat
(for
A premise maintenance
having facilities z}t;fl%i tion
for exhibition, center
18, | dimaother | Reaian
Fair Ground - ’ A soft drink &
& activities for a snack stall
above | group of i ’ i
participants, police post, fire
animal market, post, bgnk
ete extension
’ counter
facility, post
office counter
facility.
A premise with Farm house,
low height environmental-
. 18 friendly
Farmhouse/environment- coverage, a low .
. ! 0.3 mtr & . residence,
friendly residence height
above watch & ward

structure for
residential use.

residence (up
to 30 sq. mt.)

Forest

A thick natural
flora, it shall
include city
forest which
may have part
natural flora
and part
manmade flora

Forest

Government reserved
area

A premise of
government
land for
reserved use

Government
reserved area
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Premise
having
. . structure or Historical
9 Historical monument - - .
ruins thereof, monument
belonging to an
age gone past
Tomb,
A premise Samadhi and
having a tomb, | other
samadhi or memorial,
memorial Watch & ward
10 | Memorial . . fiedicated to an | residence (up
important to 30 sq. m.),
personality soft drink &
including all snack stall,
related facilities | book and
for visitors. picture card
shop.
Nursery,
. . Watch & ward
A premise with .
facilities for residence (up
. to 30 sq. m.)
11 | Orchard and nursery - - rearing and all struct
sale of young structures
shall be
plants. .
temporary in
nature.
Stadium, local
government
office
(maintenance),
watch & ward
12 .
. mir. residence (up
12 | Outdoor Stadium 2.0 & - to 30 sq. m.)
residential flat
above
(for
maintenance
staff), retail
shop,
restaurant
A premise for a
short duration
for recreational
18 or leisure
— . . mtr. purposes of a I
13 | Picnic Hut/ Camping Site | 1.0 & family, located Picnic Hut
above | within a tourist
and/or
recreational
centre.
A premise used
for outdoor
games. It may
14 | Playground - - E:;/lfiscaping, Playground
Parking

facilities, Public
toilet, etc. on it
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A premise
having facilities
for a local
12 . .
. 0.5 or may | mitr. police post or Police post,
15 | Police post be more & temporary essential staff
above nature or on housing
smaller scale
as compared to
a police station
100
(Diapering 18
16 | Regional Park of the | mtr& | - -
availability | above
of land)
A premise
dedicated to
accommodation (i) Temple,
and service of
God or other (i) Mosque,
objects of (%ii)ChurCh,
religious (iv)Gurudwara,
12 nature. It may (V) Synagogue,
17 | Religious premise 0.5 or may mtr& have different (vQAshra.m,
be more above nomenclature | (Vii)Bathing
in different Tank,
religions like (vit)Dargah
Temple (all and
faiths), (xi)Charitable
Mosque, dispensary
Church, and library.
Gurudwara,
Ashram
18
mtr.
18 | Resort 1.0 & - -
above
A premise used
for serving food
items on a
commercial
basis including
19 | Dhaba 0.01 - cooking Restaurants
facilities. It
may have
covered or open
or both sitting
arrangements.
A premise for
As per the residence
requirement village people | Rural
. settlement and
20 | Rural settlements of - with related .
facilities its planned
concerned tues, growth
authority services, and
work centers.
12 A premise Public meeting
21 | Specialized park/ ground | 1.0 mtr. having a park ground, public
& or ground for a | address
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above

designated use
like public

podium, soft
drink & snack

meeting stall.

grounds, fun

park,

wonderland,

etc.
Sports training
center,
Residential flat

A premise (for

having facilities
for training and
coaching for

maintenance
staff), Retail
shop

different indoor | (Confectionary,
18 and outdoor grocery &
22 | Sports training institute 0.5 mtr& | S3TCS, general .
above including merchandise),
swimming. It Hostel, Bank,
shall also Post office,
include a Canteen,
centre for Indoor and
physical Outdoor
education. stadium,
swimming
pool,
playground.
A premise with . .
1 Swimming
related facilities
- . pool, Watch &
9 for swimming .
mtr and spectators’ ward residence
23 | Swimming Pool 0.20 ’ . . and
& seating which .
. maintenance
above | shall vary with .
. staff residence,
size, standard
Restaurant.
and purpose.
A premise in
the form of
booth for sale
9 of commodities
. 3mtr. X | mtr. of daily needs .
24 | Vending Booth 3mtr, & of either Vending booth
above | through a
mechanical
installation or
otherwise
25 | Water bodies - - - -
12
26 W1reles§ . and 0.10 mtr. ) }
transmission &
above
s A premise Yoga/
Ss{oia;{ual / Meggclail tligié jrir having facilities | Meditation/
27 |°P I0US | g o5 " | for self- Spiritual/
discourse center Social & . ..
Culture Centre above attgmrpent, R.e ligious
achieving discourse
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higher quality
of mind and
body, spiritual
and religious
discourse, etc.

centre Social
Culture
Centre. The
said centres
with Watch &
ward residence
(up to 30 sq.
m.), Hostel,
guest house,
soft drink &
stall.

A premise in
the form of a
garden or park
or aquarium
with a
collection of

28 | Aquarium - - Animal species | -
and birds for
exhibition and
study. It shall
include all
related
facilities.
A premise Godown/
providing warehousing/
storage of cold storage
Agriculture area,
produce/ food | Residential flat
Agriculture warehousing 30 items in case of | (for employees
29 0.5 . .
food storage mtr. | village roads and service

building line to
be established
at 30 mtr. from
the center of
the road.

personnel,
small office 50
sq. m.) with
Special
permission.

* Note Item 1, 2, 4,5, 6, 7, 9, 10, 12, 13, 14, 15, 20, 21, 22 and 24 of permitted
use premises of Rural Area can be considered by the statutory committee of
JDA
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CHAPTER 4
4.0 TOURISM PLAN FOR JAMWA RAMGARH ESZ
Heritage and tourism are interlinked and dependent on each other. Tourism is
a social, cultural and economic phenomenon which entails the movement of
people to countries or places outside their usual environment for
entertainment, refreshment, recreational or business/professional and
religious purposes.

4.1 Places of Tourist and Religious Importance
Ramgarh Dam

Ramgarh Dam is located approximately 4km from Ramgarh Town. There are
hilly area and places of tourist attraction on both sides of the Dam. People from
Jaipur and nearby areas visit Ramgarh during rainy season for picnic. In
recent year water level has depleted due to anthropogenic factors and climate

change.
HawaHodi

Hawa Hodi situated amidst dense forest of forest block Ramgarh is a five
storied old building of former rulers which was used as their hunting place.

This is very beautiful tourist spot.
JamwamataTemple

Kuldevi Temple of Rajput community is situated near Dam in forest block
Jamwamata 64. Thousands of pilgrims visit this temple daily. There is special

puja in Navratras.
Chuli Bavri Hanuman Temple

This temple is situated near village Sarjoli of Jamwamata 64 forest block.

Pilgrims from distant places visit this temple.
Borda Dam

This Dam is situated on Ramgarh-Dausa Border. This is a principal picnic spot

and abode several species of birds.
Ramgarh Fort

This fort is situated on Ramgarh hill. Presently it is in ruined conditions. There

are some old water ponds in this fort.
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4.2 Tourism Resources

The region is very rich with natural resources & biodiversity. The region is

blessed with:
¢ Rich heritage and cultural & local traditions.
e Forest wealth (rich flora and fauna).
e Diverse tourist attractions having its own distinct features.

These attractions are spread over the entire region and are largely located in
remote areas within highly fragile environments.

4.3 Tourism Trends

The tourism trends have been analyzed to understand the existing tourism
profile, potential tourism scenario, and the trend projections of the ESZ,
Jamwaramgarh. In addition to primary surveys across all the areas under ESZ,
stakeholder discussions formed a major part of the trend analysis and the
approach to tourism strategy and products development. Also, the previous
year tourist footfall has been collected from the Department of Tourism,
Rajasthan. According to the report in Financial Year-2021 total 1006731

tourists have visited the Jaipur in which 992014 are domestic tourists whereas
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rest 14717 are the tourists from other countries.
The tourism development issues are identified and categorized under:

e Resource related issues

Development issues:

e Accessibility

e Tourist amenities & infrastructure

e Destination/ Circuit development

¢ Information systems

e Other facility etc.

¢ Management issues:

e Safety issues and disaster management
e Multiple destination & focused approach
e Lack of tourism service providers

e Inappropriate implementation & maintenance issues

e Environmental issues

4.4 Eco-Tourism

4.4.1 Definitions

According to United Nations World Tourism Organization (UNWTO), tourism is
a social, cultural and economic phenomenon which entails the movement
of people to countries or places outside their usual environment for

personal or business/professional purposes.

According to Rajasthan Eco-Tourism Policy 2021, eco-tourismis a form of
sustainable tourism within a natural or cultural heritage area where
community participation, protection and management of natural resources,
culture, indigenous knowledge and practices, environmental education and
ethics, as well as economic benefits are fostered and pursued for the
enrichment of host community and satisfaction of visitors. (Policy - Rajasthan

Eco-Tourism Policy 2021)

As per Rajasthan Eco-Tourism Policy the stress of tourism is for sustainable
tourism which harnesses the natural and cultural heritage potential along with

community participation and hence, this aspect will be been taken into
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consideration while framing proposals for eco-tourism guidelines for

Jamwaramgarh Eco-Sensitive Zone.

*Sustainability means not only economic sustainability but sustainability of
environment and culture. (National Strategy for Sustainable Tourism April
2022)

4.4.2 Importance of Eco-Tourism

o To protect and conserve the natural heritage, forests, and wildlife.

e Ecotourism can lead to producing global wealth and employment as it is

the fastest-growing segment of the tourism industry.

e Due to the increase in urbanization and degradation of existing forests,
wildlife, and natural areas, the public interest is increasing in nature-

based tourist places and recreational areas.

e In order to strengthen community control and management of the
forests, it is important to generate a sustainable flow of non-extractive
financial benefits of forests for the communities, to ensure that the
communities take interest in the conservation of forests and wildlife.

Eco-tourism is perhaps the only means of achieving this end.

4.4.3 Objectives

To create the balance between nature and tourism.
To formulate strategies for promoting eco-tourism.
To protect and conserve the natural heritage, forests, and wildlife.

Uplifting the economic condition of the local communities by creating
awareness and capacity building.

4.4.4 Methodology

Methodology Eco-Tourism Master Plan

Data Identification
for Master Plan

v

17 Data Collection
=

®  Sector Specific Surveys = Existing Master Plan

= Tourism Situation Analysis X = Census Report

® Socio-Economic Study = On-Going Projects & Proposals
= Existing Status- Tourism Specific

17 Tourism Site Assessment & Detailed Analysis

= Identification of Potential Tourist Site

* Availability of Infrastructure

* Tourism Trend l
= SWOT Analysis

= Identification of Issues & Potential

Consultation
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Figure No. : 0.1 Methodology for Eco Tourism Master Plan

4.4.5 Scope of Eco-Tourism

¢ Organized for environmentally conscious small groups.

e Reduces negative impacts on the natural and socio-cultural

environment.

e Promotes protection of natural areas, restoration of heritage/culture.

4.4.6 Tourism or Eco-Tourism (As per Gazette Notification of
Jamwaramgh ESZ)

As per Sub-point no. 3 of Point no.3 according to Jamwaramgh ESZ

Notification, the guidelines are as under:

¢ All new eco-tourism activities or expansion of existing tourism activities
within the Eco-Sensitive Zone shall be as per the Tourism Master Plan

for the Eco-Sensitive Zone.

e The Eco-Tourism Master Plan shall be prepared by the State Department
of Tourism inconsultation with State Departments of Environment and

Forests.

e The Tourism Master Plan shall form a component of the Zonal Master

Plan.
The activities of eco-tourism shall be regulated as under, namely:

New construction of hotels and resorts shall not be allowed within one
kilometer from the boundary of the Wildlife Sanctuary or up to the extent of the

Eco-Sensitive Zone whichever is nearer.

Provided that beyond the distance of one kilometer from the boundary of the
Wildlife Sanctuary till the extent of the Eco-Sensitive Zone, the establishment
of new hotels and resorts shall be allowed only in pre-defined and designated

areas for eco-tourism facilities as per Tourism Master Plan.

All new tourism activities or expansion of existing tourism activities within the
Eco-Sensitive Zone shall be in accordance with the guidelines issued by the
Central Government in the Ministry of Environment, Forest and Climate
Change and the eco-tourism guidelines issued by National Tiger Conservation

Authority (as amended from time to time) with emphasis on eco-tourism.

Until the Zonal Master Plan is approved, development for tourism and
expansion of existing tourism activities shall be permitted by the concerned
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regulatory authorities based on the actual site-specific scrutiny and
recommendation of the Monitoring Committee and no new hotel, resort or
commercial establishment construction shall be permitted within Eco-Sensitive

Zone area.

4.4.7 Other Forms of Eco-Tourism

Suitable form of tourism concluded from analysis are agro-based tourism and
cultural (arts and craft) tourism. Based on the context, nature, and practices
and in relation to the region’s characteristics, eco-tourism is divided into other

types as well:

Community-based eco-tourism: This form of eco-tourism implies the promotion
of biodiversity conservation, local income and cultural preservation in remote
areas. In turn, the implementation of community-based tourism projects
requires community empowerment, the improvement of accessibility, the
incorporation of tourism products based on natural resources, and the
liberalization of price policy. In addition, community-based eco-tourism focuses
on the development of local communities and ecological sustainability as
environmental responsibility and sensitivity provide social, economic and
political benefits to local communities. That is why for this type of tourism,

local employment, control, and initiation are necessary.

Sustainable eco-tourism: This form of eco-tourism implies the limitation of a
negative impact on the environment, the minimization of negative externalities,
the promotion of cultural integrity, and the support of income generation and
effective resource management. It goes without saying that developing
countries with unique natural environments and cultures may take advantage
of sustainable eco-tourism on a first-priority basis. Sustainable eco-tourism
programs consider all social, economic and environmental aspects and
generate employment for wunskilled employees in rural areas through
community-based tourism activities dedicated to the preservation of natural
eco-systems. In addition, respect to local traditions and rational use of natural

resources should be prioritized to attain sustainability.

Ecosystem eco-tourism: In general, the ecosystem includes the physical
environment, living organisms, and their feedbacks and interactions. In
ecosystem eco-tourism, its basic elements are provided by predation, herbivory,
parasitism, and mutualism between abiotic and biotic components. While this
type of eco-tourism does not exclude the commercial exploitation of the

ecosystem, it depends on integrated management philosophy considering
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beneficiaries, socio-economic constraints and impacts on the resource base
within a realistic spatial and temporal scale. Ecosystem eco-tourism aims to
promote tourism activities that may contribute to the maintenance of the
ecosystem's structures and functions. Moreover, it requires the management of
biological diversity and entire ecosystems in connection with the tourism

experience.

Rural eco-tourism: This type of tourism promotes the combination of tourism
and agriculture that provides the local peasantry with better living conditions,
more profit, and employment opportunities. As per, National Strategy for Rural
Eco-Tourism, 2021: The Ministry of Tourism has recently notified national
strategy on rural tourism. Keeping in view that eco-tourism and adventure
tourism are largely away from the cities, the strategy for rural tourism is also
relevant for promotion of eco-tourism and adventure tourism in the country.

4.5 Tourism Proposals of ESZ

4.5.1 Tourism Strategy

Eco-tourism has emerged as one of the prospective sectors of industry. The
future economic development will be greatly influenced by the economic
opportunities arising out of tourism growth. The Tourism Development Strategy
takes into consideration the economic, political, administrative and
environmental aspects of the region that create either opportunities or

constraints for the development of tourism and defines the macro-level policy.
The Tourism Development Strategy emphasizes on:

e Harnessing the tourism potential of the region through planned, growth-

oriented and sustainable development of the Regional Circuits.
¢ Developing tourism to ensure the overall development of the region.

The proposed tourism development strategy is based on the following key

activities:

e Focus on quality tourism than mere numbers, especially in eco-sensitive

regions.

e Although Jaipur receives a high number of visitors relative to India,
quality tourism should be enhanced with a variety of considerations, like
better stay facilities, better connectivity, preservation of heritage values,
historical relevance, eco-cultural sensitivity, etc.

4.5.2 Development Proposals
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(a) Community Participation Programs

Community participation is key to sustainability of tourism projects. Projects
are planned with community in center and as partners of the development.
This in addition to making the projects economically contributing will also
make it sustainable and reduce possible cultural conflicts. An effective way to
improve the economy is to enable communities to improve the quality of life

through social mobilization of the people.

The potential Eco-Tourism Sites should be chosen from the villages within Eco-

Sensitive Zone Area but outside the Wildlife Sanctuary Boundary.
All such villages should have a good natural setting & proper accessibility.

In the ESZ areas Handicrafts promotion to tourists can be done in most of the
villages. .One of the major support programs proposed, Rajasthan is famous for
its cultural diversity, historic value, handicraft and handloom attractions,
however product reorientation, development, trainings and marketing is

required for economic benefit.

Various participatory activities like community plantation, water harvesting

etc.

Use of new technology like hydroponics, aeroponics for sustaining exotic plants

and can also be used as a demonstrative tool visiting tourist.

Demonstration of traditional village life/culture for tourists. Jaipur has been
selected as City of Crafts and Folk Arts by the United Nations Educational,
Scientific and Cultural Organization (UNESCO). Therefore, traditional arts and
crafts can be developed to showcase and market them for tourism. In view of
this, development of villagers can be supported by proposing a skill
development center whereas tourists can experience the rich art with having a

hands-on experience of the practices.

Meeting local farmers - Allows tourists to experience the authentic rural
lifestyle. It offers an opportunity to learn about the local farming practices,
traditional cultivation techniques, and the significance of agriculture in the
local culture and provides valuable educational insights into agricultural
processes, sustainable farming methods, and the importance of biodiversity in

farming systems.

Tasting a variety of fresh foods and produce - Involves farm-to-table

experiences where visitors can taste locally grown and freshly harvested foods.
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By tasting and purchasing local foods, tourists directly support local farmers

and the local economy.

Learning about rural art - Incorporating rural art into agro-based eco-tourism
diversifies the tourism offerings of a destination, attracting visitors with a
specific interest in arts and cultural experiences. This diversification
contributes to the sustainable development of tourism by reducing dependency
on a single tourism segment, extending tourist stays, and enhancing the overall

visitor experience.

Participatory dairy-based activities for tourists like milking cattle - Provides
visitors with a hands-on learning experience about dairy farming. They get to
understand the process of milk production, learn about the care and
management of dairy animals, and gain insights into the daily routines of dairy

farmers.

Village tourism shall be done through stay home tourist places. Camping sites

can also be developed in such areas. Villages suitable are as follows:

1. Nangal Tulsidas

2. Ghatajaldari

3. Toda Meena Mandir

(b) Recreation and Adventure activities through Private Sector
Participation Strategy & Facilitation

A Entertainment Park is proposed in about 903 bigha area in the Ghatajaldari
village. The area is marked A in the map annexed. Activities to be taken up for

the tourists are as follows:

1. Zipline

2. Parks/ Play grounds

3. Tracking and Hiking

4. Rock climbing

S. Nature Walks and Bycycle tours

5. Camping

6. Photography and wildlife observation
7. Star gazing

8. Workshops for wildlife knowledge enhancement
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It is very important to have more private sector participation in this work. The
Entertainment Park will be run under the PP mode. Private parties with
adequate experience in wildlife conservation and activities will be registered

and given the responsibility of above activities.

A survey shall be undertaken to determine the infrastructural and facility
deficiencies at the Entertainment Park and other various tourist destinations.
The provision of restrooms, drinking water facilities, rain shelters, seating
arrangements, toilet facilities and temporary food kiosks are all included in the

facility area.

The Monitoring committee will monitor the activities of the Park and intervene
if any violation is done of the ESZ notification and the Wildlife ( Protection) Act,
1972

(c) Track for Leopard sighting

The ESZ area has a number of Leopards which are regularly being sighted at
specific locations. 4 tracks have been identified where Leopards are sighted on
regular basis. These tracks will be developed as eco-trails for the tourists where
they get experience of Leopard sightings. These trails have been marked on the

map with dotted lines.

These Leopard sighting tracks will give an experience of wildlife in the open
habitat to the visiting tourists. It will enrich them with knowledge of wildlife

and incline the towards wildlife conservation.
(d) Formulation of Tourist Circuit

Tourist Circuit is one of the most important parts of the Master Plan. The
tourist sites in the ESZ of the sanctuary may be included in the local Tourist
circuit of Jaipur- Jamwaramgarh to give the tourist first hand experience of

wildlife conservation.
(e) Nature Interpretation Center for Jamwaramgarh Sanctuary

Jamwaramgarh Sanctuary is fortunate to have richness of natural beauty, flora
and fauna accompanied with places of religious historical and archeological
importance. The rich cultural and historical heritage of the area attracts people
from other states of India as well as from abroad. As the wildlife sanctuary is
near Jaipur and in vicinity of Nahargarh wildlife sanctuary and Sariska tiger

reserve, wildlife interpretation centre will attract a huge number of tourists.
So far, tourism in Jamwaramgarh Sanctuary has been attracting domestic
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tourists in few numbers but looking to the enchanting beauty and splendor of
the picturesque forest wealth present in the surrounding sanctuaries and
reserve forest areas, there is high scope of opening new avenues of tourism

related to nature and forests.

Nature interpretation center facilities are not developed for the sanctuary.
There should be a proper center available near the entrance of the sanctuary.
The center should have exhibits displayed. The following suggestions may be

considered when the decision is taken for development of interpretation center:
(f) Exhibits

The interpretation center will have one or more exhibit galleries developed on
the basis of specific communication objective. The following exhibit themes are

considered:

o A relief map of the area showing various zones, population density of

major species and tour tracks for visitors.
¢ Exhibits depicting major flora & fauna of the sanctuary

¢ Exhibits showing mammals, birds, reptiles, amphibians, which form the

faunal population of the Sanctuary.

¢ Exhibits showing invertebrate animals such as insects, mollusks, etc.,

found in the Sanctuary.

e Exhibits of common trees, plants flowers and other interesting botanical

features peculiar to the sanctuary.
e Exhibits on food chain and food webs in the Sanctuary.

e Exhibits on animal and plant adaptation relevant to the species of the

Sanctuary.
o Exhibits on endangered species protected in the Sanctuary.

e Exhibits dealing with conservation issues such as damage to wildlife,
forests, and ecosystems caused by man, the importance of conserving

the fragile ecosystems, etc.

e Exhibits dealing with the objectives, activities, and conservation action

plans of the Sanctuary.
¢ Exhibits providing tips on do's and don'ts while visiting the Sanctuary.
e The display material should be in hindi and english.
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The interpretation center should be situated near the boundary of the

Sanctuary.

The Interpretation Centre should not only have display boards but

models of wild animals and birds should be displayed.

Pamphlets giving details of sanctuary area, animals, and birds should be

distributed.
The dedicated staff should be posted to help visitor's curiosity.

The above exhibits at the Interpretation Centre, properly designed and
installed with relevant information contents, would serve as a useful pre-
visit orientation for visitors. It will not only give them an idea and insight
on what to look for and what to assimilate while in the Sanctuary, but
also include an interest in identifying at least some of the species that
come across. The Interpretation Centre would also serve as a post-visit
resource center, where visitors could come back and check and verify
their observations (on identification of species, for example) with the

exhibits.
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. A&23 Rajasthan State Pollution Control Board

Headquarter, 4, Institutional Area, Jhalana Doongri, Jaipur-302004
Phone :0141-5159699,5159604 e-mail : member-secretary@rpcb.nic.in
TollFreeHelpLineNo. : 18001806127 Ext. 7

F14/ (23)Policy/RPCB/Plg / |§7 A4 (84 Date: g2/s6 [noro
’ Office Order

In suppression to earlier office order no. F14/ (23)Policy/RPCB/Plg/01-44 dated
08.05.2018, the State Board regarding the categorization of the industries/ projects/
processes/ activities/ mines for the purpose of consent mechanism, revised categorization
for consent mechanism shall be as follows:

1. Red Category of industries/ projects/ processes/ activities/ mines : Annexure A
2. Orange Category of industries/ projects/ processes/ activities/ mines : Annexure B
3. Green Category of industries/ projects/ processes/ activities/ mines : Annexure C

This bears approval of the competent authority.

a0
(Dr Vijai Singhal)
Member Secretary

F14/ (23)Policy/RPCB/Plg Date:
Copy forwarded to the following for information and necessary action:

1. The Principal Secretary, Department of Environment, Government of Rajasthan,

Jaipur.

P.S. to Chairperson, RSPCB, Jaipur.

Sr.PA to Member Secretary, RSPCB, Jaipur.

The CEE/CSO/CAO/HOO, RSPCB, Jaipur.

The Group In-Charge, CPP/Textile/Mines & SCMG DS/ HOGM/ MUID/CD & Legal

/PDF, Training Project & IEC/ Plastic & Liquid Waste/Hazardous Waste Cell/ BMW,

ECC, Solid & E-waste/ PCV, Complaints, Grievances, VIP & EC Compliance/ RTI

cell, RSPCB, Jaipur.

6.  The Regional Officer, Regional Office, RSPCB, Alwar/ Balotra/ Bharatpur/ Bhiwadi/
Bhilwara/ Bikaner/ Chittorgarh/ Jaipur South/ Jaipur North/ Jodhpur/ Kishangarh/
Kota/ Pali/ Sikar/ Udaipur.

7. GIC (IT), with directions to upload on the State Board’s website.

Sh Arun Joshi, Joint Director (PRO), DIPR, Jaipur.

9.  Guard File.

]

%

Member Segretary



Annexure A
Category: Red
. No. Industry Sector
1 |Aerial rope way

2 |Airports and Commercial Air Strips

3 |Any industry/ industrial activity/ process/ operation/ facility not covered in any of the categorization and
having coal fired boiler with steam generation capacity more than 5 T/hr

4 |Asbestos and asbestos based industries

5 | Automobiles Manufacturing (Integrated Facilities)

6 |Basic Chemicals and electro chemicals and its derivatives including manufacture of acids
7  |Cement/Clinker Manufacturing

§ |Chemical Fertilizer (excluding formulation)

9 |Chlor Alkali

10 |Chlorates, perchlorates and peroxides

11 |Chlorine, fluorine, bromine ,iodine, and their compounds

12 |Coke making, liquefaction, coal tar distillation or fuel gas making

13 |[Coke oven plant

14 |Common treatment and disposal facilities (CETP, TSDF, E-Waste recycling, CBMWTF Effluent
conveyance project, incinerators, MSW sanitary landfill sites, STP and Fecal Sludge Treatment Plant)

15 |Dairy and dairy products - large and medium scale

16 |DG set of capacity of 2 5 MVA Capacity

17 |Dyes and Dye-Intermediates

18 |Emulsion of oil & water

19 |Fermentation industry including manufacture of yeast, Malt, beer, distillation of alcohol (ENA) (distillery)-
Large & Medium Scale

20 |Fiber glass production and processing (Excluding moulding)

21 |Fire crackers manufacturing and bulk storage facilities

22 |Halogenated hydrocarbons

23 |Handloom/ Carpet weaving (with dyeing and bleaching operation)

24 |Health care establishment (As defined in BMW Rules)

25 |Heavy engineering including Ship Building (With investment on Plant & Machineries more than Rs. 10
Crores)

26 |Heavy water plant

27 |Hotels (3 Star & Above) and/or Hotels having 100 rooms and above

28 |Industrial carbon including electrodes and graphite blocks, activated carbone, carbon black

29 |Industrial Estate/ Parks/ Complexes/ Areas/ Export Processing Zones/ SEZs/ Biotech Parks/ Leather
Complexes (except solar and wind Industrial Estate/ Parks/ Complexes having areas upto 500 hectares)

30 |Industrial gases namely :— a) Chemical gases: Acetylene, hydrogen, chlorine, fluorine, ammonia, sulphur
dioxide, ethylene, hydrogen sulphide, phosphine; b) Hydrocarbon gases:
Methane, ethane, propane

31 |Industries engaged in recycling/ reprocessing/ recovery/ reuse of Hazardous Waste under schedule IV and
other schedule of Hazardous Waste (M, H & TBM) Rules, 2016 and its amendments and Municipal Solid
Waste (M &H) Rules, 2000 and its amendments

32 |Industry or process involving foundry operations having capacity > SMT/hr

33 |Industry or process involving metal surface treatment or process such as pickling/ plating/ electroplating/
heat treatment/ phosphating or finishing and anodising/ enameling/ galvanizing

34 |Ink, Pigment and Intermediates other than formulation

35 |Iron and Steel (Involving processing from ore/integrated steel plants) and or Sponge Iron industries
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Category: Red

S. No. Industry Sector

36 |Isolated storage of hazardous chemicals (as per schedule of Manufacture, Storage & Import of Hazardous
Chemicals Rules, 1989 as amended )

37 |Lead acid battery manufacturing (excluding assembling & charging of acid lead battery)

38 |LPG bottling plant

39 |Manufacturing of explosives, detonators, fuses including management and handling activities

40 |Manufacturing of Glue and Gelatin

41 |Manufacturing of Lead Glass

42 |Manufacturing of lubricating oils, greases or petroleum based products (excluding blending only)

43 |Manufacturing of paints, Varnishes, pigments and intermediate (excluding blending/ mixing)

44 |Mining and/or ore beneficiation

45 |Non-alcoholic beverages (soft drink) & bottling of alcohol/ non alcoholic products- Large & Medium

46 |Nuclear power plants

47 |0il & Gas extraction including CBM (Offshore & onshore extraction through drilling wells)

48 |0il and gas transportation pipeline (having DG set of more than or equal to 5 MVA)

49 |0il refinery (Mineral oil or Petro Refineries)

50 |Organic chemicals manufacturing (excluding formulation)

51 |Pesticide specific intermediates

52 |Pesticides (Technical) (excluding formulation)

53 |Petrochemicals (Manufacture of and not merely use of as raw material)

54 |Pharmaceuticals (excluding formulation)

55 |Phosphate rock processing plant

56 |Phosphorous and its compounds

57 |Photographic films and its chemicals

58 |Ports & Harbours, Jetties and Dredging Operations

59 [Power generation plants (excluding Solar and Wind Renewable Power Plant of all capicity and mini hydal
plant of less than 25 MW)

60 |Primary metalergical units such as aluminium ,copper, iron, zinc, lead etc.

61 |Processes involving chlorinated hydrocarbons

62 |Processing of nuclear fuel

63 |Pulp and/or paper manufacturing

64 |Pyrolysis Plant

65 |Railway Locomotive workshops/ integrated Road transport workshop

66 |Railway Stations (Outward passenger handled 2 10 million per year)

67 |River valley project

68 |Ship breaking activities

69 |Slaughter houses (as per the notification S. O. 270(E) dated 26.03.2001) and meat processing industries,
bone mill, processing of animal horns, hoofs and other body parts

70 |Sugar (excluding Khandsari)

71 |Synthetic detergents and soaps (large and medium scale)

72 |Synthetic fibers including rayon, tyre cord, polyster filament yarn

73 |Synthetic leather, foam and related products except isolated moulding

74 |Synthetic Rubber, Tyre and tube manufacutring- Large & Medium

75 |Tanneries

76 |Vegetable oils including solvent extraction and refinery/ hydrogenated oils

77 |Yarn/ textile processing involving any effluent/ emission-generating process, bleaching, dyeing, printing and
scouring

78 |Ferrous and nonferrous metal extraction involving different furnaces through melting, refining, reprocessing,
casting and alloy making
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Annexure B
Category : Orange

S. No. Industry Sector

1 |Aluminum and copper extraction from scarp using oil fired furnace

2 |Any industry/ industrial activity/ process/ operation/ facility which is not covered in Red or Green
category but having coal fired boiler with steam generation capacity upto 5 T/hr

3 |Assembly and charging of acid lead battery / Dry cell battery (more than 10 battery per day)

4 | Automobile servicing, repairing and painting (with washing)

5 |Ayurvedic and Homeopathic medicine (with Boiler)

6 |Bakery/ Confectionery/ Sweets production (with production capacity 2 1tpd with oil, gas or electrical
oven)

7 |Bio Fuel (with boiler and/or using organic solvents)

8  |Brickfields (excluding fly ash brick manufacturing using lime process)

9 |Building and construction project > 20000 Sq. M township and area devepoment project 5 hectare and
more/ dwelling units 50 and more

10 |Candy Manufacturing - Large & Medium Scale

11 |Cashew nut processing

12 |Ceramic, Refractories

13 |CFL, tube light bulb and so on

14 |Chanachur and ladoo from puffed and beaten rice(muri and chira)

15 |Coal Washeries

16 |Coated electrode manufacturing

17 |Coffee seed processing

18 |Coke briquetting (except sun-drying)

19 |[Compact disc, computer floppy & cassette manufacturing

20 |Cotton ginning & processing (Large and Medium Scale units)

21 |Cutting, sizing and polishing of marble, granite, kota stone and other stones (Except edge cutting &
Chowkhat making)

22 |Dairy and dairy products (small scale)

23 |DG set of capacity > IMVA but <5 MVA) (Isolated)

24 |Dismantling of rolling stocks (wagons/coaches)

25 |Dry coal processing industries involving ore sintering, palletisation, grinding, pulverization.

26 |Fermentation industry including manufacture of yeast, Malt, beer, distillation of alcohol
(ENA)(distillery)- Small Scale

27 |Fertilizer (granulation and formulation only)

28 |Fish feed,poultry feed and cattle feed

29 |Fish processing and packaging

30 |Flakes from rejected PET bottle

31 |Flour mills (with washing)

32 |Food & food processing including fruits & vegetable processing, food additives

33 |Footwears without leather footwears

34 |Forging of ferrous & non- ferrous metal (using oil or gas fired furnaces)

35 |Formulation of Pesticides, agro chemicals and so on and R&D Facilities
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Category : Orange

S. No.

Industry Sector

36

Formulation/ paletization of camphor tablets, naphthalene balls from camphor/ naphthalene powders

37

Gems and jewellery (using furnace and metal finishing)

38

Glass and fiber glass moulding

39 |Gravure printing, digital printing on flex, vinyl

40 |Guar and guar gum

41 |Gypsum board

42 |Handloom/ Carpet weaving (Dry process- Large & Medium scale)

43 |Heavy engineering including Ship Building (With investment on Plant & Machineries less than Rs. 10
Crores)

44 |Hot mix plants

45 |Hotels (Less than 3 star) and/ or Hotels having more than 20 rooms and less than 100 rooms

46 |Ice cream manufacturing

47 |Industry not covered in any other category and having source of Air and/or Water pollution

48 |Industry or process involving foundry operations having capacity < SMT/hr

49 |Jute processing without dyeing

50 |Lime manufacturing (Using Lime Kiln)

51 |Liquid floor cleaner, black phenyl, liquid soap, glycerol monostearate manufacturing

52 |Manufacture of mirror from sheet glass

53 |Manufacture of Starch/Saggo

54 |Manufacturing of Glass (Except Lead Glass)

55 |Manufacturing of iodized salt from crude/ raw salt

56 |Manufacturing of mosquito repellent

57 |Manufacturing of Paints, Varnishes, pigments and intermediate (blending/mixing only)

58 |Manufacturing of silica gel

59 |[Manufacturing of toothpowder, toothpaste, talcum powder and other cosmetic items

60 |Marriage Gardens/ Lawns with land area more than 2500 sq.m

61 |Mechanized laundry using oil fired boiler

62 |Metal fabrication with painting operation

63 |Mineral grinding (including hydrated lime without kiln)

64 |Mineral Processing / Separation plant (crushing, screening and washing)

65 |Modular wooden furniture from particle board, MDF, Swan timber etc, Ceiling tiles/ partition board
from saw dust, wood chips etc. & other agricultural waste using synthetic adhesive resin, wooden box
making (With Boiler)

66 |New highway construction projects

67 |Non-alcoholic beverages(soft drink) & bottling of alcohol/non alcoholic products- Small Scale

68 |Oil and gas transportation pipeline (having DG set of more than 1 MVA and less than 5 MVA) and/or
having gas based power plant of more than 5 MW

69 |Organic chemicals manufacturing (formulation)

70 |Parboiled rice mill

71 |Pharmaceutical formulation and for R&D purpose (for sustained release/extended release of drugs onl
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Category : Orange

S. No. Industry Sector

72 |Plaster of paris

73 |Ply board manufacturing including veneer & laminate using boiler and thermal fluid heater

74 |Potable alcohol (IMFL) by blending, bottling of alcoholic products

75 |Power press

76 _|Printing Ink manufacturing (Formulation)

77 _|Printing or etching of glass sheet using hydrofluoric acid

78 |Printing press

79  |Producer gas plant using conventional up-drift coal gasification ( linked to rolling mills, glass and
ceramic industry, refractories for dedicated fuel supply)

80 |Railway Stations (Outward passenger handled >1million to <10 million per year)

81 |Reprocessing of waste plastic

82 |Restaurant > 25 Seats

83 |Scrapping centres (for end of life of vehicles and other scraps such as plant and machineries, structural
material, railway coaches and wagons etc.)

84 |Spinning & weaving and yarn doubling - Large & Medium Scale

85 |Spray painting, paint baking, paint stripping

86 |Stone crushers

87 _|Surgical and medical products including prophylactics and latex

88 [Synthetic detergents and soaps [excluding soap manufacturing (handmade without steam boiling) and
synthetic detergents formulation] - small scale

89 |Synthetic resins

90 |(Synthetic rubber and foam moulding

91 |Synthetic Rubber, Tyre and tube manufacutring- Small Scale

92 |Teflon based products

93 _|Thermocol manufacturing (with Boiler)

94 |Thermometer making

95 _|Tobacco products including cigarettes and tobacco/ opium processing

96 |Transformer repairing/ manufacturing

97 |Tyres and tubes vulcanization/hot retreading

98 |Water treatment plant

99 |Wet mix macadam

100 |Wire drawing & Wire netting
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Annexure C
Category : GREEN

Industry Sector

All types of Commercial testing laboratories (except diagnostic centres)

Assembling of Acid lead battery (up to 10 batteries per day excluding lead plate casting)

Automobile fuel outlet (Only dispensing) having adequate arrangements for vapor collection
during dispensing

Automobile servicing & repairing (without washing)

Ayurvedic and Homeopathic medicine (without Boiler)

Bakery/Confectionery/Sweets production (with production capacity <ltpd with oil, gas or
electrical oven)

Bamboo & Cane product including Manufacturing from cane and bamboo of shopping bags,
ornament boxes (only dry operations)

Bi-axially oriented PP Film along with metalising operation

Bio Fertilizer

10

Bio Fuel (without boiler and/or using organic solvent)

11

Bio/agro waste based briquettes by dry pressing only (sun drying) without using toxic or
hazardous wastes

12

Blending of melamine resins & different power, additives by physical mixing

13

Book Binding.

14

Building and construction project from 2,500 to <20,000 sq.m built up area

15

Candy Manufacturing (SSI)

16

Cardboard or corrugated box and paper products (excluding paper or pulp manufacturing and
without using boiler)

17

Carpentry and wooden furniture manufacturing with the help of electrical (motorized) machines
such as electric wood planner, steel saw cutting circular blade etc.

18

Cement products (without using Asbestos) like pipe, pillar, jali, well ring, block/ tiles etc.

19

Coke briquetting (sun drying)

20

Cold Rolling Mill

21

Compressed Biogas / Biogas plants except domestic biogas digester

22

Cottage Industry for manufacturing of pickle , papad, badi, mangodi etc.

23

Cottage Industry for manufacturing of spices (Spices Mills)

24

Cotton ginning & processing (small scale units)

25

Dal Mills

26

Decoration of ceramic cups & plates by electric furnace

27

Diesel Generator sets (<1 MVA) (isolated)

28

Distilled water (without boiler)

29

Edge cutting and Choukhat making

30

Engineering and Fabrication units (without metal treatment)

31

Facility of handling, storage and transportation of food grains in bulk

32

Fly ash export, transport and disposal facilities

33

Garment manufacturing (washing without detergent)

34

Glass, ceramic, earthen potteries and tile manufacturing using electrical kiln or not involving
fossil fuel kilns

35

Glue from starch (physical mixing)

36

Handicrafts Unit without furnace and surface treatment

37

Handloom/ Carpet weaving (Dry process- SSI)

38

Hotels (upto 20 rooms)

39

Insulation and other coated papers (excluding paper or pulp manufacturing) manufacturing

40

Jobbing and machining

41

Leather footwear and leather products (excluding tanning and hide processing)

42

Lubricating oils, greases or petroleum based products (only blending at normal temperature)

43

Manufacturing of handicrafts/decorative/fancy items, only dry processes with no source of air

emissions
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Category : GREEN

No.

Industry Sector

44

Manufacturing of optical lenses (using electrical furnace)

45

Manufacturing of pasted veneers without using boiler or Thermic Fluid Heater or by sundering

46

Marriage Gardens/ Lawns with land area <2500 sq.m

47

Metal utensils (Dry mechanical operations only)

48

Mineral stack yards/ Railway sidings

49

Mineralized water

50

Modular wooden furniture from particle board, MDF, Swan timber etc, Ceiling tiles/ partition
board from saw dust, wood chips etc. & other agricultural waste using synthetic adhesive resin,
wooden box making (With Out Boiler)

51

Oil and gas transportation pipeline (having small gas based power plant up to 5 MWs and/ or upto
D. G. sets of 1 MVA)

52

Oil mill ghani & extraction (no hydrogenation/refining/ solvent extraction)

53

Packing materials manufacturing from non asbestos fibre, vegetable fibre yarn

54

Phenyl/ Toilet cleaner formulation & Bottling

55

Polythene & plastic processed products manufacturing (virgin plastics)

56

Poultry, hatchery, Piggery

57

Power looms (without dyeing and bleaching)

58

Puffed rice (muri) (using oil, gas or electrical heating system)

59

Pulverisation of bamboo and scrapwood

60

Railway Stations (Outward passenger handled < 1million per year)

61

Ready mix cement concrete

62

Reel manufacturing

63

Reprocessing of waste cotton

64

Restaurant (< 25 seats)

65

Rice Mill (Rice hullers only)

66

Rubber goods industry (with baby boiler only)

67

Saw mill

68

Seasoning of wood in steam heated chamber

69

Soap manufacturing (Handmade without steam boiling)

70

Spinning & weaving , yarn doubling (SST)

71

Steeping and processing of grains

72

Stone carving (non-power operated tools)

73

Storage of ice-cream

74

Tea processing

75

Tyre retreading by cold process

76

Personal Protective Gears such as face masks, personnel protective equipment (PPEs) etc.
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Annexure-IX

Head office Hotels

T Fl:ll:\Slh(alll State pyllution C'm.ur'n.l Board
e 4, Institutional Area, Jhalana Doongari, Jaipur-302 004
D N d

S e Phone: 0141-2716804

N

Registered
FileNo & FIDE)/JAIPUR(Jamwa Ramgarh)/4(1)/2023-2024/1573-1577

OnderNo:  2024-2025/Natels/2715 Date:  Sep 32024 3:23PM

Unit 1d 131568
M/s Ravi Surya Developers Private Limited
E-172A, GROUND FLOOR, UTTAM TOWER, RAMESI MARG,
Cscheme Tehsil:Jaipur
District:)aipur
Sub:  Consent to Operate under Section 25/26 0of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section 21(4) of Air (Prevention & Control of Pollution) Act, 1981,
Ref:  Your application for Consent to Operate dated 12/07/2024 and subsequent correspondence.
Sir,
Consent to Operate under the provisions of Section 25/26of the Water (Prevention &
Control of Pollution) Act, 1974 (hereinafter to be referred as the Water Act) and under
Section 21of the Air (Prevention & Control of Pollution) Act, 1981, (hereinafter to be referred
as the Air Act) as amended to date and rules & the orders issued thereunder is hereby
granted for your Proposed Resort Project plant situated at Ghatajaldhari grampanchayat
basana  Tehsiljamwaramgarh  jaipur  GHATAJALDHARI GRAM  PANCHAYAT'  Tehsil:Jamwa
Ramgarh District:JAIPUR , Rajasthan, subject to the following conditions:-

1 That this Consent to Operate is valid for a period from 12/07/2024 to 30/06/2029.

2 That this Consent is granted for manufacturing / producing following products / by
products or carrying out the following activites or operation/processes or providing

following services with capacities given below:

Particular Type Quantity with Unit
HOTEL ACTIVITIES Service 182.00 DOUBLE BEDDED
ROOMS

3 That this Consent to Operate is for existing plant, process & capacity and separate Consent
[ to Establish/Operate is required to be taken for any addition / modification / alteration in
:m“ process or change in capacity or change in fuel.
%‘M 4 That the quantity of effluent generation along with mode of disposal for the treated = -

efMuent shall be as under:
Page 10f 8
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Head Offic

e Hotels

annS“'ﬂ“ State Pollution Control Board

T Ramsian 4, |ns||luumlﬂ| /::lo.l. Jhalana Doongari, Jaipur-302 004
[ 101¢: -7
Sy 0141-2716804
N
Registered
FileNo :  F(UDF)/JAIPUR(Jamwa Ramgarh)/4(1)/2023-2024/1573-1577
(MDF)/) 0 D
OrdorNo:  2024-2025/Hotels/2715 ate: Sep 32024 3:23PM
Unit 1d : 131568
Type of effluent Max. effluent Recycled Qty Disposed Qty of effluent
gencrnliOIl of Effluent (KLD)and mode of disposal
(KLD) (KLD)
I—
131.000 42.000 89.000

Domestic Sewage

On Land for
plantation/Horticulture/Evaporati
on Loss

5 That the sources of air e
prescribed parameters shall be as under:

standards for the

missions along with pollution control measures and the emission

Sources of Air Emissions

Pollution Control Prescribed

Measures

Parameter Standard

Two DG Sets( SO0KVA EACH)

ACOUSTIC ENCLOSURE
, ADEQUATE STACK
HEIGHT

6 That the Domestic Sewage shall be

standards  prescribed  under the

Inland Surface Wate:

Environvent

treated before disposal so as to conform to the
(Protection) Act-1986for  disposal  Into

r. The main parameters for regular monitoring shall be as under:

Parameters

Standards

pH Value

Qil and Grease

Not to exceed 10 mg/l

Biochemical Oxygen Demand (3 days at 27°C)

Not to exceed 30 mg/l

Total Suspended Solids

Not to exceed 50 mg/l

Phosphate as P

Page 20f 8
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Head oftice Hotels

~Tmr— Rajasthan State poltution Control Board
__——MM__HHQ___,_ 4, Institutional Area, Jhalana Doongari, Jaipur-302 004
N eng ; -2716804

‘{%mg;f Phone: 0141-271

Registered
File No F(UIDF)/JAIPUR (Jamwa Ramgarh}/4(1)/2023-2024/1573-1577
OrderNo:  2024-2025/Hotels/2715 Date:  Sep 32024 3:23pm
Unit Id ; 131568

7 That all necessary permission shall pe obtained from District administration, Jaipur
and  Government of Rajasthan related 1o operation of Hotel at Khasra No. 371,
371/1, 369 MIN, 374, 374/1, 370, 369/1, 362, 372/4, 372/3, 372)2, 372/1, 373/1,
373, 376/2, 361/1, 376, 366/1, 375, 368/1, 361MIN, Ghatajaldhari Gram Panchayat,
Tehsil:lamwa Ramgarh, District:Jaipur,

8 That this Consent to Operate is wvalid for hotel with 182 double bedded rooms,
Banquet Hall of 500 pax, mini Banquet of 100 pax and Restaurant with 160 pax
capacity only.

9 That this consent is not an evidence for ascertaining entitlement of land.

10 That the unit shall obtain all necessary permission from forest department and/or
National Board for Wildlife Clearance (NBWL), if the project falls in ESZ of Notified
protected Area and the activity is not covered under permitted activity. The
consent is granted under the provisions of Water Act, 1974and Air Act, 1981 only
and any other permission/consent w.rt. Forest Conservation Act, 1980, if required,
shall have to be obtained by the project proponent. i

11 That if the project cost exceeds Rs. 103.32 Crore, the unit  shall take/obtain
modification in consent after paying fee as applicable.

12 That the Hotel shall  obtain Environmental Clearance from competent authority
under EIA Notification dated 14.09.2006 for any such activity which attracts
Environmental Clearance under the provisions EIA Notification dated 14.09.2006.

13 That the total Built up Area of the project shall not exceed 19,826.73 sq.m. and for
any increase in Built up Area, unit shall apply for CTE expansion. -

14 That the total fresh water requirement shall not exceed 120KLD and same shall be
met from legal source of water with all prior permissions,

15 That Sewage Treatment Plant (STP) of capacity 309kLp shall be maintained to
treat the wastewater in tune of 131 KLD.

16 That out of 117KLD of STP treated domestic Waste water, 42KLD shall be utilized
for flushing and rest' 75KLD shall be used jp plantation/horticulture/gainful
use/landscaping etc within the premises and no waste water shall be discharged
outside the premises in any case.

17 That Hotel shall not construct any borewe"/abstract groundwater without prior
permission of CGWA.

18 That the Project Proponent must obtain NOC from CGWA within one month from
the date of issue of CTO, unless falling in exempteq category as per Mo)S Guidelines
dated 24.09.2020 and amendments dated 29.03.2023 thereto,

19 That Sewage Treatment Plant shall be maintained above the ground (if the hotel in
amidst/near water bodies) in order to ensure g, leakage/seepage/spillages etc.
may not join the surface water or subsoil walter. '
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File No
Order No

Unit Id :

20

21

24

25

26

27

28

29

30

31

Head Office Hotels

Rajasthan State Pollution Control Board
4, lnstitutional Area, Jhalana Doongari, Jaipur-302 004
Phone: 0141-2716804

Registered
F(IIDF)/JAIPUR (Jamwa Ramgarh)/4(1)/2023-2024/1573-1577

2024-2025/Hotels/2715

131568
That flow meters on sources/intake of fresh water, waste water generation and on
the inlet and outlet of STP shall be maintained to measure the quantity of daily
water consumption and treated waste water utilized.
That the logbook for water consumption, waste water generation, treated water
utilization, STP operation and chemical consumption shall be maintained and
submitted to the officials of the State Board periodically.

ain separate energy me

That the unit shall maint

energy consumption.
That the unit shall maintain acoustic enclosure and stack of adequate height

D.G. sets of 2x 500KVA each and any additional source of Air/Water pollution
not be installed without obtaining prior Consent to Establish from the State Board.

That the unit shall properly channelize the fugitive emissions including emissions
from  cooking &  kitchen operations by maintaining proper ducting/hood
arrangement and proper exhaust system and emissions.

That the hotel shall maintain adequate Oil & Grease trap facility in order to retain

oil & grease coming with waste water from kitchen in the trap.
That all possible efforts shall be made for minimization of use of fresh water and

with
shall

unit shall maintain scientific designed rain water harvesting structure of adequate
capacity.
That the unit shall maintain dual pipe plumbing, one for supplying fresh water for

drinking, cooking and bathing etc and. other for supply of recycled water for
flushing, landscape irrigation, thermal cooling, conditioning etc.

That the unit shall use water saving devices/ fixtures (low flow flushing systems;
low flow faucets tap aerators etc) for water conservation.

That the unit shall apply for renewal of Consent to Operate at least two months
before its expiry, else additiona] fee shali have to be deposited in acéordance with
the Rajasthan Water & Air (Prevention & Control of Pollution) Rules 2016 & further
Amendments. '

That the solid waste generated from the Hotel Services should be properly
collected, segregated and disposed as per the provisions of Municipal Solid Waste
(Management & Handling) Rules, 2016,

Tha!’the unit shall store horticyiture waste and garden waste generated from its
premises separately and shg| not throw, burn or burry the solid waste on streets,
open public spaces outside the Premises or in the drain or water bodies.

Page 4 of 8
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— Rajasthan State Pojjytion Control Board
“\_“;ﬁ_‘*‘-\: 4, Institutional Area, Jhalana Doongari, Jaipur-302 004
St o Phone: 2716804
S e:0141-271
Registered
FileNo : F(HDF)/IAIPUR(Jamwa Ramgarh)/4(1)/2023-2024/1573-1577
OrderNo:  2024-2025/MHotels/2715 Date:  Sep 32024 3:23pM
Unit Id : 131568

32 That the unit shall ensure segregalion of solid waste at source, facilitate collection
of segregated waste in separate streams, handover recyclable material to either the
authorized waste pickers or the authorized recyclers. The bio-degradable waste
shall be processed, treated and disposed off through composting or
bio-methanation within the premises as far as possible. The residual waste shall be
given to the waste collectors or agency as directed by the local body.

33 That segregated food waste from the solid waste generated in the unit shall be
treated in organic waste composter and the treated compost shall be used as
manure.

34 That proponent shall obtain the necessary permission from the forest department,
or other department/authority in concern if the unit falls/comes under such
area/purview or scope of concern of forest, eco sensitive zone, conserved area and
within the boundary limits of any national park, sanctuary or other area defined by
the forest department, any authorities in concern time to time. The- sole
responsibility of obtaining the permission from the departments in concerns i.e
forest department, Wild Life Board or other departments rests with the project
proponent. The project proponent shall ensure the operation of unit only after
obtaining the permission from the departments in concern (ifapplicable).

35 That the unit shall comply Noise Pollution (Regulation and Control) Rules, 2000
published by Ministry of Environment and Forests New Delhi, vide Notification no.
5.0.123(E) dated 14th February, 2000and further amendments, if any. Unit shall
ensure that the noise level from the unit does not exceed the prescribed noise
standard applicable in the region/Zone.

36 That the CPCB  guidelines/mechanism  prescribed for Hotel/Restaurant etc.
prepared in compliance with the Hon'ble NGT order dated 19.09.2019in the matter
of OA no.400/2017, shall be strictly complied.

37 That no Single Use Plastic (SUP) item, which is banned vide Ministry of
Environment, Forest and Climate Change (MOEF&CC). Government of India,
notification dated 12.08.2021 shall be used in the units premises,

38 That application of solar energy in various areas such as illumination, water
heating should be promoted and use of inverters instead of Diesel Generator Sets
shall be encouraged.

39 That the compliance of ambient air quality standards in respect of noise as
prescribed under the Environment (Protection) Act apd Rules made therein shall
be ensured. .
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Head Office Hotels
Rajasthan State Pollution Control Board

ozl 4, Institutional Avea, Jhajana Doongari, Jaipur-302 004
Phone: 0141-2716804
VN :
N e
N o
Registered
; amwa Ramgarh)/4(1)/2023-2024/1573_]577
oo, mon e 5 Date: Sep 32024 3:23PM
OrderNo: 2024-2025/Hotels/271

UnitI1d : 131568
40 That the provisions of Hazardous apq Other

boundary Movement) Rules, 2016;  Solig Waste Management Rules, 2016; Plastic
Waste Management Rules 2016;  Construction and Demolition Waste Management
Rules 2016; Bio-Medical Waste Management Rules, 2016and E-
Rules, 2022, shall be complied.

41 That the unit will comply with the standards as prescribed vide MOEF notification
No. GSR 826(E) dated 16th November, 2009 with
Quality Standards.

42 That unit shall ensure that the hazardous waste (used oil etc.), battery waste and

e-waste generated in the premises are collected properly and disposed only

through authorized recyclers registered with  MoEF&CC/CPCB  and having valid
Consent to Operate from the State Board. . '

43 That the wunit shall apply for

Wastes (Management and Trans

Waste Management

resnoct

respect to  National Ambient Air

authorization under Hazardous & Other Waste “
(Management & Transboundary Movement) Rules, 2016 within 30 days.

That the plantation of local species in the 33% of total area of the project shall be
carried out.

45 That half yearly compliance report of all th

the Hotel to the State Board.
46 That this Consent shall be sub;
Court of Law in the matter.

e above conditions shall be submitted by

ject to compliance of any direction or order passed by

47 That the RSPCB reserves the right to add new conditions,

modify/annul any of the
stipulated conditions and/or to revoke the consent if implementation of any of the
condition  stipulated by RSPCB or any other competent authorities s
satisfactory. -

48 That this consent is issued to the unit
submitted by the applicant, if y distrepancies is found in the
submitted by the unit then the consent shall be
further notice and the unit shall be liable for acti
of law. .

49 That, notwithstanding anything  provided hereinabove, the State
power and reserves its right,

under Section 21(6) of the
here in above and to make s

not

on the basis of mandatory documents

anv dicrranansiac

document/facts
treated as revoked without any

on in accordance with provisions

Board shall have the
as contained under Section 27(2) of the Water Act and

Air Act to review anyone or all of the conditions imposed

uch variation as it deems fit for the purpose of Air Act &
Water Act.
Page 6 of 8
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Head office Hotels

Rajasthan State PoJjution Control Board
—Saashan 4, Institutional Area, Jhalana Doongari, Jaipur-302 004
NN Phone: 0141-2716804
Registered
FileNo : F(HDF)/JAIPUR(Jamwa Ramgarh)/4(1)/2023-2024/1573-1577

OrderNo: 2024-2025/Hotels/2715

Unit Id : 131568

' ¢ '.“\.’_\.l..,l‘ ' .

50 That the grant of this Consent to Operate
and does not absolve the project proponent from

prescribed under any other law or any other instrument in force. The sole and complete
responsibility to comply with the conditions laid down in all other laws for the time-being

in force, rests with the industry/ unit/ project proponent.

51 That the grant of this Consent to Operate shall not in any way, adversely affect or
jeopardize the legal proceeding, if any, instituted in the past or that could be instituted
againt you by the State Board for violation of the provisions of the Water Act and Air Act or

the Rules made thereunder.

0 % ! AR .
52 ik *the” Profect. Proponent-Wshif*Edmply with provisions of the E-waste (Management)
. A ) Y ¥, . . ' .
-*-;'R_,“l.-ei v_‘gglg-?n,d_;.@quﬁg tll.a;‘né;was‘t_q,_,'ggngt,ated by them is channelized through co.llectxon
centre or dealer of authorized producer or dismantler or recycler or through designated
take back service provider of the producer to authorized dismantler or recycler.
53 That the Project Proponent shall maintain record of e-waste generated by them in Form-2
and make such records available for scrutiny by the Board.

54 That the Project Proponent shall file annual returns in Form-3, to the Board on or before
the 30th day of June following the financial year to which that return relates.

55 That the transportation of e-waste shall be carried out as per the manifest system whereby
the transporter shall be required to carry a document (three copies) prepared by the
sender, giving the details as per Form-6.

56 That the Project Proponent shall comply with provisions of the Batteries (Management and
Handling) Rules, 2001 (as amended) and submit half yearly returns (as bulk consumer,
importer, auctioneer, recycler as the case may be) to the State Board as provided under

Rule 10(2) (ii) of the Battery (Management and Handling) Rules, 2001 (as amended). In

case the Project Proponent is not a bulk consumer even then the used batteries shall be
returned to the authorized dealers or recyclers only.

57 That the record of batteries purchased and sold/ returned to registered dealers and/ or
authorized recyclers shall be maintained and made available to the officers of the Board
during inspections.

This Consent to Operate shall also be subject, besides the aforesaid specific conditions, to

the general conditions given in the enclosed Annexure. The Project Proponent will comply

with the provisions of the Water Act and Air Act and to such other conditions as may, from
time to time , be specified, by the State Board under the provisions of the aforesaid Act(s).

Please note that, non compliance of any of the above stated conditions would tantamount to

Page 7 of 8
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Heaq Office Hotels

s at .
e Rd](:isolll:"ll ;\.State Pollution Contro] Board
Asth: itu d "C¢ . . n
m 4, Institu o a, Jhalana Doongari, Jaipur-302 004
NN AP 10ne:; 0141-2716804
37 o '
Registered
FileNo :  F(HDF)/JAIPUR(Jamwa Ramgarh)/4(1)/2023.2024/1573.1577
OrderNo:  2024-2025/Hotels/2715 . Date: Sep 32024 3:23PM

Unit Id : 131568

revocation of Consent to Operate and Project Proponent / occupier sh

all be liable for legal
action under the relevant provisions of the said Act(s).

This bears approval of the competent authority,

Yours sincerely,

Group Incharge[ Hotels ] » /o_

(A): Copy to:- ) . :
' DCF (Chidyaghar, Jaipur), Forest Department. Ravm W vaS G1mirden , Joasnrs -
2 DCF (Wild Life, Jaipur), Forest Department. p“r'\"“ CO A } M- ﬂ'.,,u' /f(é/ 'j—a,q'/u.r =2

3 Regional Officer, Regionai Office, Rajasthan State Pollution Control Board, Jaipur (N) to ensure
compliance of the consent conditions.

4 Master File.

Group Incharge[ Hotels ] O/C

Page 8 of 8

Location:
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Rejasthan 4, Institutional Area, Jhalana Doongari, Jaipur-302 004
==
AN Phone: 0141-2716804
ST
Registered
FileNo : F(HDF)/JAIPUR(Jamwa Ramgarh)/4(1)/2023.2024/7634-7636
OrderNo: 2023-2024/Hotels/2692 Dispatch Date: Mar 22 2024 12:26PI

Head Office Hotels
Rajasthan State pollution Control Board

Unit 1Id : 131568

M/s Ravi Surya Developers Private Limited

E-172A, GROUND FLOOR, UTTAM TOWER, RAMESH
MARG , Cscheme Tehsil:Jaipur
District:Jaipur

Sub:

Ref:

Sir,

Consent to Establish under Section 25/260of the Water (Prevention & Control of Pollution)

Act, 1974 and under Section 21{4] of Air {Prevention & Control of Pollution) Act, 1981.
Your application(s) for Consent to Establish dated 29/01,/2024 and subsequent correspondence.

Consent to Establish under the provisions of Section 25/26of the Water (Prevention &

Control of Pollution) Act, 1974 (hereinafter to be referred as the Water Act) and under

Section 21 of the Air (Prevention & Control of Pollution) Act, 1981, (hereinafter to be referred

as the Air Act) as amended to date and rules & the orders issued thereunder ,is hereby

granted for your Proposed Resort Project plant situated / proposed at Ghatajaldhari
grampanchayat basana Tehsiljamwaramgarh jaipur GHATAJALDHARI GRAM

PANCHAYAT Tehsil:Jamwa Ramgarh District:JAIPUR , Rajasthan under the provisions of

the said Act(s). This consent is granted on the basis of examination of the information

furnished by you in consent application(s) and the documents submitted therewith, subject to

the following conditions:- ,

1 That this Consent to Establish is valid for a period from 29/01/2024 to 31/12/2028or
date of commencement of production / commissioning of the project or activities
whichever is earlier.

2 'I:hat this Consent is granted for manufacturing / producing following products / by
products or carrying out the following activities or operation/processes or providing

following services with capacities given below:

Particular Type Quantity / Capacity
HOTEL ACTIVITIES Service 182.00 DOUBLE
. BEDDED

ROOMS

3 That in case of any increase in capacity or addition / modification / alteration or change in
product mix or process or raw material or fuel, the project proponent is required to
obtain fresh consent to establish.
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Head Office Hotels

Rajasthan State Poliutjon Control Board
et 4, Institutional ATea, Jhajan, Doongari, Jaipur-302 004

—

= Ph
N Sa wdny one: 0141-2716804
B
Registered
FileNo : F(HDF)/JAIPUR(Jamwa Ramgarh)/4(1)/2023-2024/7634.7636
OrderNo: 2023-2024/Hotels/2692 Dispatch Date:  Mar 22 2024 12:26P!

Unit Id : 131568

4 That the control equipment as proposed by the applicant shall be installed before trial
operation is started for which prior consent to operate under the provision of the Water
Act and Air Act shall be obtained. This consent tg establish shall not be treated as consent
to operate.

5 That the quantity of effluent generation and disposal along with mode of disposal for the
treated effluent shall be as under:

Type of effluent Max. effluent Quantity of Quantity of treated ~
generation effluent to be effluent to be disposed
(KLD) recycled (KLD) (KLD) and mode of
disposal
Domestic Sewage 131.000 42.000 89.000

On Land For
Plantation/Horticulture
/Other
uses/Sludge/Evaporatio
n Loss etc

6 That the sources of air emissions along with pollution control measures and the emission
standards for the prescribed parameters shall be as under:

Sources of Air Emissions Pollution Control Prescribed
Measures Parameter Standard
Three DG Sets( S00KVA EACH) ACOUSTIC
- ENCLOSURE, ¢ Gy
ADEQUATE STACK
HEIGHT

7 fhat the Proposed Resort Project plant will comply with the standards as prescribed vide

MOEF notification No. GSR 826(E) dated 16th November, 2009 with respect to National
Ambient Air Quality Standards.
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Head office Hotels

Rajasthan State pgliution Control Board

BRR 4, Institutional Area, Jhajana Doon sari, Jaipur-302
"ﬂﬂ«v\"/\w@/ Phone: 0141-2716[;104 " w
EE '
Registered
File No

OrderNo: 2023-2024/Hotels/2692

F(HDF)/JAIPUR(Jamwa Ramgarh)/4(1)/2023.2024/7634-7636

Dispatch Date:

UnitId : 131568

8 That the Domestic Sewage shall be treated before disposal so as to conform to the
standards  prescribed by the Board as notified under the Environment (Protection)
Act-1986 for  disposal Into Inland Surface water. The main parameters for regular
monitoring shall be as under:

Parameters Standards
pH Value Between 5.5 to 9.0
Oil and Grease Not to exceed 10 mg/l
Biochemical Oxygen Demand (3 days at 27°C) Not to exceed 30 mg/l
Total Suspended Solids . Not to exceed 50 mg/l
Phosphate as P Not to exceed 1.0 mg/l

9 That all necessary permission shall be obtained from District administration, Jaipur
and Government of Rajasthan related to establishment of Hotel at Khasra No. 371,
371/1, 369MIN, 374, 374/1, 370, 369/1, 362, 372/4, 372/3, 372/2, 372/1, 373/1,
373, 376/2, 361/1, 376, 366/1, 375, 368/1, 361MIN, Ghatajaldhari Gram Panchayat,
Tehsil:Jamwa Ramgarh, District:Jaipur.

10 That this Consent to Establish is valid for hotel with 182 double bedded rooms,
Banquet Hall of 500pax, mini Banquet of 100pax and Restaurant with 160 pax
capacity. '

11 That if the project cost exceeds Rs. }93_.‘3‘2_-§r0re, the wnit shall take/obtain
modification in consent after paying fee as applicable. T

12 That the Hotel shall obtain Environmental Clearance from competent authority
under EIA Notification dated 14.09.2006 for any such activity which attracts
Environmental Clearance under the provisions EIA Notification dated 14.09.2006.

13 That the Hotel shall be constructed upon the land which is duly converted for the
Hotel/Resort purpose by the competent authority.

14 That the total Built up Area of the project shall not exceed 19,826.733 Sq.m.

15 That the total fresh water requirement shall not exceeq 120 KLD and same shall be
met from legal source of water with all prior permissiong, e

16 That Hotel shall not construct any borcwell/abstract groundwater without prior
permission of CGWA.
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Head Office Hotels

Rajasthan State Pollution Control Board
4, Institutional Areq, Jhalana Doongari, Jaipur-302 004

Phone: 0141-2716804

Registered
F(HDF)/JAIPUR(Jamwa Ramgarh)/4(1)/2023-2024/7634-7636
2023-2024/Hotels/2692 Dispatch Date:  Mar 22 2024 12:26P)
131568

17 That Sewage Treatment Plant (STP) of capacity 300 KLD shall be installed to treat

the wastewater in tune of 131 KLD.
18 That entire STP treated domestic Waste water in tune of 131 KLD shall be utilized

for

plantation/horticulture/flushing/other  gainful  use/landscaping etc. within  the

premises and no waste water shall be discharged outside the premises in any case.

19 That Sewage Treatment Plant shall be built above the ground (if the hotel in
amidst/near water bodies) in order to ensure that leakage /seepage/spillages etc.
may not join the surface water or subsoil water.

20 That flow meters on sources/intake of fresh water, waste water generation 2

and on

the inlet and outlet of STP shall be provided to measure the quantity of daily water
consumption and treated waste water utilized.

21 That all possible efforts shall be made for minimization of use of fresh water and
unit  shall construct and maintain scientific designed rain water harvesting

structure of adequate capacity and nos.

22 That adequate stack height along with acoustic enclosures on three D.G. sets of 500
KVA each shall be maintained and additional source of Air/Water pollution shall
not be installed without prior Consent to Establish from the State Board.

23 That priority shall be given for the use of cleaner fuel in DG sets/other air sources
i.e. having low sulphur percentage and provide adequate PCM.

24 That the compliance of ambient air quality standards in respect of noise as
prescribed under the Environment (Protection) Act and Rules made therein shall
be ensured.

25 That the provisions of Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016; Solid Waste Management Rules, 2016;
Plastic ~Waste Management Rules 2016; Construction and Demolition Waste
Management Rules 2016; Bio-Medical Waste Management Rules, 2016 and E- Waste
Management Rules, 2022, shall be compljed.

26 That the wunit shall obtain aythorizaion under Hazardous & Other Waste
(Management & Transboundary Movement) Rules, 2016 for the used/spent oil
category before the commencement of the project.

27 That the CPCB guidelines /meci.anism prescribed for  Hotel/Restaurant etc.
prepared in compliance with the Hon'ble NGT order dated 19.09.2019in the matter
of OA no. 400/2017, shall be strictly complied.

28 That the logbook for water consumption, waste water generation, treated water
utilization, STP operation apg chemical consupmtion shall be maintained and
submitted to the officials of the State Board whenever asked.

29 That separate electric meter shalj pe installed at the STP.
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Head office Hotels

—— Rajasthan State Pollution Control Board
Sl 4, Institutional Arej, Jhalana Doongari, Jaipur-302 g4
S Phone: 0141-2716804
e: -
W 0
Registered
FileNo : F(HDF)_/]/\]I”UR(]nmwa Rmngarh)/4(1)/2023_2024/7634_7636

Dispatch Date:

Unit Id : 131568

30 That the plantation of local species in the 33%

carried out.

That half yearly compliance

the Hotel to the State Board.

32 That this Consent to Establish shall
order passed by Court of Law in the matter.

of total area of the project shall be

3

=

report of all the above conditions shall be submitted by

be subject to compliance of any direction or

33 That the unit shall obtain necessary permission from National

Board for wildlife
Clearance (NBWL), if the project

falls in ESZ of Notified protected Area and the
activity is not covered under permitted activity. The consent is granted under the
provisions of Water Act, 1974and Air Act, 1981and any other permission/consent
w.r.t.  Environment Protection Act, 1986and Forest Conservation Act, 1980, if
required, shall have to be obtained before implementation of the project.

34 That the RSPCB reserves the right to add new conditions, modify/annul any of the
stipulated conditions and/or to revoke the consent if implementation of any of the
condition  stipulated by RSPCB or any other competent authorities is not
satisfactory. ’

35 That, notwithstanding anything provided hereinabove, the State Board shall have the
power and reserves its right, as contained under Section 27(2) of the Water Act and
under Section 21(6) of the Air Act to review anyone or all of the conditions imposed
here in above and to make such variation as it deems fit for the purpose of compliance of
the Water Act and Air Act. )

36 That the grant of this Consent to Establish is issued from the environmental angle only,
and does not absolve the project proponent from the other statutory obligations
prescribed under any other law or any other instrument in force. The sole and complete
responsibility, to comply with the conditions laid down in all other laws for the time-being
in force, rests with the industry/ unit/ project proponent.

37 That the grant of this Consent to Establish shall not, in any way, adversely affect or
jeopardize the legal proceedings, if any, instituted in the past or that could be instituted
against you by the State Board for violation of the provisions of the Act or the Rules made
thereunder,

This Consent to Establish shall also be subject, besides the aforesaid specific conditions, to

the general conditions given in the enclosed Annexure. The project proponent will comply

with the provisions of the Water Act and Air Act and to such other conditions as may, from
time to time, be specified by the State Board under the provisions of the aforesaid Act(s).

Please note that, non compliance of any of the above stated conditions would tantamount to

revocation of Consent to Establish and project Proponent / occupier shall be liable for legal
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Head Office Hotels
Rajasthan State Pollution Control Board

—Fspsthan__ 4, Institutional ATea, Jhalana Doongari, Jaipur-302 004
N .
< Phone: 0141-2716804
W
Registered
FileNo : F(HDF)/JAIPUR(Jamwa Ramgarh)/4(1)/2023-2024/7634-7636
i Bl ey Dispatch Date:  Mar 22 2024 12:26P!

Unit Id :. 131568

action under the relevant provisions of the said Act(s).

This bears approval of the competent authority.

Yours sincerely,

Group Incharge[ Hotels ] '&
(A): Copy to:- G — Ty

1 Regional Officer, Regional Office, Rajasthan State Pollution Control Board, Jaipur (N) to
ensure compliance of the consent conditions.
2 Master File.

Group Incharge[ Hotels ]
A
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Annexure-X 321
Rajasthan State Pollution Control Board Jl/, m.E

Headquarter, 4, Institutional Arca, Jhalana Doongri, Jaipur-302004 \@
\ f Lifestvle for

Phone: 0141- 2716804, 2716800, c-mail: member-seeretary@rpeh.nic.in :
- Emvironment
Helpline No. : 0141-2716877
Registered Post/E-mail
No.I. 14 (Hotel-58)Jaipur/RSPCB/ 198 - 199 Date: 19/06/2025
M/s Ravi Surya Developers Pvt. Lid.,
E-172A, Ground Floor, Uttam Tower,
Ramesh Marg, C-scheme, Jaipur,
Email: accounts(@ravisuryagroup.com

Sub.:-Regarding acknowledgement of date of commissioning,

Ref:-
i. Consent to Operate issued vide State Board’s order no. 2024-
2025/Hotels/2715 dated 03.09.2024.
ii.  Your letter dated 02/06/2025.

Sir,

With reference to your letter dated 02.06.2025, it is to inform you that the above
referred Consent to Operate was issued to the unit on 03.09.2024 considering the unit
operational from 01.08.2018 based on legal undertaking submitted by you and back period
fee was charged for the period 01.08.2018 to 12.07.2024 as per prevailing provisions.

Yours sincerely,

(Ashok Kumar Yogi, RAS)
Group Incharge (Hotels) &%

Copy to:- Master file. | &é\/

Group Incharge(Hotels) ,\

(¥ scanned with OKEN Scanner
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Government of India

Ministry of Jal Shakti
Department of Water Resources,

River Development & Ganga Rejuvenation

Central Ground Water Aut)hority

(=T ?q )
NO OBJECTION CERTIFICAi(ﬁO\C FOR GROUND WATER ABSTRACTION
N OBJECTION CERTIFI( ) 'RACTIC

| Project Name:

Proposed Resort Project Ananta Spa And Resort Promoted By Ravi Surya
Developers Pyt Ltd.

Project Address: Khasra No.

372/3,372/2.361,372/4,371/1,369,371,372/1,370,361/1,369/1,373/1,368/1,362,36
6/1,374/1,374, Kahsra No. 373,376/2,376,375

Village: Ghata Jaldhari Block: Jamwa Ramgarh
District: Jaipur State: Rajasthan

Pin Code: '

Communication Address: Plot No. E-172 A,

Ground Floor, Uttam Tower, Ramesh Marg, C-scheme, Jaipur,
o Jaipl_Jr, Rajasthan - 302001

Address of CGWB Regiohal Oftﬁc'ﬁef Central Ground Water Board Wésterﬁ R;egrion, 6-a, Jhalana Doongr},‘ Jaibur, »
Rajasthan - 302004 |
1. NOC No.: CGWA/NOC/INF/ORIG/2025/21 175

2. Date of Issuence 1/29/2025 5:00:34 PM
3. Application No - 21-4/20047/RJ/INF/2024 4.

Category: Over Exploited
(GWRE 2024)
S. Project Status: Existing ProjAect 6. NOC Type: New
7. Valid from: 1011002024 T - 8. Valid up to: 09/10/2026
9. Ground Water Abstraction Permitted: -
- Fresh‘Wétbevrm T "S.a'linne‘ Water » Déwatering Total
m“/déy ' 'm"/yéér‘ - m3/day o m’/yéar m>*/day m3/year m*/day m3/year
110.00 40150.00 s 110.00 40150.00

10. Details of ground water abstraction /Dewatéring structures

Total E_xﬂisti‘rnngo o o o Total Proposed No
DW DCB BwW Tw MP  MPu Dw DCB BW Tw  mp MPuy
Abstraction Structure* 0 0‘ 0 0 0 0 0 0 4 0 0 0
‘Dw- Dug Well; DCB-Dug-cum-Bore Well; BW-Bore Well; TW-Tube Well; MP-Mine Pit;MPy-m;

ne Pumps
11. Ground Water Abstraction/Restoration Charges paid (Rs.):

300300.00

12. Environment Compensation (jf applicable) paid (Rs.): 587400.00

13. Number of Piezometers(Observation wells)tobe  No. of Piezometers

Monitoring Mechanism
Constructed/ monitored & Monitoring mechanism.

Manual Dw| R+ DWLR Wwith Telemetry
“DWLR - Digilal Water Level Recorder 1 0 1 0
(Compliance Conditions given overleaf)
This is an auto generated document & need not to be signed.

— e —
—_—

—_— o B

18/11, \THATR 8139, HTRiE 1S, % Reeht - 10011 1 18/, Jamnagay House, Mansingh Roa g, New Delhiqg 10011
Phone: (011) 23383561 Fax: 2338295, 23386743
Website: cgw 4-noc.gov.in
—_—————
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Validity of this NOC shall be s
Mandatory conditions:

1) Installation of tampes proof «
i i be

ions:
following condit
liance of the

ubject to comp!

seeking No Objection Centificale and intimation re arding heir
Il the abstraction struclure(s) shall be mandalory for all users 9 . ;
vith lelemelry on all the ad
hg\lmwn\mcnvuv»;t::::\v;g\dnys of grant of No Objection Certifica
to the CG K

shail Al
2) Proponents shall mandatori

3) Construction of purpose-buil

ed

el water flow C cy once in a year
fow meler calibrated from an authorized agency
y gel

Wi 14 of Guldelmes Wa'eV level dala shall be made 3 il |
a © o nd waler level monitoring shall be mandatory as per Seclion [
w
ezomelers) for grou
| obseqvation wells (pi

e-1l of the guidelines
s are given in Annexur;

I Detailed guidelines for construction of piezomelers g

CGWA through web porial

" nd w om the abstraction structuref y /1 IIs / dug wells shall be collected during April/May e en
i . Wi amples from bore wells/ tube wells wi hi i
s) once in a year. Waler s, mpl ) i i #h ; : P A
n e “‘r“‘wp Q"ﬂ“'ﬂ\' )00' Ilgroo“esd 05'3':’ . . ((lal | onsl ar\ld {an(lo) ), heavy melals, pesticides/ organic compounds elc. q y 0 A throy Gh
) e o : for basic paramelers (cali S), shall be made ava bl
laboratori r bas Wale alily data sh,
and analysed in NABL nccredited able lo CGw,

(he web portal

. . r ground water level monitonng four (4) times 3 Year (January, Ma: x
Il be established in consultation with the Regional Director, CGWB for g ,
| key wells shal
5) In case of mining projects, additional

Augusy

and November) in core as well as bulfer zones of lhe mine

S N he firm sh: m m a ccrediled lab.
6) In hi from Govt. approved/ NABL accre

[ f mining project the firm shall submit waler qualily report of mine discharge/ seepage

) case of mini L

7) The firm shall rey n f O nditions online in the website (www.cgwa-noc.gov.in) within y o e o s NOC.
thin one year f the dale of issue of Ihi
I rt.compliance of the NOC conditions online i ( .9 .gov.in)
) all repor

: " s within three months of compleli
3/d shall underlake annual waler audil through certified auc-ll:rs ar;’da;l:’tr&ron‘;l’i:::vrln Le::;fl wi Pletion of the sameg to
; sl rou d

o Induxres;by? cl:ng g;?\m:?:ut?e?ﬁae fesdou'c;ol?\;; ground waler use by at least 20% over lhe nex! lhree years g

CGWA. All such induslries

9) Application for renewal can
of Environment (Protection) Act

10) This NOC is subject to pre
struclure/discharge of effluents

General conditions:

1

No additional ground wate

z " iry of NOC shall be illegal & liable for legal action ag per provi
i d waler withdrawal, if any, after expiry o e
before the expiry of NOC. Groun
be submitted online from 90 days
. 1986

vailing M i walter abstraction structure / recharge or conservatg
1S les/laws/norms or Court orders relaled 1o construclion of tube well/ground wal,
ili I / Court order:
ailing Central/State Goverp ent rul b
or any such maller as applicable.

b: 1 d/or de-watering structures shall be constructed for this purpose without prior approval of the Cenltral Ground Waler Authority (CGWA,).
1 abstraction an -

) The ' shall seek prior permission from CGWA for any increase in quantum of groundwaler abstraclion (more than that permitted in NOC for specific period),
12, e proponent s

13

14) The project proponent shal
thereupon

15) In case of industries that are likely to contaminate the

Slored and put to beneficial use

Proponents shall install roof top rain waler harvesting in the premise as per the exisling building bye laws in the premise.

Il take all necessary measures to prevent contamination of ground waler in (he premises failing which the firm shall be responsible for any consequences anising

L

ground waler, no recharge measures shall be taken up by the firm inside the plant premises. The runoff generated from the rooftop shalf be

by the firm.

16) Wherever feasible, requirement of water for greenbelt (horticulture) shall be met from recycled / Irealed wasle waler,

17) Wherever the NOC is for ab:

constructed within 3 months of

18)  Unexpected variations in inflow of ground water into the mine pit,

18) In case of violation of any

20)

21) The issue of this NOC does not imply tha

This NOC does not absolve the Proponents of their obligation / re;

siraction of saline water and the existing wells (8)is /are yielding fresh water, lhe same shal be sealed and new (ubewell(s) 1apping saline water zone shayl pe
the issuance of NOC, The firm shall also ensure safe disposal of saline residue, if any.

if any. shall be reported 10 1he concerned Regional Director, Central Ground Waler Board.

NOC conditions, the applicant shall be liable fo pay lhe penallies as per Seclion 16 of Guidelines.

quirement 1o oblain other slalulory and administrative clearances from appropriate aulhorilies.

t other statutory / admin

istralive clearances shall be granted to the project by the concerned authorities. Such aulhorities would consider the project on
merits and take decisions independently of the NOC.

22) Incase of change of ownership, new owner of the industry will h

over possession of the premise:

23) This NOC s being issued

25) Industries which are likely
CcPce list) need 1o undertake p,

26) Incase
27)

29) The NOC issued js conditional subject 1o the condilions i i i i
s Tosteg Ribfoct ) menlioned in the Public notice dated 27.01.2021 faill

30) This NOC
31) Inthe self-com
have been (aken a5 pe

(Non-compliance of

" directions of Hon'p) S C Ty

¢ a ns N ble Supreme Cour provided in Annexur,

2dvnsed 1o engage registered drilling 3gency/ agencies, In the event of any mis|
P and Concerned drilling agency shal| joint

the conditions mentioned above js likely to result in th

ave (o apply for incorporation of necessary changes in the No Objeclion Certificate with documentary proof within 60 4.
S.

lo cause ground waler pollution €.9. Tanning, Slaughter H
€cessary well head Proleclion measures |

fo the clearance of

i A & : be.
1 ) .01, ing which Penally/EC/cancellation of NOC shall be imposed as the case may
. Expert Appraisal Committee (EAC) (i :
Pliance repon, 1he pp shall submit detaj g : A Xl

Il details of Drillj Agencies, which has/ have constructed BW(s)/ TW(s) along with undertaking lo the effect that all £ cussany measures
€-Vll of guidelines daled 24.09.2020 in respecl of abandoned! failed BW(s) TW(s)Piezomeler(s). if any. The PP is N
¢ hap/ unfortunate incigen| due lo negligence in taking measures for prevention of acodent due ko stling in Biore Wel, bo
y be held responsible ang penal aclion g per extanl Government rules shall be laken,

€ cancellation of NOC and leg

[ 'ewW i-110011
ey, mmm' mgﬁg. T foweft - 10011 7 1811, Jamnagar House, Mansingh Road, New Delhi-11

Phone: (0) 1) 23383561 Fax: 23382051, 23386743
Website: Cgwa-noc.gov.in
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